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HOW TO USE THE INDEX

The Index is arranged alphabetically with the Subject Index separated frqm Name Index
and printed in the following order: Part —SUBJECT INDEX; Part I—NAME INDEX.
At the end of every entry, the Debate Number is given itt numerical and Volume Number
is given in Roman numerals followed by the date of the Debates in parenthesis and
column number or numbers, as the case may be is given immediately after that printed
as (Deb. 3, Vol. XXXVII, 04-12-2003) Col. 154—156.

All the Bills are alphabetically arranged under the main heading “Bill(s)”. The
stages of the Bills are given at the end of title in form of Int., Consid., Consid. and Pass
etc. The matter pertaining to Papers Laid on the Table is shown under the heading PLT.

Each keyword is reflective of the subject matter it pertains to, for example, a matter
pertaining to Agriculture may be found under the heading Agriculture besides the
appropriate head. Similarly matter related to all types of discases is put under the
heading Disease and matter related to Health Care under heading Health Care.

The names of Institutions, Programmes, Schemes are put under the heading of the
name of such institution, Scheme, Programmes.

The matter pertaining to Committees are puf under the heading Committee(s), Port
under Ports, Airport under Airports, Airline under Airlines, River under Rivers,

The Committee report stages are reflected at the end of title by the word Presented,
Laid.

The Matters Under Rule 377 are shown as (MUR 377) and Discussion Under Rule
193 as (DUR 193).

Information pertaining to Railways has been indexed under the various main headings
commencing with the word Railways e.g. “Railway Lines”, “Railway Trains” etc.

Information regarding various States in India and the various foreign countries has
been Indexed under their respective names.

A list of abbreviations used in the Index is given below:

AM. Adjournment Motion

C.A. Calling Attention to Matter of Urgent
Public Importance

Int. . Introduction Stage of Bill

Consid. & Pass Consideration & Adoption Stage of a Bill

DUR 193 Discussion Under Rule 193

MUR 377 e Matter Under Rule 377

PLT Papers Laid on the Table

Res. Resolution

Sub. Submission by Member

St. Statement

(iii)
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PART.I
SUBJECT INDEX
Accelerated Irrigation Benefit | Accident(s)
Programme

Relaxation in Rules of AIBP
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.382-83

Accelerated Power Development and
Reforms Programme

APDRP
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 54

APDRP
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 230-31

Performance under APDRP
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 199-203

Accelerated Urban Water Supply
Programme

Accelerated Urban Water Supply
Programme
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 242

Delay in AUWSP Schemes
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 4445

Increase in Populations for AUWSP
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 264-65

Accidents and Deaths at Work-Place
(Deb. 2, Vol. XXV1I1, 13-08-2007)
Col. 105-16

Accidents on Delhi-Gurgaon NH-8
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.511-12

Explosions/Accidents in Maharashtra
Electrosmelt Limited
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.251-52

Incidents of Fire in Running Trains
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 53-54 .

Loss of lives in road mishap near
Rajsamand District of Rajasthan and
due to collapse of girder of a bridge in
Hyderabad
(Debd. 17, Vol. XXIX, 10-09-2007) Col. 1

Rise in Road Accidents
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 442-50

Road Accidents in Delhi
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.477-719
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Accounting System

Accrual Accounting System
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 99-100

Act(s)
Agriculture Produce (Grading and
Marketing) Act, 1937
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.418-20

Amendment in Atomic Energy Act, 1962
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 10-15

Amendment in Indian Forest Act, 1927
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.577-78

Amendment in Information Technology
Act, 2000
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 29-30

Amendment in MCI Act
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 734

Amendment in Merchant Shipping Act,
1908
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.457-58

Amendment in Mines Act, 1952
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 17

Amendment in the Representation of
People Act
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 154-55

Amendment to Income Tax Act
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.297-98

Amendmentto PWD Act, 1995
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 327

Amendment to WakfAct, 1995
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 177-78

Assistance for Translation of Central Acts
in Malayalam
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 100-01

Bio-Diversity Act
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.455-56

Central Acts on NET
(Deb. §, Vol. XXVIII, 17-08-2007)
Col. 329

Changes in Wealth Tax Act
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 135-36

Dowry Prohibition Act and Domestic
Violence Act, 2006
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 208-14

Election Cases pending under R.P. Act
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 109-12

Export frauds under PMLA
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 185-86

Extension of Delhi Laws (Special
Provisions) Act, 2006
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 287-88

Foreign Contribution Regulation Act
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 405

Foreign Trade Act
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 152-54

Forest Rights Act
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.373-74

Immoral Traffic (Prevention) Act, 1956
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.374-75

Impact of Forest Conservation Act on the
Tribals
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 106-07
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Implementation of Consumer Protection
Act, 1986
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 125-26

Implementation of Drugs and Cosmetics
Act
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 109-10

Implementation of PNDT Act
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 594-95

Inclusion of Cotton Seeds in ECA
(Deb. 14, 'Vol. XXIX, 05-09-2007)

Col. 352-53

Lawyers under the Ambit of Consumer
Protection Act
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 171-72

New Companies Act
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 111-12

New Employment Act
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.216

Prevention of Food Adulteration Act
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.111-14

Publicity of RT1 Act
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.499-500

Repenling of Armed Forces Sr-cial
Powers Act
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.277-78

Revenue from MRTP Act
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 109

Review of Employees State Insurance

Act, 1948 )
(Deb. 11, Vol. XXIX, 29-08-2007)

Col. 50

Status of National Rural Employment
Guarantee Act, 2005, (NREGA)({St}
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 334-38

Violation of Companies Act
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.213-14,295-96

Violation of FERA Rules
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.99-100

Violation of Post Office Act
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 4647

Adjournment Motion

Failure of the Government to contain
terrorist violence in the Country (AM)
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 769-71,773-868

Administrative Reforms

Increase in Retirement Age of Scientists
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 157

Retirement Age for Central Health Service

Personnel
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.616-17

Administrative Reforms Commission

Recommendations of Administrative
Reforms Commission
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.369-71

Adulteration

Adulteration in Petrol/Diesel
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 136-37

Advertisement

Misleading Advertisement
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 175-76

(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 10102
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Afforestation

Amount Spent on Afforestation
(Deb. 14, Vol. XXIX, 05-09-2007)
Col 610-16

Costal Afforestation Project
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.253-54

Unscientific Afforestation
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 594-95

Afghanistan

Conservation of Temples in Pakistan and
Afghanistan
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 80-81

Taliban Insurgency
(Deb. 8, Vol. XXVIII, 22-08-2007)

Col. 574
Africa

Trade with Africa
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.277

Agriculture

Agricultural Biotechnology
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 45

Agricultural Credit Reforms for Farm
Productivity
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 70-71

Agricultural Crisis
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 232-33

Agricultural Farms
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 142

Agricultural Growth
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.231-33

Agricultural Growth Rate
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 37-38
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 24344

Agricultural Information
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 23942

Agricultural Marketing
(Deb. 11, Vol. XXIX, 29- 08 2007)
Col. 293-94

Agricultural Performance
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 149-50

Agricultural Policy
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.260-61

Agricultural
Committee
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.268-69

Agricultural Production
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.227-28

Agricultural Proposals
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 253-58

Agricultural Reforms
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 68-70

Agricultural Research and Development
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 391

Agriculture Development Centre
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 34

Agriculture Mission
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 13940

Agriculture Production
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 268-69

Application of Space Technology in
Agriculture
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.87-88

Produce M‘arketing
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Arable Land
(Deb. 2, Vol. XXVIII, 13-08-2007)

Col. 80-84

(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 111-12

Assistance to Agricultural Labourers in
West Bengal
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.79-80"

Assistance to Cooperative Societies
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 305-10

Attack of Locusts
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 104-05

Calculation of Maximum Retail Price
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 182-83

Charging of Higher Rate of Interest
(Deb. 1, Vol. XXVIII, 10-08-2007)
" Col. 116-17

Child Labour in Agriculture Sector
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 28-29 :

Climatic Change
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 24547

Contract Farming
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 196-97

Contract Farming of Cotton
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.95-96

Contractual Farming
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.98

Control and Funding of NCCT
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 14748

Credit for Agriculture Sector
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.201

Crop Cutting Experiments
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.279-80

Crop Insurance Scheme
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 351

Crop Safety
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 275

Cultivable Land
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 43

Cultivation of Sugarcane
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 246

Decline in Rai Production
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 168-69

Decline in Rice Production
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.250-56

Degeneration of Agricultural Land into

Ravines
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 27-32

Developed Varieties of Wheat
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.317-18

Development of Agricultural Research
and Technology
(Deb. 17, Vol. XXIX, 10-09-2007) -
Col. 54-55

Development of Agriculture
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 30809

Dhekia Production
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.276-77

Disease in Cardamom Plants
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.96
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Employment in Agriculture
(Deb. 14, Vol. XXIX, 05-09-2007)
Col 160

Establishment Cost of AICL
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 102-03

Experiments in Agro Research Institutes
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 341-50

Export of Agricultural Products
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.266-67

Farmers Participatory Action Research
Programme
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 153-54

Farming System
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 104

Fodder Banks
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 366-67

Funds for Agricultural Research
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 266

Garlic Cultivation
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 160

Genetic Engineering Tests
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 14243

Genetically Modified Food Crops
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.438-39 ‘
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 94-95

Genetically Modified Organisms
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 151-52

Households under Debt .
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 175-78

Impact of Climatic Change
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.313-14

Impact of Pesticides on Farmers and
Agricultural Workers
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.97-98

Implementation of ISOPOM
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 229-32

Import of Agricultural Products
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 100-01

Improved Varieties of various Crops
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 66-67

Improved Variety of Paddy
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.423-26

Improvement in Coconut Gardens
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 98-99

Increase in the Import of Agricultural
Products
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 233-38

Increase in the Per Hectare Yield of
various Crops
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 128-29

Indo-US Agri-Knowledge Initiatives
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 356-57

Insurance Coverage to Agricultural
Labourers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 68-70

Integrated Nutrient Management System
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 143

Interest Rates for Agricultural Sector
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 4347
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Investment in Agriculture
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 293-94
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.275-76
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 190-91

Jhum Cultivation
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 132-33

Kharif Crop Loan
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.211

Loss of Kharif Crops due to Shortage of
Fertilizers
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 4344

Losses to Crops due to Insects
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 324-27

Macro Management Policy
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.371-72

Maize Cooperative Factories
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.219-22

Marketing of Agriculture Produce
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.30-32

Mixed Farming
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 226

ISP of Millet
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.318

Multi-State Agricultural Competitiveness
Project
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.25-28

National Agricultural Development Fund
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.3

National Agricultural Insurance Scheme
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 104-05

National Agriculture Policy
(Deb. 14, Vol. XXIX,,05-09-2007)
Col. 385-86

National Commission for Farmers
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 14041

National Policy for Agricultural Workers
(Deb. 17, Vol. XX1X, 10-09-2007)
Col. 140

National Rainfed Area Authority
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.271-74

NDC Meet on Agricultural Potential
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 369-73

NDC Meeting on Agriculture Reforms
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 501-05

Need to bring a comprehensive legislation
providing social security and welfare
programmes for the agricultural
workers in the unorganised sector
(MUR 377)

(Deb. 15, Vol. XXIX, 06-09-2007)
Col.276-77

Need to relcase crop insurance dues in
favour of groundnut producers of
Saurashtra (MUR 377)

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 758-59

New Technique for Crop Estimate
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 64

Package for Increasing Agricultural
Productivity
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 4042

Paddy Procurement Centres
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 177-78
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Patents on Margosa, Basmati rice and
Turmeric
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 148-50

Production of Kharif Crops
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 194-95

Productivity of Crops
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 49-54

Quality Planting in Hi-tech Nurseries
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 57

Rate of Agricultural Products
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 259

Rate of Interest on Farm Loan
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.268-69

Rehabilitation of Landless Agricultural
Labourers .
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 55-56

Rejuvenation of the Agricultural Sector
(Deo. 2, Vol. XXVIII, 13-08-2007)
Col. 120-21

Removal of Cotton from Agricultural
Commodities
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.244-45

Remunerative Price for Agricultural
Products
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 4749

Report of Swaminathan Committee
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 85-92

Research Laboratories for Agriculture
Development
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 142-53 -

Return on Agricultural Investment
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 81-82

Role of Women in Agriculture
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 274-75

Saffron Cultivation
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.28:-82

Save Grain Campaign
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 287-89

Scheme for Cash Crops
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 129-30

Second Green Revolution
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.231-32.

Sceds Trade
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 9293

Setting up of Agricultural Outlets at
Railway Stations
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 131-32

Setting up oi Information Centre
(Deb. 6, Vol. XXVII, 20-08-2007)
Col. 141

Single Market for Farmers
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.273-74

Small Farmers Agri Business Consortium
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 137-38

Special Agriculture and Village Industry
Scheme
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 100-01

Special Agriculture Development Model
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 486-87 :
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Special Farm Zone
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 300

State Specific Plan for Agriculture
(Deb. 11, Vol. XXIX, 29-08-2007)

Col. 159

States Violating Field Trials of GM Crops
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.437

Strengthening of Cooperative Societies
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 49-51

Subsidies to Agricultural Products
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 186-87

Subsidised Freight Rates in Agricultural
Products
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 395-96

Supply of Fake Seeds
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 10-28

Support of State Extension Programme for
Extension Reforms
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.61-65

Task Force on Farm Sector
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.241-42

Technology Mission
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 59-61

Use of Fertile Land for SEZs
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 44

Wages to Agricultural Labourers
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 164-65

Women Engaged in Agriculture
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.314-16

Working Group on Agriculture and Allied
Sector
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 202-03

Agriculture Economic Zone

Agriculture Economic Zone
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 388-89

Agriculture Export Zone

Agri. Export Zone
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 102-10

Agro and Rural Industry(s)

Development and Expansion of Agro

Industries
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 189-92

" Promotion of Rural Industry Products

(Deb. 6, Yol. XXVIII, 20-08-2007)
Col. 262-63

Training to Farmers for Agro-based
Industries
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 255-57

Training-cum-Project Development
Centres
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.350

Agro Forestry

Agro Forestry Projects
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 23948

Encouragement of Agro Forestation and
Orchards
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 203-14

Aids and Grants

Grant to Karnataka
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 24748
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son-receipt of Utilisation Certificates
(Deb. 1, Vol. XXVIil, 10-08-2007)
Col. 153-55

Air Accident/s)

Accidents of Helicopters
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 134-35

Aircraft Crashes
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 29192

Compensation on Loss of Life in Flight
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 173

Plane Accidents
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 56

Air Force

Ageing Fleet of IAF
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 4445

Air Force Bases
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 143

1AF Exercises
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 172

IAF Pilots in Givil Aviation
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 200

Induction of Akash Missile

(Deb. 11, Vol. XXIX, 29-08-2007)

Col. 184 .

Kalaikunda Air Force Base
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.249

Surveillance of Indian Airspace
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 195-96

Upgradation of IAF Airciaf
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 129

Air India

Air India Tie-up with Star Alliance
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 125-26

European Hub by Al
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 165-66

Expenses on Merger of Air India and
Indian Airlines
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 252

International Cargo Service by Air India
(Deb. 4, Voi. XXViil, 16-08-2007)
Col. 299-300

Intreduction of New Acroplanes
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.310-11

Issues Pertaining to Employees of Al and
1A
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 24748

Need to expedite the construction work
and commissioning of Trivandrum
International Airport Terminal-1I and
Air India's Aircraft Maintenance Unit
at Thiruvananthapuram (MUR 377)
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 337

Operational Losses of 1A/Al
(Deb. 12, Vol. XXIX, 39-08-2007)
Col. 158-59

Operations of Air India Express
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.271-72

Punctuality of Al Flights
1Deb. 12, Vol. XXIX, 30-08-2007)
Coal. 155

Replacement of Old Aircraft
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 316

Services of Air India
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 14345
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Air Services

Additional Flights in Summer
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 391

Air Service to Kuwait
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.286-87

Air Services to Short Haul Routes
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.236-37

Ban on Indian Flights
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 394-95

Grounding of Spice Jet Jammu-Delhi
Flight
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.215-16

Helicopter Services in States
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.75-76

IA Flights from Hyderabad
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 73-74

Permission to Operate Russian Carriers
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 63-64

Regular Air Service
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 301-02

Aircraft(s)
Aircraft Engine Overhaul Facilities

(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 257

Light Combat Helicopter
(Deb. 17, Vol. XXIX, 10-09-2007)
ColL 239

Pilotless Aircraft Lakshya
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.376

Procurement of Fighter Aircraft
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 267

Registration of Indian Planes
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 176-77

Use of IAF Aircraft
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 20102

Airlines

Agreement on Seat Adjustment bejween
Airlines
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 240

Allotment of Land on Lease to Private
Airlines
(Deb. 9, Vol. XXVIII, 23-08-2007).
Col. 295

Appointment of Foreign Nationals as
Cabin Crew in Domestic Airlines
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 11

Attrition of Pilots from Public Sector
Airlines
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 260 \

Consequential Unemployment in Sahara
Airlines Staff
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 119-20

Domestic Air Service to Foreign Airline
Companies
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.284

Flouting of Norms by Airlines
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 293

Foreign Direct Investment (FDI) in
Airlines
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 303

Formation of State Airlines for
Maharashtra
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 185-86
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Functioning of Merged Airlines
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 261

Licences tu Regional Airlines
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.25-26

Low Cost Airlines
(Deb. 9, Vol. XXVIII, 23-08-2007)

Col.45

Mergers and Acquisitions Policy
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 169-70

Norms and Incentives for Regional
Airlines
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 83-84

Operating Airlines in Non-Profitable
Sectors
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 226-27

Permission to Foreign Airlines
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 79-80

Permission to Private Airlines to Fly
Abroad
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.62

Permission to Private Airlines to Fly on
International Routes
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 23

Policy on_Merger and Acquisition of
Private Airlines
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 14445

Railways Competition with Low Cost
Airlines
(Deb. 4, Vol. XX V11, 16-08-2007)
Col.236-37

Refund of Fares by Airlines
(Deb. 9, Vol. XXVIiI, 23-08-2007)
Col. 385-86

Refund on Cancellation of Tickets
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 201

Regional Airlines
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.393-94

Regulatory Authority for Private Airlines
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 325-26

Strike by IA Staff
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 19091

Stringent Criteria for Private Airlines
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 13940

Violation of Safety Norms by Private
Airlines
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.253-54

Airport Authority of India

Passenger Service Fee (PSF)
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.97-99

Airport(s)
Airport at Baljek

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 78-79

Airport at Devanahalli
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 367-68

Airport at Greater Noida
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 14647

Airport at Navi Mumbai
(Deb. 4, Vol. XXVIII,
Col. 188-89

Airports in NE States
(Deb. 4, Vol. XXVIII,
Col. 122-23

Airports in Small Cities
(Deb. 4, Vol. XXVIII,
Col. 164

16-08-2007)

16-08-2007)

16-08-2007)
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Allotment of Shops at Airports
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 254-55

Amravati Airport
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.99

Animals on Runways
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.113-14

Arrangements for Commonwealth
Games—2010
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 13-14

Aviation Facilities at Guwahati and Imphal
Airports
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.231

Bangalore Airport
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 259-60

Collision of Vehicles at IGI Airport
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.311-12

Compensation to Land Owners
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.201-02

Conditions at IGI Airport
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 238

Construction of Airports by Private/
Foreign Companies
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.21-25

Construction of Greenfield Airports
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 302

Construction of Helipads by BRO
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 44

Construction of International Airport at
Hyderabad .
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.61-62

Construction of New Airports
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.313-14

Custom Clearances
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 56

Defence Lands for Gajraj and Cargo Hub
Projects
(Deb. 2, Vol. XXVII1, 13-08-2007)
Col. 249

Delegation of Powers to AERA
(Deb. 9, Vol. XXVIi], 23-08-2007)
Col. 327

Development of Unprofitable Airports
(Deb. 9, Vol. XXVIi!, 23-08-2007)
Col. 56-57

Development of Unused Airports through
PPP
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.377-78

Emergent Ambulance Service
(Deb. 9, Vol. XXVII1, 23-08-2007)
Col. 165

Encroachment in Airport Areas
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 29-30

Flight Operations to Salem Airport
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 195

Gondia Airport
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 254

Guwabhati Airport
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 150-51

HAL Airport
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 88-89

Incidents of Theft at Airports
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 137
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International Airport at Surat
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 181

Kangra and Kullu Airports
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.247

Lavish Illumination in Secunderabad
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.247

Medical Inspection Units
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 23940

Merchant Airports
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 193

Merchant Airports in Karnataka

(Deb. 15, Vol. XXIX, 06-09-2007) |

Col. 20102

Mismanagement and Robbery at IGI
Airport
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 257

Modernisation of Airports
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 73-82

Modernisation of Non-Metro Airports
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 50-51

Name of Amritsar International Airport
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 112

Need to expedite the construction work
and commissioning of Trivandrum
International Airport Terminal-II and
Air India's Aircraft Maintenance Unit
at Thiruvananthapuram (MUR 377)
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 337

Need to introduce transit-flight at Ranchi
Airport for the Haj Pilgrims of
Jaharkhand (MUR 377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 879

Need to set up an Airport in Ajmer,
Rajasthan (MUR 377)
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 562

New Airport near Thane
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 115-16

Non-availability of Space at Hyderabad
and New Delhi Airports
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 389-90

Privatisation of Airports
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.298

(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 14546

Pune Airport
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 349-51

Pune Airport Runway
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 173-74

Rajkot Airport
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 236-37

Runways of Airports
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 293-94

Security at Airports
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.313-14

Security Counter at Kolkata Airport
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col’196-97

Separation of ATC from AAI
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 283

Setting up of Airport Regulatory
Authority
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 259
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Setting up of Low-Cost Airports
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.296

Surveillance Checks by DGCA
(Deb. 4, Vol. XXVIII, 10-08-2007)
Col. 151

Technology for Security at Airports
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 325

Touts Menace at Airports
(Deb. 4, Voi. XXVIII, 16-08-2007)
Col. 395

Upgradation of Airports to International
Standards
(Deb. 12, Vol. XXIX, 30-08-2097)
Col.235-36

Utilisation of Infrastructure at Airports
(Deb. 9. Vol. XXVIII, 23-08-2007)
Col. 69-70

Vizag Airport
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 110

Akashwani

AIR and DDK in North East
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.378-80

FM Channels for Students
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.24-30

FM Stations in Tamil Nadu
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 265-66

Need to improve the transmission and
relay facility of All India Radio and
Doordarshan in Alwar Parliamentary
Constituency, Rajasthan (MUR 377)
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 272

Need to post adequate staff at All India
Radio, Bellary, Karnataka to facilitate
full coverage of the F.M. Channel in
the district (MUR 377)

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.514-15

Kegulatory Boara tor FM Channeis
(Deb. 3, Vol. XXVIII, 14-08-20067)
Col. 107-12

Transmission of Programmes in Barder
Areas
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 338-39

All India Council for Technical
Education

Cessation of Operation in India by CFA
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 138-39

All India Institute of Medical Sciences

Medical Research in AIIMS
(Deb. 11, Vol. XX1X, 29-08-2007)
Col. 591-92

Resident Doctors strike at All India
Institute of Medical Sciences (AIIMS),
New Delhi (St.)

(Deb. 12, Vol. XXIX, 30-08-2007)
Col.327-28

Thorat Committee Report
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.610-1!

Allopathy

Integration of Traditional System of
Medicine with Allopathy
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 567-68

Andhra Pradesh

Achievement Survey
(Deb. 3, Vol. XXVIIl, 14-08-2007)
Col. 366-68

Allocation to Educational Institutions
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.218-54

Andhra Pradesh under JNNURM
(Deb. 5§, Vol. XXVIII, 17-08-2007)
Col.313-14

Attack on Member, Shri Janardhan Reddy,
Former Chief Minister of Andhra
Pradesh
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.292-93
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Belum Caves in AP
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 24546

Construction of International Airport at
Hyderabad
(Deb. 9, Vol. XXVIII. 23-08-2007)
Col.61-62

Crude Oil in Krishna Godavari Basin
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 302-03

Demand for Coal Blocks by Andhra
Pradesh
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 126-27

Development of Budhist Stupa, AP
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.69

Encroachment of Defence Lands
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 301

Flood Relief
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.204

Formation of a National Coal Grid
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 571-72

Gas Requirement of Andhra Pradesh
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.291-93

Gas Reserves in Cauvery Basin in AP
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 147

High Court Bench at Vijayawada
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.201-02

Housing Schemes in Andhra Pradesh
(Deb. 1, Yol. XXVIII, 10-08-2007)
Col. 286-87

Hyderabad Metro Rail
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.318-19

Inclusion of More Districts under NREGA
in Andhra Pradesh
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 119

IT Exports from Andhra Pradesh
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.213-14

Lavish Illumination in Secunderabad
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 247

Loss of lives in road mishap near
Rajsamand District of Rajasthan and
due to collapse of girder of a bridge in
Hyderabad
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 1

Loss of several lives and injuries to many
in the bomb blasts that took place in
Hyderabad on 25th August, 2007
(Deb. 11, Vol. XXIX, 29-08-2007) Col. 1

Modernization of Nagarjuna Sagar Dam
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.321-22

Need to expedite the construction of a
bridge across river Godavari and join
the missing link of N.H.-202 at
Eturunagaram, Andhra Pradesh (MUR
3
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 664-65

Need to provide Central assistance upto
50% of the cost to be incurred on the
construction of Outer Ring Road
Project at Hyderabad City, Andhra
Pradesh (MUR 377)

(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 657

Need to provide stoppage of all important
express trains at Shadnagar Railway
Station in Mahboobnagar district,
Andhra Pradesh (MUR 377)

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 523-24
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Need to stop mining activities in
Vishakhapatnam district and setting up
of refinery in Vizhianagaram district to
safeguard the interests of tribal people
(MUR377)

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 568

Oil Refinery in Kakinada
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 171-72

Orders of Secunderabad Cantonment
Board
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 193

Petro-Chemical Investment Region in
Vishakhapatnam
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 188

Polavaram Project
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 14243

Preservation of Cattle
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.381-82

Projects under CAPART in Andhra
Pradesh
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 93-94

Promotion of Culture of Andhra Pradesh
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 4243

Railway Line in Andhra Pradesh
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 126

Railway Projects in Andhra Pradesh
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 118-24

(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 223

Repair/Maintenance work on NH in A.P.
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 14547

Second Phase of MMTS for Hyderabad
and Secunderabad
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 227-28

Self-Help Groups in Andhra Pradesh
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.67-68

Setting up of IIM in Andhra Pradesh
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 407

Setting up of Krishna Godavari Gas
Network Ltd.
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 111-12

Survey of Monuments in Andhra Pradesh
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 313

Thousand Pillar Temple in Andhra
Pradesh
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 14647

Vizag Airport
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 110

Anganwadi

Anganwadi Centres
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 60-64

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 353-60

Anganwadi Scheme
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 320-22

Honorarium for Anganwadi Workers
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.493

Meal through Anganwadi Project
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 115-16

Shortage of Infrastructure in Anganwadi
Centres
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 325-36
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Animal Husbandry

Centrally Sponsored Schemes for Animal
Husbandry '
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 199-202

Genetic Upgradation of Cattle and

Buffaloes
(Deb. 6, Vol. XXVIII, 20-08-2007)

Col.213-14
Animals

Revamping of Animal Genetics and
Breeding
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 228-31

Ann Bachao Abhiyan

Save Grain Campaign
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 287-89

Announcement by the Speaker

Deletion of regional languages (except
Tamil) from the destination boards in
trains
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 753-54

Antarctica

Setting up of New Research Centre in
Antarctica
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 329-30

Antyodaya Anna Yojana

Grain Banks
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.415-16

Items Under Antyodaya Anna Yojana
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 249

Review of Antyodaya Anna Yojana
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 77-78

Appointment on Compassionate Grounds

Employment on Compassionate Ground
(Deb. 14, Vol. XXIX, 05-09-2007)

Col. 697
Arabian Countries
Authentication of Certificates

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 254-59

Archaeological Survey of India

Allocation of Funds to ASI
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 182-83

Autonomous Status to ASI
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.392

Financial Crunch in ASI
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.314-15

Preservation of Historical Sites in various
Countries
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.217-18

Archaeology
Courses in Architectural Restoration

(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 351-52

Arctic .
Indian Expedition to Arctic

(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 32-34

Arecanut
Diseases in Arecanut Trees

(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 154

Fall in Prices of Arecanut
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 253

Argentina
Re: Need to take action for the extradition
of Mr. Ottavio Quattrocchi from

Argentina
(Deb. 6, Vol. XXVIII, 20-08-2007)

'Col. 32329
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Armed Forces

Armed Forces Tribunal
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 299

Attrition of Pilots from Armed Forces
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 99-100

Espionage Cases in Armed Forces
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 308

Expert Committees to Examine Military
Situation in Jammu and Kashmir
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.280

Facilities to Armed Forces Personnel
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 171-72

Infiltration and Encounter between
Armed Forces and Militants
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 156-57

Physical Fitness of Armed Forces

Personnel
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.238-39

Poor Intake from Sainik Schools to NDA
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 158-60

Poor Quality of Food for Army
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 89-90

Procurement of Goods for Armed Forces
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 329

Relocation of Troops
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 266-67

Repealing of Armed Forces Special

Powers Act
(Deb. 3, Vol. XXVIII, 14-08-2007)

Col.277-78

Representation of Armed Forces in Sixth
Pay Commission '
(Deb. 6, Vol. XXVII1, 20-08-2007)
Col.273-74

Salary and Facilities for Armed Forces
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 168-69

Shortage of Officers in Armed Forces
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 17-24

Stress Problem and Changes in
Recruitment Rules
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 4546

Suicide Cases and Killing of Officers in
Armed Force
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 262-65

Arms and Ammunition

Arms and Cartridges with the Customs
Department
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 52-53

Procurement of Guns
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 224-25

Procurement of Hi-Tech Weapons
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 138-39

Sale of Weapons to Foreign Countries
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 303

Theft of Ammunition from HAL Factory
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 187

Army

Army Museum
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 70-71

Army Nurse Corps
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 304
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Army Welfare Board
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 254-55

Budget for an Alternate Telecom Network
for Army
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 372-73

Expedition of Indian Army
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.98

Foreign Visits of Army Chief
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 307

Fuel Scam in Army
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 288-89

Liquor Scam in Army
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 14445

Need to introduce one-rank-one pension
inArmy (MUR 377)
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 433

Penetration of ISI Agents into Army
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 115

Artand Culture

Cultural Agreements
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 208-09

Cultural Centre in Delhi
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 105-06

Cultural Centres
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.232-33

Cultural Equipments
(Deb. 12, Vol. XXIX, 30-08-2007)
Cnl. 87-90

Indian Cultural Centres Abroad
(Deb. 11, Vol. XXIX, 29-08-2007)
Col 673-74

International Drama Festival
(Deb. 4, Vol. XXVIII, 16-08-2007)

Col. 237

International Puppetry Day
(Deb. 4, Vol. XXVIII, 16-08-2007)

Col. 24142

National Culture Policy
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.314-15

Promotion of Art and Culture in
Mabharashtra
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.233-34

Promotion of Culture of Andhra Pradesh
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 4243

Promotion of Culture of Various States
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 259

Setting up of new Art Centres
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 63944

Artifacts

Acquisition of Artifacts
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 184-85

Artisans

Commercial Centres for Artisans
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 240-41

Insurance Scheme for Artisans
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 187-89

Problems of Weavers and Artisans
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 55-59

Arunachal Pradesh

Deportation of Bangladeshis
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 498
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Investment in IT Sector
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 55-56

Need to connect all administrative centres
in Arunachal Pradesh and provide
necessary funds for widening of
Defence road from Tezpur (Assam) to
Tawang (Arunachal Pradesh)
(MUR377)

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 761-62

Need to construct roads in the remote and
strategically important border areas of
Arunachal Pradesh (MUR 377)

(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.431-32

Need to provide a special Central
Assistance package for strengthening
& upgrading facilities to the State
Police in Arunachal Pradesh
(MUR 377)

(Deb. 4, Vol. XXVIII, 16-08-2007)

Col. 407
Asia Pacific Meet
Asia Pacific Meet

(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 287

Asian Countries

Mutuail Co-operation with Asian

Countries ‘
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 69-70

Asian Development Bank

ADB Assistance for Urban Infrastructure

Projects
(Deb. 1, Vol. XXVIII, 10-08-2007)

Col. 4248

External Affairs :
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 158-226

Financial Assistance from World Bank
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 183

Assam

Activities of NIRD Zonal Office at

Guwahati
(Deb. 1, Vol. XXVIII, 10-08-2007)

Col. 121-22

Amphibians in Assam
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 40708

Assam Accord _
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 114-16

Conditions of Minority Population of
Assam
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 186

Construction of Bridge over Lohit

Channel
(Deb. 8, Vol. XXVIII, 22-08-2007)

Col. 127-28

Construction of Bridges for Improving

Connectivity
(Deb. 14, Vol. XXIX, 05-09-2007)

Col. 731-32

Construction of Commercial Complexes
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 65

Demand to Crude Oil and Gas Pipeline in

Assam
(Deb. 15, Vol. XXIX, 06-09-2007)

Col. 237

Development of Border Areas of Assam
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 253-54

Gas Cracker Project at Lepekkata (Assam)
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 185-87

Gauhati Stock Exchange
(Deb. S, Vol. XXVIII, 17-08-2007)
Col. 320

Health Drink and Pill from Tea Extracts
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 43940
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Housing and Slum Development of
Assam and North Eastern Region
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 268-74

Inclusion in ST List
{Deb. 3, Vol. XXVIII, 14-08-2007)
Col.281-82

Indo-Thai Agreement for Assam Silk
Production
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 567

Majuli Island
(Deb. 4, Vol. XXVIII, 16-08-2007)

Col. 233
(Deb. 9, Vol. XXVIII, 23-08-2007)

Col. 226

Mega Gas Cracker Project in Assam
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.255-56

Need to connect all administrative centres
in Arunachal PradesR and provide
necessary funds for widening of
Defence road from Tezpur (Assam)
to Tawang (Arunachal Pradesh)
(MUR377) °
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 76162

Need to construct gates and install water
pumping machines along the barbed-
wire fencing on Indo-Bangladesh
border in Karimganj (Assam)
(MUR377)

(Deb. 17, Vol. XXIX, 10-09-2007)
Col.328

Need to create a new Railway Zone with
Headquarters at Guwahati (MUR 377)
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 659

Need to sanction a special rehabilitation
package for the flood affected districts
of Assam (MUR 377)

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 561
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News-on-Phone
(Deb. 3, Vol. XXVIII, 14-08-2007)

Col.480-81

Production of Crude Oil by ONGC in
Assam
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.38

Promotion of Assam Tea
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.478-79

Promotion of Tourism in Assam
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.373-76

Protection of Majuli Island
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 14041

Renovation of Ghuguha DOL, Assam
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.95-96

Setting up of Thermal Power Projects in
Assam
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 289

Setting up of Universities and Educational
Institutions
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 159

Setting up of Women Study Centre
(Deb. 7, Vol. XXVIIL, 21-08-2007)
Col.266-67

Skill Development Programme
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 101-02

Swapping of Rail Links in Assam
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 261

Associated Chambers of Commerce and
Industry of India

ASSOCHAM's Study on Bank Deposit
and Small Savings
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 283
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Statement of ASSOCHAM on FDI
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 206

Association of Southeast Asian Nations

ASEAN Regional Forum
(Deb. 14, Vol. XXIX, 05-09-2007)

Col. 712-13

FTA with Asean Countries
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 43942

Australia

Agreement between Australia and India
to check Terrorism
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.571-73

Purchase of Uranium from Australia
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 460-61

Visit of Australian Defence Minister
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 197

Automated Teller Machine

ATM Facilities in Rural Areas
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 139

Faulty ATMs
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 249-50

Interlinking of ATM Facility
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 120-21

Automobile(s)
Bharat Stage-IV Norms for Automobiles

(Deb. 15, Vol. XXIX, 06-09-2007)
Col.214-15

Demands by the Automobile Industry
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 14243

Export of Passenger Cars
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 388-89

Fuel Efficiency Norms for Vehicles
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 62

Growth of Commercial Vehicles
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 58-60

High Security Registration Plates
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 608-09

Higher Taxes on Cars
(Deb. S, Vol. XXVIII, 17-08-2007)
Col.272

Production of Cars
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 172-73

Unfair Trade Practices by Car

Manufacturers
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 34-36

Award(s)

Raksha Udyog Ratna Award to Companies
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 149-50

Backward Area(s)

Backward Region Grant Fund
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 114-20, 249-52

Educationally Backward Areas
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 165-70

Educationally Backward Districts
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 345

Expansion of BRGF Coverage
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.491-500

Panchayats in Backward Areas
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.465-70
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Bamboo

Forest Under Bamboo Flowering
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 509-10

Bangladesh

Bangladesh Refugees
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 349-50

Bangladeshi Criminals
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 284-85

Cross Border trade with Bangladesh
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 47

Deportation of Bangladeshis
(Deb. 3, Vol. XXVIiI, 14-08-2007)
Col. 498

Fencing of Indo-Bangladesh Border
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.457-58

Human Trafficking
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 49596

Indian Prisoners in Bangladesh and Nepal
Jails
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 551-52

Indo-Bangladesh Joint Survey
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.272-73

Indo-Bangladesh Talks
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 74647

Land Encroachment by Bangladesh
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 71-72

Need to construct gates and install water
pumping machines along the barbed-
wire fencing on Indo-Bangladesh
border in Karimganj (Assam)
(MUR377)

(Deb. 17, Vol.. XXIX, 10-09-2007)
Col. 328

Rail Link between India and Bangladesh
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 105-06

Sharing of Water with Bangladesh
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 15960

Bank(s)

Assistance to Cooperative Banks
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 86-87

Amalgamation of RRBs
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 133-34

Appointment of Directors in Public Sector
Banks
(Deb. 5, Vol. XXVI1II, 17-08-2007)
Col. 267

ASSOCHAM's Study on Bank Deposit
and Small Savings
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 283

ATM Facilities in Rural Areas
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 139

Auditors Selection Process in Public
Sector Banks
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.309-10

Bank Loans
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 34041

Banking Facility in Rural Areas
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 112-13

Calibrated Intervention by the Monetary
Authority
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 10103

Carbon Credit Trading by SBI
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 269-70
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Charging of Higher Rate of Interest
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 116-17

Clean Development Mechanism Project
by SBI
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 285-86

Cloning of Credit Cards
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 30-32

Closure of Bank in Rural Areas
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col.97-98

Closure of Branches of Regional Rural
Banks
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 72-73

Commercial Banks in the Country
(Deb. 10, Vol. XXV1II, 24-08-2007)
Col. 286-87

Competitiveness of Public Sector Banks
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 105

Complaint Against Punjab & Sind Bank
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 410,461

Conference of Public Sector Banks
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col.211-13

Consolidation of PSBs
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.71-72

Corpus Fund of RRBs
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 14748

Credit Card Frauds
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 56-60

Credit Cards
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 74-78

Credit Facilities for Women
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 115

Customer Complaints with Banking
Ombudsman
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 201

Dacoity in Banks
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 155-58

Deduction of Charges on Payment by
Cheques
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 325

Deposits in SBI
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 286

Difficulty in Getting Loans from Banks
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 180

Disbursing of Loan by Cooperative Banks
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.222-23

Display of Portrait in Banks
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 164

Distribution of Loan by SIDBI
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 177-78

Doorstep Banking Services
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 138-39

Entry of Banks in Insurance Market
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.247

Equity Investment Scheme by IDBI
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 84-85
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Expansion of Activities of SBI
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 325-26

Expenditure on Official Residence of
Chairman, SBI
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 128-29

Fake Bank Transactions
(Deb. §, Vol. XXVIII, 17-08-2007)
Col. 337-39

Faulty ATMs
(Deb. 16. Vol. XXIX, 07-09-2007)

Col. 249-50

Fee for Issuing NOC
(Deb. S, Vol. XXVIII, 17-08-2007)

Col. 452

Foreign Banks in the Country
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 3940

Foreign Capital Investment in Indian
Banks
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.96-98

Fraudulent Money Withdrawn from
Accounts
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 89-90

Freezing of Demat Accounts
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 34647

Generation of Money by SBI
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.274:75

Gold Deposit Scheme
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.91

Govemnment Equity in Public Sector Banks
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.217-20

Growth Rate on Banking Sector
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 37-38
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Guidelines of RBl and NABARD
(Deb. S, Vol. XXVIII, 17-08-2007)
Col.413-14

IDBI Assistance for Power Plants
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 132-33

Increase in Rate of Interest on NRI
Deposits
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 191

Increase in the Intcrest on Credit Cards
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 117-18

Increase in the Interest Rate
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 137-39 '

Increasing in NPA
(Deb. 16, Vol. XXIX, 07-09-2007)
‘Col. 208

Independent Mechanism for Checking
Banking Frauds
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 259-61

Insurance Scheme by SBI
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 99-100

Interest Subvention to Cooperative
Banks
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 133-34

Interlinking of ATM Facility
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 120-21

Irregularities in Catholic Syrian Bank
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 150-51

Issue of New Licenses for Cooperative

Banks
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 168-72

IT Refund through SBI
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col.98
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Kisan Credit Cards
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 77-78

Late Opening and Early Closing of
Nationalised Banks in Uttar Pradesh
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 116

Less Percentage of Loan by Indian Banks
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.49-50

Liaward Loan Sealed Policy
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 69

Liberalisation of Banking Business
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 107-08

Liquidation of Cooperative Banks
(Deb. S, Vol. XXVIII, 17-08-2007)
Col. 318

Loan to Customers by Nationalised Banks
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 118-22

Loan to Entrepreneurs from IDBI
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.212

Loan to Weaker Sections
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 136

Lord Krishna Bank
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 291

Loss of Cheques in Banks
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.34142

Loss of Valuables from Lockers
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 131-32

Losses Incurred by Banks
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 83

Losses under Credit Card Scheme
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 125-26

Meeting with the Chiefs of Banks
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.277-78

Merger of Local Banks
(Deb. 1; Vol. XXVIII, 10-08-2007)
Col. 186

Merger of Nationalised Banks .
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 17-18

Money Withdrawn through Internet
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 70-71

Monitoring Mechanism in Banks
(Deb. 10, Vol. XXVIIil, 24-08-2007)
Col. 190

No-Due Certificate from Farmers
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.91-92

Non-Performing Assets
(Deb. 13, Vol. XXIX, 31-08-2007)

Col. 48-52

Opening of Accounts under Zero
Balancing Scheme
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.207-08

Opening of Bank Branches in Rural Areas
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.285-87 '

Opening of Branches by Foreign Banks
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 99-101

Opening of Branches of Allahabad Bank
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 56-57

Opening of Branches of Banks in Minority
Dominated Districts
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 205-12
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Opening of Branches of Nationalised
Banks in Rural Areas
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 168-69

Opening of PSB Branches in Rural and
Urban Areas
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 234-35

Overseas Operation by Banks
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.275

Panless Demat Accounts
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 51-52

Post of Independent Directors in Banks
(Deb. 10, Vol. XXVIII, 24-08-2007)
. Col.277-80

Project Parivartan in SBI
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 136-37

Public Sector Banks in Foreign Countries
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 285-86

Purchase of Shares of Public Sector Banks
by FIIS
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 165

Rate of Interest
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 286

Recapitalise the Ailing RRB
(Deb. I, Vol. XXVIII, 10-08-2007)
Col. 181-82

Recruitment in SBI
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 192

Reduction in Rate of Dividend
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 158

Reimbursement of Demand Draft Charges
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 297

Rejection of Credit Card
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.5-14

Restrictions for Raising Capital
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.95-96

Restructuring of RRBs
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 93-94

Retirement of Employees in Nationalized
Banks
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 305-06

Review of Loan Sanction and Recovery
Policy of Banks
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 77-78

Rules for Demat Account
(Deb. S, Vol. XXVIII, 17-08-2007)
Col. 317

Rural Branches of Private Sector Bank
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 269

Rural Credit Deposit Ratio
(Deb. 16, Yol. XXIX, 07-09-2007)
Col. 193-94

Sale of Equity in ICICI
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 89

Sale of Shares of Public Sector Banks
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 49

Savings in Banks
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.236-40

Security Guards in Banks
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 157

“Security in Banks

(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 240
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Seizure of Fake Currency by Banks
(Deb. S, Vol. XXVIII, 17-08-2007)
Col. 324-25

Service Charges by Private Banks
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col.91-92

Services to the Poor by Banks
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 269-70

Setting up of Agricultural Bank at Taluka
Level
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 221

Setting up of Post Office Bank
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 117-18

Sick Banks in the Country
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.267-69

Single Banking System
(Deb, 16, Vol. XXIX, 07-09-2007)
Col. 283-84

Small PDA in Banks
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.267-68

Status of Bank for the Postal Department
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 363-64

Survey by SBI
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 118-19

Task Force for Cooperative Banks
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 121-22

Task Force on RRB by RBI
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 18-20

Task Force on Urban Cooperative Banks
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.287-89

Tax Evasion by Transfer Pricing
(Deb. 10, Vol. XXVI!I, 24-08-2007)
Col. 264

Tax Exemption of RRB
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 23941

Theft in Bank Lockers
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 60-64

Under Statement of Non-Performing
Assets
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 222

Unsatisfactory Services 11 SBI
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 171-72

Unutilised Amount in Bank
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 291

Utilisation of Services of Post Office by
Banks
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 163-64

Vacancies in Banks
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.237-39

Vacant Posts in PSBs
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 59-60

Vidarbha Packages by Private Banks
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 239-40

Violation of Guidelines on Credit Cards
by Banks
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 44748

Beedi

Identity Card to Beedi Workers
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 283-85
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Need to release the funds sanctioned as
subsidy towards construction of
dwelling units for Beedi workers in
Uttar Pradesh (MUR 377)

(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 663-64

Beedi Workers

Financial Assistance to Beedi Workers
(Deb. 11,-Vol. XXIX, 29-08-2007)
Col. 374-88

Hospitals far Beedi Worker
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 150-51

Housing Facilities to Beedi Workers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 72-73

Need to fill up the vacant posts of Doctors
and Medical Attendants in Hospital
for Beedi Workers in Mukkodal in
Tirunelveli District, Tamil Nadu
(MUR377)

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 566

Need to give full wages and social
security to the Beedi workers of
Bhandara and Gondia Districts in
Mabharashtra (MUR 377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 873-74

Schemes for Welfare of Beedi Workers
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 183-85

Belgium

Trade with Belgium
(Deb. 7, Vol.. XXVIII, 21-08-2007)
Col. 169-70

Bengal Immunity Ltd.

Revival of Bengal Immunity Ltd.
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 200

Bhabha Atomic Research Centre

MoU between NTPC and BARC
(Deb. 10, Vol. XXVII1, 24-08-2007)
Col. 269-70

Nuclear Agricultural Programme of BARC
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 85-90

Bhakra Beas Management Board

Transfer of Head Works to Bhakra Beas

Management Board
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 181
Bharat Aluminium Company Limited
BALCO
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 202
Encroachment of Forest Land by BALCO
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 385
Bharat Coking Coal Limited
Underground Fire in Coal Mines
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 559-61
Bharat Heavy Electricals Limited
Centres of Excellence
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 202-03
On-going Projects in Maharashtra
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 20102

Bharat Heavy Plate and Vessels Limited

Revival of BHPV
(D¢b. 15, Vol. XXIX, 06-09-2007)
Col. 119

Bharat Nirman Yojana

Bharat Nirman Yojana
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 58-70

Mobile Under Bharat Nirman Yojana
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 23840
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Status of implementation of the
components of Bharat Nirman relating
to the Ministry of Rural Development
(St)

(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 329-34

World Bank Loan for Bharat Nirman
(Deb. 8§, Vol. XXVIII, 22-08-2007)
Col. 121-23

Bharat Petroleum Corporation Limited

BPCL Petrol Pumps
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.213-14

COCO Petrol Pumps by Bharat Petroleum
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 198-99

Profit Earned by HPCL and BPCL
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 323

Bharat Sanchar Nigam Limited

Amount of Rent paid by MTNL/BSNL
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 283-87

Anomalies in Recruitment
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 182-83

Benefits of Technological Evolution
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 273

BSNL as Navratna
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 245

BSNL Land in Rajasthan
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 225

BSNL Plan to increase Revenue
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 114-18

BSNL Subscribers
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 295-96

CAG Report on Working of BSNL
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 162

Cancellation of Quotation
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 115-16

CDMA Technology by MTNL/BSNL
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 14142

Check on Telecom Services
(Deb. 6, Vol. XXVIII, 20-08-2007)

Col. 119-20

Classification of ADC
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 121-23

Commitment Regarding BSNL
(Deb. 17, Vol. XXIX,10-09-2007)
Col. 4445

Communications Centres
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 177

Delay in Purchase Order of BSNL
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 14849

Distribution of Landline and Mobile Cards
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.215-16

Disturbance in Cables of BSNL
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 127

Extension of BSNL Service
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 262

Free Non-Life Insurance by BSNL/MTNL
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 313

Inflated Bills in Jammu and Kashmir
Region
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.97-98
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Interruption in BSNL Services
(Deb. 6, Vol XXVIII, 20-08-2007)
Col. 79-80

Eand Allotted to BSNL
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 290-91

Mobile Phone Service
(Deb. 17, Vol. XXIX, 19-09-2007)
Col. 186

Modemnisation of Telecom Factories
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.211-13

Non-availability of Recharge Coupons
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 263

Outstanding Loan by BSNL/MTNL
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.378

Procurement of Equipments
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 103

Proposal for Construction of Community
Centres
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 257-58

Protest by Unions
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 367

Stalling of Tender Process
(Deb. 2, Vol. XXVII1, 13-08-2007)
Col.422-23

Submarine Cable Links
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 157-58

Sub-standard Performance
(Deb. 14, VoL XXIX, 05-09-2007)
Col. 154-55

Tower Erection Work by BSNL
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 295

VRS to BSNL Employees
(Deb. 6, Yol. XXVIII, 20-08-2007)

Col.214-15

Wimax Service by BSNL
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.63

Bhartiya Suvidha Kendras

Bhartiya Suvidha Kendras for NRIs
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 191-92

Indo-Bhutan Agreement on Power
Generation
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 14041

Bihar

Assistance for Professional Education
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 490-92

Condemning recent incident in Bhagalpur,
Bihar
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 313

Delay in Projects in Bihar
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 118-19

Frequency of Bangalore-Patna Express
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 183-84

Health Sub-Centres
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 402-04

LPG Agencies/Petrol Pumps in Bihar
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.57-59

Need to accord the Status of a Central
University to Patna University, Bihar
(MUR377)

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 766-67



SUBJECT INDEX

Need to complete the construction of
BR 09-10 road at Masharakh, district
Saran, Bihar under Pradhan Mantri
Gram Sadak Yojana (MUR 377)

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 522-23

Need to construct a bridge over river
Bhutahibalan in Madhubani district,
Bihar (MUR 377)

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 336-37

Need to develop Thabe in district
Gopalganj, Bihar as a tourist places
(MUR377)

(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 335

Need to give recognition to Ajit Kumar
Mehta Sanskrit College, Samastipur,
Bihar (MUR 377)

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.519-20

Need to open a Kendriya Vidyalaya at
Maharajganj, District Siwan, Bihar
(MUR377)

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 567

Need to provide special relief package to
the Government of Bihar for the
rehabilitation of the flood-affected
people in the State(MUR 377)

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 566

Need to provide stoppage of Patna-
Mathura Express (Train No. 3237) at
Jaunpur district headquarters
(MUR377)

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 336

Need to release a special financial package
for rehabilitation of flood affected
people in Bihar (MUR 377)

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 567-68

33

Need to set up a land Custom Station at
Balmiki Nagar, district Champaran,
Bihar with a view to promote trade with
Nepal (MUR 377)

(Deb. 15, Vol. XXIX, 06-09-2007)
Col.277

Need to set up a permanent camp of
C.R.P.F. at Aurangabad, Bihar
(MUR377)

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.511-12

Need to set up an Indian Oil LPG outlet in
Masaurhi block in. Patna, Bihar
(MUR377)

(Deb. 15, Vol. XXIX, 06-09-2007)
Col.276

Need to start classes for teaching Urdu
language in Jawahar Navodaya
Vidyalayas in Bihar (MUR 377)

(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 465

Need to start construction of National
Highway No. 85 (Hajipur to Gopalganj
via Chhapra-Siwan) and National
Highway No. 101 (Chhapra to
Muhammadpur via Baniapur) in Bihar
(MUR 377)

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 337-38

Need to upgrade and maintain N.H.-98
between Arwal and Bihar-Jharkhand
Border (MUR 377)

(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 270

New Railway Line from Gugail Station to

Nautanwa
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 294
Petro-chemical Park in Bihar
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 116-17
I Repair of Embankment of Bagmati River
in Bihar
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 282-83
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Tourism Projects in Bihar
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 122-23

Water Projects from States
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 160-223

Work Undertaken by NHAI in Bihar
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 575

World Bank Assistance for Jeevika Project
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.256-57

Bill(s)

Agricultural Land Acquisition Regulatory
Authority Bill, 2007 by Shri Hansraj G
Ahir—Int.

(Deb. 16, Vol. XXIX, 07-09-2007)
Col.318-19 ‘

Agricultural Produce (Remunerative
Prices) Bill, 2007 by Prof. Mahadeorao
Shiwankar—Int.

(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 377

Aircraft (Amendment) Bill, 2006—Consid.
& Pass
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 337-39

Airports Economic Regulatory Authority
of India Bill, 2007—Int.
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 756

All India Institute of Medical Science and
Post-graduate Institute of Medical
Education and Research (Amendment)
Bill, 2007—Int
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.332-33 .

Apprentices (Amendment) Bill, 2007—
. Consid. & Pass
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.314-15

Appropriation (No. 3) Bill, 2007—Consid.
& Pass
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 778-79

Appropriation (Railways) No.3 Bill, 2007
—Consid. & Pass
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 658-60

Backward Areas Development Board Bill,
2007 by Shri Mohan Singh—Int.
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 380-81

Basic and Primary Education (Compulsory
Teaching in Mother Tongue) Bill, 2007
by Prof. Mahadeorao Shiwankar—Int.
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.376

-Carriage by Road Bill, 2007—Consid. &

Pass
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 33940

Child Development Bill, 2007 by
Shrimati Archana Nayak—Int.
(Deb. 10, Vol. XXVHUI, 24-08-2007)
Col. 375 '

Child Welfare Bill, 2007 by Shri Ramdas
Athawale—Int.
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 380

Cigarettes and other tobacco products
(Prohibition and Advertisement and
Regulation of Trade and Commerce,
Production, Supply and Distribution)
Amendment Bill, 2007—Int.

(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 334

Cigarettes and Other Tobacco Products
(Prohibition of Advertisement and
Regulation of Trade and Commerce,
Production, Supply and Distribution)
Amendment Bill, 2007—Consid.
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 37998
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Clinical Establishment (Registration) and
Regulation Bill, 2007 (Int.)
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 311

Communal Violence Bill, 2005
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 324-25

Competition (Amendment) Bill, 2006—
Withdrawn
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 772

Competition (Amendment) Bill, 2007—
Int.
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 772

Constitution (Amendment) Bill, 2004
(Insertion of new Article 16A) by
Shri Chandrakant Khaire—Consid.
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.410-24

Constitution (Amendment) Bill, 2004
(Insertion of new article 16A) by
Shri Mohan Singh—Consid.

(Deb. 16, Vol. XXIX, 07-09-2007)
Col.321-61

Constitution (Amendment) Bill, 2007
[Substitution of new article for article
371(H)) by Shri Kiren Rijiju—Int.
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 381

Constitution (Amendment) Bill, 2007
Amendment of article 244 etc. by
Shri Tapir Gao—Int.

(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 383

Constitution (Andaman and Nicobar

Islands) Scheduled Tribes Order:

(Amendment) Bill, 2007 (Amendment
of the Schedule) by Shri Basu Deb

Acharia—Int.
(Deb. 10, Vol. XXVIII, 24-08-2007)

Col.376

Constitution (Scheduled Castes) Order
(Amendment) Bill, 2007 (Amendment
of the Schedule) by Prof. Mahadeorao
Shiwankar—Int.

(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 375-76

Euthanasia (Permission and Regulation)
Bill, 2007 by Shri C K. Chandrappan—
Int.

(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 382

Inland Vessels (Amendment) Bill, 2007—
Consid. & Pass
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 340-79

Merchant Shipping (Amendment) Bill,
2004—Consid. and Pass
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 568-96

National Capital Territory of Delhi Laws
(Special Provisions) Bill, 2007—Int.
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 484

National Commission for Farmers Bill,
2007 by Shri Ram Kripal Yadav—Int.
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 320

National Rural Employment Guarantee
(Amendment) Bill, 2007 (Amendment
of Section 6)—by Shri Hansraj G. Ahir
—Int.

(Deb. 16, Vol. XXIX, 07-09-2007)
Col.318

National Waterway (Lakhipur-Bhanga
Stretch of the Barak River) Bill, 2007—
Int. :

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 869

Need to expedite approval of 'The Gujarat
Control of Organized Crime Bill, 2003',
Pending assent of the President of
India(MUR 377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 874
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Payment of Subsistence Allowance to
Farmers and Agricultural Labourers
Bill, 2007 by Shri Hansraj G Ahir—Int.
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.319-20

Pension Bill for Private Sector
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 203

Private Schools (Regulation) Bill, 2007 by
Shri Ramdas Athawale— Int.
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.378-79

Promotion of Self Employment Bill, 2006
by Shri Chandrakant Khaire—Consid.
and Negatived
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 383410

Provision of Communication Facilities in
Every Village Bill, 2007 by Shri Ramdas
Athawale—Int.

(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.379

Right to Education Bill
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.481-82

Right to Work Bill, 2007 by Shri Mohan
Singh—Int.
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.374-75

Rural Electrification Bill, 2007 by
Shri Ramdas Athawale—Int.
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.379-80

Rural Labour Welfare Fund Bill, 2007 by
Shri Mohan Singh—Int.
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 381

Special Financial Assistance to the State
of Arunachal Pradesh Bill, 2007—by
Shri Kiren Rijiju—Int.

(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 382

State Bank of India (Amendment) Bill,
2007—Int.
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 404

Statutory Resolution Re: Disapproval of
the State Bank of India (Amendment)
Ordinance, 2007 and the State Bank of
India (Amendment) Bill, 2007—Consid.
and Pass
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 339-75

The Appropriation (Railways) No. 2 Bill,
2007—Assented

The Appropriation (No. 2) Bill, 2007—
Assented

The Finance Bill, 2007—Assented

The Mizoram University (Amendment)
Bill, 2007—Assented

The National Institutes of Technology
Bill, 2007—Assented

The Sports Broadcasting Signals
(Mandatory Sharing with Prasar
Bharati) Bill, 2007—Assented

The Banking Regulation (Amendment)
Bill, 2007—Assented

The National Tax Tribunal (Amendment)
Bill, 2007—Assented

The National Institute of Pharmaceutical
Education and Research (Amendment)
Bill, 2007—Assented

The National Rural Employment
Guarantee (Extension to Jammu and
Kashmir) Bill, 2007—Assented

The Cable Television Networks
(Regulation) Amendment Bill, 2007—
Assented

The Electricity (Amendment) Bill, 2007—
Assented

The Securities Contracts (Regulation)
Amendment Bill, 2007—Assented

The Central Road Fund (Amendment) Bill,
2007—Assented

The State Bank of India (Subsidiary
Banks Laws) Amendment Bill, 2007—
Assented
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.457-58
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The Cigarettes and Other Tobacco
Products (Prohibition of
Advertisement and Regulation of
Trade and Commerce, Production,
Supply and Distribution) Amendment
Bill, 2007—Consid. & Pass
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.278-79

The Competition (Amendment) Bill, 2007
—Consid. and Pass
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 283-85

Trade Marks (Amendment) Bill, 2007—
Int.
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 401

Trust Corporations Bill, 2007 by
Shri Mohan Singh—Int.
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 378

Unorganised Workers Social Security Bill,
2007
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.4-5

Widows (Protection and Maintenance)
Bill, 2007 by Prof. Mahadeorao
Shiwankar— Int.
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.377-78

Bio-Diversity

Bio-Diversity Heritage Sites
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.716-17

Satellite Data for Bio-diversity
(Deb. 8, Vol. XXVIII, 22-08-2007)

Col.279-80
Bio-fertiliser

Bio-fertiliser Production Units
(Deb. 14, Vol. XXIX, 05-09-2007)

Col. 354-68
Bio-Fuel

Bio-Diesel from Jatropha
(Deb. 2, Vol. XXVIII, 13-08-2007)

Col. 14041

Bio-Diesel Procurement Policy
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 10-12

Commercial Production of Bio-Diesel
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 30708

National Policy on Bio-Fuel
(Deb. 5, Vol. XXVIIi, 17-08-2007)
Col. 301-02

Production of Bio-Fuel
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 187

Promotion of Non-Fossil Fuel
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 396

Bio-Technology

Agricultural Bio-technology
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.45

Bio-technology Parks
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 123
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 9293

Funds for Bio-Technology Research
(Deb. 16, Vol. XXIX, 07-09-2007)

Col. 263

Funds for Development of Bio-
Technology
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.455-56

Potential of Bio-Tech Sector
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.234-35

Setting up of BIRAC
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 282-83

Setting up of National Institute of Bio-
Technology and Nano Technology
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 197-99
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Stanford-India Biodesign Programme
* (Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 4244
Bird Flu
Bird Flu
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.93-97

Bird Flu Virus
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.223-26

Black Money

Black Money
(Deb. 1, Vol. XXVIH, 10-08-2007)
Col 115

Blood

Artificial Blood
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 643

Blood Banks

Blood Banks
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. §73-75

Board for Industrial and Financial
Reconstruction

Sick Industries Referred to BIFR
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.453-54

Board for Reconstruction of Public
Sector Enterprises

Recommendations of BRPSE on PSEs
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.202-12

Books

NCERT Books
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 255-56

Preservation of Old Manuscripts and
Books
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 144

Text Books of National Council of
Educational Research and Training
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 32-33

Border Area Development Projects

Border Area Development Projects
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 98-99

Border Area(s)
Activities of Pakistan in Border Areas

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 281-82

Bunkers and Mobile Towers on Indian
Borders
(Deb. 17, VYol. XXIX, 10-09-2007)
Col.299-300

Construction of Border Roads
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 89

Development of Border Areas of Assam
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.253-54

Fencing of Border Areas
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 172-75

Illegal Activities in Border Areas
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 263-64

Money Laundering in Border Areas
(Deb. S, Vol. XXVIII, 17-08-2007)
Col. 449

Transmission of Programmes in Border
Areas
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 338-39

Women Terrorists on Border

(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 29798

Border Roads Organisation

Construction of Helipads by BRO
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 44
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Construction of Roads by BRO
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 156-58

Border Security Force
Manpower of BSF

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 137

Brahmaputra Board

Brahmaputra Board
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 263

Funds for Brahmaputra Board
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 79-82

Brain Drain

Migration of Skilled Professionals from
India
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 709-10

Brazil

Agreement with Brazil
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 288-89

Visit of Brazilian President
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 360-65

Bridge(s)

Bogibeel Bridge Project
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 388-89

Construction of Bridge over Lohit
Channel

(Deb. 8, Vol. XXVIII, 22-08-2007) |

Col. 127-28

Construction of Bridges
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 79

Construction of Bridges for Improving

Connectivity
(Deb. 14, Vol. XXIX, 05-09-2007)

Col. 731-32

39

Construction of Bridges on NH
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.621-28

Construction of Road Over Bridges
(ROBs)
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 250-53

Dilapidated Conditions of Railway
Bridges
(Deb. 9, Vol. XXVIIL, 23-08-2007)
Col.214-16

Need to conduct an inquiry into the delay
in the construction of fly-over at
Badarpur on Delhi-Faridabad Border
(MUR377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 871

Need to construct a bridge over river
Bhutahibalan in Madhubani district,
Bihar (MUR 377)

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 336-37

Need to construct a Rail Over Bridge at
Koderma, Jharkhand (MUR 377)
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 521-22

Need to construct additional bridge on
National Highway No. 60 from
Kharagpur to Sonakonia in Paschim
Medinipur district of West Bengal for
improving drainage system in the
region (MUR 377)

(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 436-37

‘Need to expedite the construction of a
bridge across river Godavari and join
the missing link of N.H.-202 at
Eturunagaram, Andhra Pradesh
(MUR 377)

(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 664-65
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Need to expedite the construction of a
railway bridge on Bhavnagar-Dhasa
railway line in Amreli Parliamentary
constituency, Gujarat (MUR 377)
(Deb. 2, Vol. XXVIil, 13-08-2007)
Col. 461

Need to expedite the construction of
Railway Over Bridge at Rangpur, Kota
district, Rajasthan (MUR 377)

(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 660

Need to expedite the construction of two
Road Qver Bridges along the
Alappuzha By-pass on National
Highway No. 47 in Kerala (MUR 377)
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.517-18

Need to set up a Rail Coach Factory and
construct Rail Over Bridges in Bareilly
(MUR377)

(Deb. 15, Vol. XXIX, 06-09-2007)
Col.272

Need to start the construction of bridge
on river Krishna at Karad in Satara
district of Maharashtra (MUR 377)
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 337

Old Railway Bridges
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 330-32

(Deb. 12, Vol. XXIX, 30-08-2007)
Col.30-35

Over Bridge near Tangi-Kapilash Road
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 223

Pamban Railway Bridge
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 234-35

Phaphamau Bridge
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 209-10

Rail Over Bridge on National Highway-4
in Haveri
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.319-20

Road Over Bridges
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.289-90 -

Road Over Bridges in Gorakhpur
(Deb. 9, Vol. XXVIIIL, 23-08-2007)
Col. 292-93

Road Overbridge (ROB) in East Coast
Railway Zone
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 198-99

Road Overbridge at Rangpur Road in Kota
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 370-71

Road Overbridge on Baileisa Crossing
Number 29A
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 137-38

Road Under Bridge in Pune-Bangalore
Road
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.278

Schemes for Providing RUBs and RGBs
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.213-14

Bt. Cotton

Death of Cattles due to BT-Cotton
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.252-53

.Pending Applications for Field Trials

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 568-69

Budget

Transparency in the Budget Making
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 321-22

Bureau of Indian Standards

Chaange in Quality Standards
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 294-95
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Business Process Outsourciag

Diversion of New Orders
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 145

Growth in Outsourcing
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 314-15

Labour Laws and BPO Centres/Call
Centres
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 4142

Norms for BPOs
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 4647

Calamity Relief Fund

Assistance from CRF and NCCF
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 185-87

Revision of Norms of CRF
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.328-34

Calling Attention

Need to strengthen the Panchayats
financially in order to fulfil their

constitutional obligations and to |

discharge their duties effectively (CA)
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 268-69,279-83

Saie of spurious drugs in the country
causing serious health hazards to the
people and steps taken by the
Government in regard thereto (CA)
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 536-58

Situation arising out of proposed
formation of Salem Railway Division
by bifurcating Palghat Railway
Division (CA)

(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.304-19

Canads

Printing/Minting of Currency for Foreign
Countries
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 164-65

Cattle

Bird Flu in Milch Animals
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 349-50

Cattle Trafficking
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.263-64

Death of Cattles due to BT-Cotton
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 252-53

Disease in Livestock
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 34647

Genetic Upgradation of Cattle and
Buffaloes
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.213-14

Merger of Programmes for Animal
Breeding
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.102-03

Preservation of Cattle
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 381-82

Special Package for Livestock and
Fisheries
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 347

Cement

Availability of Cement
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.118-19

Cement Price
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 31-36



42 LOK SABHA

Export of Cement
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 384

Frequent Hike in Cement Prices
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 452-53

Hike In Cement Price
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 425-26

Production and Import of Cement
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 204-05

Central Board of Secondary Education

Online Registration of CBSE Recognition
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.211-52

Private Schools Affiliated to CBSE
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 133-38

Central Bureau of Investigation

CBI Investigation
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.319-20

Delay in Filling Charge-sheets by CBI
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 735

Request for CBI Inquiry from States
(Deb. 11, Voi. XXIX, 29-08-2007)
Col. 393

Shortage of Employees in CBI
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 288

Central Drug Authority

Establishment of Central Drug Authority
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 105

Central Employees Resident Welfare
Associations

Functions of Area Welfare Officers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.635-36

Central Food Technological Research
Institute

Research by Central Food Technological
Research Institute
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col.215-17

Central Government Health Scheme

Abolition of CGHS Scheme
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 77

CGHS Beneficiaries
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.410-11

CGHS Facilities in North-East Region
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.272

CGHS Facilities to Pensioners
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 89-91

CGHS Facility to PIB-accredited
Journalists
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 191

Committee to Review the Functioning of"
OGHS
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 493-95

Revision of CGHS Approved Rates
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.484-85

Shortage of Doctors in CGHS
(Debd. 11, Vol. XXIX, 29-08-2007)
Col. 429-30

Supply of Medicines by CGHS
Dispensaries
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 366-68

Vacant Posts in CGHS
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 600-01
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Central Marine Fisheries Research
Institute

Central Marine Fisheries Research
Institute
(Deb. 14, Voi. XXIX, 05-09-2007)
Col.261-62

Central Reserve Police Force

Death Due to AIDS in PMF and CRPF
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 450-52

Need to set up a permanent camp of
C.R.P.F. at Aurangabad, Bihar
(MUR377)

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.511-12

Science City for CRPF
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 381

Central Rice Research Institute

Upgradation of Central Rice Research
Institute
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.357-58

Central Road Fund

Allocation of Funds for Rajasthan
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 589-91

Allocation of Funds from CRF
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 714-20

District Roads under Central Road Fund
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 565-67

Central Vigilance Commission

Seven-Point Agenda by CVC
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 449-50

Central Warehousing Corporation

Decline in Profit of CWC
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 135-37

Investment for Construction of Godowns
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 255-70

Storage Capacity of FCI and CWC
Godowns
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 3640

Centrally Sponsored Schemes

Centrally Sponsored Schemes for Animal
Husbandry
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 199-202

Need to provide central assistance upto
50% of the cost to be incurred on the
construction of Outer Ring Road
Project at Hyderabad City,
Andhra Pradesh (MUR 377)

(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 657

Operationalisation of Projects under PPP
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col.95-96

Task Force on Centrally Sponsored
Scheme
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 70607

Centre-State Relations

New Commission on Centre-State

Relations
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 396-400

Chartered Financial Analyst

Cessation of Operation in India by CFA
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 138-39

Chemical Waste

Illegal Dumping of Chemical Waste
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 570-71
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Chemical(s)

Subsidy for Chemical and Fertiliser Sector
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 35-37

Chhattisgarh

Foreign Assisted Projects in Chhattisgarh
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.24648

National Food for Work Programme
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 320

Need to accord the status of a Central
University to Guru Ghasi Das
University, Bilaspur, Chhattisgarh
(MUR377)

(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 432

Need to provide immediate financial
assistance to the State Government of
Chhattisgarh to provide relief to ‘Baiga’
community of Rajnandgaon, facing the
onslaught of a mysterious disease
(MUR 377)

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 513-14

Non-Availability of Raw Material
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 186-87

Child Labour

Bonded Child Labour
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 24849

Child Labour in Agriculture Sector
(Deb. 6, Vol. XXVIll, 20-08-2007)
Col. 28-29

Child Labourers
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.116-18

Children Rescued from Jewellery
Factories
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 387

Domestic Child Labourers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 162-64

Eradication of Child Labour
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 104-12

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 35-36

Expansion of National Child Labour
Project
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 363-68

Funding Pattern of Indus Project
(Deb. 14, Vol. XX1X, 05-09-2007)
Col.401-03

Rehabilitation of Child Labourers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.271-74

Survey on Child Labourers
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.311-14

| Children

Antiretroviral Drugs to Children
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 84-85

Child Labourers
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 116-18

Child Marriage
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 99-100

Crimes against Women and Children
(Deb. 3, Vol. XXVIIl, 14-08-2007)
Col. 63-90

Database of Missing Children
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 103
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 384-90

Deafness among Children
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 54647
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Employment of Minors in FCI Godowns
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 128-29

HIB Vaccine
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 709-10

HIV Affected Children
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 585-86

Infant Mortality Rate
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 4346

Malnourished Children
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 109-10

Malnourished Children and Women -
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.278-79

Missing Children
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 3949
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 168-69

National and State Commission for
Children
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 360-61

Need to conduct an Inquiry into the
increasing incidents of child mortality
in the country (MUR 377)
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 761

Need to evolve a comprehensive policy
for the welfare and upliftment of
orphan street children in the country
(MUR377)

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 560-61

Need to release gratuity to Tamil refugees
from Sri Lanka who superannuated
from service in Government Rubber
Corporation, Kanyakumari and Provide
employment to their children
(MUR377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 877

45

Obesity among Children caused by Soft
Drinks
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 708-09

Rehabilitation of Sex Workers' Children
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 188

Rehabilitation of Trafficking Victims
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.463-68

Rehabilitation of Women and Children in
J&K
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 322-23

Scheme for Children to Fight AIDS
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.578-80

Schemes for Development of Women and
Children
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 186-90

Television Channels for Children
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 199

Treatment of AIDS-affected Children
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.23

China
Chinese Toys

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 409-10

Collaboration with China
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 400

Construction by China Across the Line
of Actual Control
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.615-16

Construction of Road to Mt. Everest by
China
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.477-78
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Denial of Visa
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.270-71

Gail's Joint Venture with China
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 135-36

Indo-China Joint Military Exercise
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 78-79

Indo-China Water Disputes
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.297

Norm for one Child per Family
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 49-50

Rampur Hydro Power Project at India-
Tibet Border
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 14445

Roads Along Indo-China Border
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 264-65

Civil Aviation

Agreement with Foreign Countries
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 130-31

Charter on Rights of Air Passengers
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 86

Comprehensive passenger Services
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 241

Delay/Cancellation of Flights
(Deb. 9, Vol.-XXVIII, 23-08-2007)
Col. 40

Development of Infrastructural Facilities
(Deb. 12, Vol: XXIX, 30-08-2007)
Col. 110-11

Economic Package
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 71-72

Enhancement in Flying Hours
(Deb. 9, Vol. XXVIII, 23-08-2007)

Col. 298

Facilities for Air Passengers
(Deb. 9, Vol. XXVII1, 23-08-2007)
Col. 326

Facilities for Disabled Air Passengers
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 167

Foreign Pilots in Cockpit
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 16263

Growth of Aviation Industries
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 129

Hike in Air Fare
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 356-57

IAF Pilots in Civil Aviation
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 200

ID Cards for Passengers
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 369

Incidents of Deaths of passengers
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 122

Low Visibility Landings
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 50

Medical Facilities for Air Passengers
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.41-42

MoU with Canadian Aviation Electronic
(Deby. 9, Vol. XXVIII, 23-08-2007)
Col. 251

New Aircraft to Gulf Countries
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 133

New Aviation Guidelines
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 155
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New Civil Aviation Policy
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 24041

New Open Sky Policy
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 136-37

Norms for Domestic Carriers to Fly
Abroad
(Deb. 12, Vol. XXIX, 30-08-2007)
‘Col. 69-71

Offset Policy
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 86

Permission to Private Airlines to Fly on
International Routes
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.2-3

Physically Challenged Passengers
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 82-84

Provision for Air Ambulances
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.219

Recommendations of GoM on Civil
Aviation Sector
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 286

Refund on Cancellation of Tickets
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.201

Review of Bilateral Air Service Agreement
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.24142

Revision of Air Fare ‘
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 160

Setting up of Aviation Training Centres/
Institutes
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.221-23

Setting up of MRO
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.215-16

Stranded Passengers
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.291-92

Task Force on Approach Landing and
Accident Reduction Procedure
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 353-54

Coal

Accidents in Coal Mines
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 94-96

Acquisition of Coal Mines Abroad
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 184-85

Allotment of Coal Blocks
(Deb. 8, Vol. XXVIII, 22-08-2007) °
Col. 550-66

Auction of Coal Blocks
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 150-51

Coal Crisisat NALCO
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 323

Coal Distribution Policy
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.461-62
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 485-86

Competitive Bidding for Allocation of
Coal Mines
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 496-97

Constitution of Committee for Coal Sector
Reforms
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.263-66

Demand for Coal Blocks by Andhra
Pradesh
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 126-27

Development work on Land Acquired for
Coal Mining
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 695
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Poreign Collaboration for Coal Mining
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 368-69

Illegal Mining and Smuggling of Coal
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 34648

Incidents of Subsidence in Coal Mines
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.33144

Loss due to ‘Incorrect Certification of
Distance
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 73941

Loss of Good Quality Coal
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 367-68

Meeting to Discuss Coal Sector Issues
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 325-27

Mine Closure Plan
(Deb. 14, Vol. XXIX, 05-09-2007}
Col. 674

Need to provide adequate relief to the
people displaced due to acquisition of
their land for coal-mining (MUR 377)
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 661-62

New Coal Reserves
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 9597

Outsourcing of Coal Production
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 732-33

Pilferage of Coal
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 259

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 736-38

Policy for Allocation of Coal
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 10204

Policy for Allocation of Lignite Blocks
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 393-94

Privatisation of Coal Mines
(Deb. 8, Vol. XXVIIl, 22-08-2007)
Col.25

Production of Coal
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 563-64

Production of Coking Coal and Non-
coking Coal
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 46-50

Regulatory Commission for Coal
(Deb. 14, Vol. XX1X, 05-09-2007)
Col. 515-16

Revision of Coal Royalty Rates
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 712-14

Sale of Coal Through Black Marketing
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 549-51

Shankar Report on Coal Sector Reforms
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 714

Shortage of Coal for Power Generation
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 19-21 ‘

Supply of Coal By MCL to NALCO .
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 109

Supply of Coal of Thermal Power Plants
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 537-38

Supply of Coal to SSI at Concessional
Rate
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 108-10

Transportation System of Coal
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 501
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Underground Fire in Coal Mines
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 559-61

Violation of Safety Norms in Coal Mines
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 712-13

World Bank Loan for Coal Sector
Rehabilitation
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 679-84

Coal India Limited

Acquisition of Land by CIL
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 604-08

Cases of Corruption in Coal India Limited
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.90-91

Donations Collected from Employees of
Coal India Limited
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 505-06

Engagement of Pvt. Contractor by CIL
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 74142

Grievances Redressal Cell by CIL
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 20708

High-tech Hospitals for CIL Employees
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 78

Purchase of Coal by PSUs from CIL
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 54248

Purchase of New Machines by CIL
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.691-94

Removal of Workers of CIL
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 495-96

Restructuring of CIL
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 480-82

Return of Mining Land to Farmers by CIL
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.92-93

Signing of Integrity Pact by CIL
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.232-33

Status of CIL Projects
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.416-28

Wages to Labourers Engaged by CIL
Contractors
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.575-76

Wagon Requirement of Coal India
Limited
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 300-01

Coal Videsh Limited

Setting up of Coal Videsh Limited
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.452

Coast Guard

Protection for Fishermen by the Coast
Guard
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 75-76

Coastal Area(s)

Coastal Security
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 153-55, 503-05

Coastal Surveillance along Kerala and
Tamil Nadu
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 357-58

Coastal Terrorism
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.379-81

Coastal Zone Management Plan for Navi
Mumbai
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 608-09
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Integrated Potential Fishing Zone Multi
Lingual Advisories
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 185-86

Joint Coastal Patrolling and Surveillance.

(Deb. 7, Vol. XXVIIl, 21-08-2007)
Col. 268-69

Review of Coastal Regulations
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 53-54

Separate Department for Climate Changes
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 460

Soil Erosion in Coastal Areas
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 280-81

Vigilance in Coastal Areas
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.267-68

Water Ingress into Coastal Villages of
Tamil Nadu
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 59-60

Coconut

Coconut Insurance Scheme
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 169

Coconut Prices
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.209-11

Need to conduct Research and
Pevelopment work on "Mandari mite"
a disease affecting Coconut in
Southern India (MUR 377)
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 659

Coffee

Demand of Indian Coffee
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 29-31

Package for Coffee Growers
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 44344

Price of Coffee
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.494-95

Production of Coffee
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 40809

Coins

Shortage of Small Denomination of Coins
(Deb. S, Vol. XXVIII, 17-08-2007)
Col. 23940

Coir

Need to Introduce "Mill Gate Price
Scheme" for Coir Yarn and Coir
Products (MUR 377)

(Deb. 15, Vol. XXIX, 06-09-2007)
Col.275

Need to pronounce measures for the
revival of sagging coir industry
(MUR377)

(Deb. 12, Vol. XXIX, 30-08-2007)
Col.335-36

Production of Coir and Coir Products
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.77-78

Rebate Scheme for Coir Products
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.96-97

Welfare Scheme for Coir Workers
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 99-101

Coir Board

Expansion of Activities of Coir Board
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 127-28

College(s)

Admission in Government Schools and
Colleges
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 198-99

All India Quota in Medical and Dental
Colleges
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.234-40
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All India Quota in Medical and Dental
Colleges
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.23440

Assessment of Colleges and Universities
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 352

Ayurvedic Colleges
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 510-30

Central Support to Unaided Colleges and
Schools
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.9-16

Entrance Examination for Engineering
Colleges
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 171-72

Increase in the Number of Engineering
and Medical Colleges
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 34546

Law Colleges
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 60-63

Medical Colleges in Punjab
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 75-77

Need to give recognition to Ajit Kumar
Mehta Sanskrit College, Samastipur,
Bihar (MUR 377)

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 519-20

New Medical Colleges in Karnataka
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 194

Setting Up of New Medical Colleges
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 107-08

Standard of Education in Dental Colleges
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 479

Uniform Policy for Engineering Colleges
(Deb. 3, Vol. XXVHI, 14-08-2007)
Col. 202-03

Commemorative Stamp

Need to issue a commemorative stamp on
the Centenary celebration of Late
Shri Pasumpon Muthuramalinga
Thevar, a veteran freedom fighter from
Tamil Nadu (MUR 377)

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 558-59

Need to release a commemorative postage
stamp in honour of Shri Veer Surendra
Sai, a great hero of freedom movement,
on his bi-centenary (MUR 377)
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 879-80

Need to release a commemorative stamp
in the honour of Shri Birendra Nath
Sasmal, a great freedom fighter from
Bengal (MUR 377)

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 764-65

Committee(s)

Agricultural and Processed Food
Products Export Development
Authority (APEDA) - Election
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 308-09

Central Advisory Committee for the
National Cadet Corps - Election
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 509

Central Silk Board-Election
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 510

Committee on Absence of Members from

the Sitting of the House - Eighth
Report - Presented

(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 33940
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Committee on Absence of the Members
from the sitting of the House-
Minutes—Laid
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 508

Committee on Empowerment of Women—
Thirteenth Report—Presented
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 508-09

Committee on Empowerment of Women—
Twelfth Report—presented
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.458

Committee on Government Assurance—
Nineteenth Report—Presented
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 308

Committee on Government Assurances—
Twentieth Report—Presented
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 320

Committee on Government Assurances—
Eighteenth Report—Presented
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 769

Committee on Papers Laid on the Table—
Thirteenth Report—Presented
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 305

Committee on Petitions—Twenty ninth, .

Thirtieth and Thirty First Report—
Presented

(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 624

Committee on Private Member’s Bills and
Resolutions—Thirtieth Report—
Presented
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 263

Committee on Private Members' Bill and
Resolution—Twenty-ninth Report—
Presented
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 401

Committee on Private Members' Bills and
Resolutions —Minutes—Laid
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 304 :
Committee on Privileges— Fifth Report—
Laid
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 304-05

Committee on Subordinate Legislation—
Eighteenth Report —Laid
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 305

Committee on Subordinate Legislation—
Seventeenth Report—Presented
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 752

Committee on the Welfare of Scheduled
Castes and Scheduled Tribes—
Twenty-third Report—Presented
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 399400

Comnmittee on the Welfare of Scheduled
Castes and Scheduled Tribes-
Statements—Laid
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 623

Committee on the Welfare of Scheduled
Castes and Scheduled Tribes-Study
Tour Report—Laid
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 50708

Committee to Inquire into Misconduct of
Members of Lok Sabha—First
Report—Laid
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 400

Court of Aligarh Muslim University—
Election to Committee
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 755

Estimates Committee—Thirteenth and
Fourteenth Reports—Presented
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 505-06
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Public Accounts Committee—Statement
—Laid
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.319-20

Public Accounts Committee—Fiftieth and
Fifty-third Reports—Presented
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 399

Public Accounts Committee—Fifty-fifth
Report—Presented
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.307

Public Accounts Committee—Fifty-first
and Fifty-fourth Reports—Presented
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 300

Public Accounts Committee—Forty-
eighth and Fifty-sixth Reports—
Presented
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 506

Public Accounts Committee—Forty-
Ninth and Fifty-Second Reports—
Presented
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 622

Standing Committee on Agriculture—
Thirty-second Report—Laid
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 300-01

Standing Committee on Chemicals and
Fertilizers—Twentieth Report—
Presented
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.476-77

Standing Committee on Coal and Steel—
Twenty Seventh Report—Presented
(Deb. 8, Vol. XXVIII, 22-08-2007)

Col.613

Standing Committee on Commerce—
Eighty-third Report-—L.aid
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 301

Standing Committee on Defence
Nineteenth, Twentieth and Twenty—
first Reports—Presented
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 401

Standing Committee on Defence—
Twenty-second, Twenty-third Reports
and Statement—Presented
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 476

Standing Committee on Energy—Twenty
First Report—Presented
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 306

Standing Committee on Finance—Fifty—
Seventh Report—Presented
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 307

Standing Committee on Food Consumer
Affairs and Public Distribution—
Twentieth Report—Presented
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 401

Standing Committee on Health and Family
Welfare —Twenty- Fourth Report and
Evidence—Laid
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 307

Standing Committee on Home Affairs—
Evidence—Laid
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 402

Standing Committee on Home Affairs—
One Hundred Twenty Eighth Report—
Laid
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 402

Standing Committee on Human Resource
Development—196th, 197th and 198th
Report—Laid
(Deb. 5, Vol. XXVIII1, 17-08-2007)
Col.477
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Standing Committee on Industry-Two
Hundred-Third Report—Laid
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 509

Standing Committee on Information
Technology—Fiftieth Report—
Presented
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 306-07

Standing Committee on Information
Technology—Forty-seventh to Forty-
ninth Reports—Presented
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 507

Standing Committee on Labour Twenty-
second Report—Presented
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 402

Standing Committee on Labour—Twenty
third and Twenty fourth Reports—
Presented
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 752

Standing Committee on Personnel, Public
Grievances, Law and Justice—
Twenty- first Report—Laid
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.477

Standing Committee on Personnel, Public
Grievances, Law and Justice—Twenty
Second Report—Laid
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 265

Standing Committee on Personnel, Public
Grievances, Law and Justice—Twenty
Third Report—Laid
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 307

Standing Committee on Railways—
Statement—Laid
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 324

Standing Committee on Railways—-
Twenty Eighth to Thirty First Reports
—Presented
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 305-06

Standing Committee on Social Justice and
Empowerment—Statement —Laid
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 264

Standing Committee on Social Justice and
Empowerment—Twenty-seventh and
Twenty Eighth Reports—Presented
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.264

Standing Committee on Transport ,
Tourism and Culture—One-Hundred
and Twenty-first and One Hundred
and Twenty-second Reports—Laid
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 402

Standing Committee on Transport,
Tourism and Culture - One Hundred
and Twenty-third Report—Laid
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 753

Standing Committee on Urban
Development—Twenty Third and
Twenty-Fourth Reports—Presented
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 264

Commodity Exchange

Foreign Direct Investment in Commodity
Exchanges
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 173-74

Commonwealth Games

Accommodation Before Commonwealth .
Games2010
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 69-70

Arrangements for Commonwealth
Games-2010
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 13-14
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Commonwealth Games-2010
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 396

Commonwealth Projects
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 284-85

Medical Facilities for Commonwealth

Games, 2010
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 694-95

Method for Improving Medal Tally in
Commonwealth Games
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 701

Scheduled Plan for Commonwealth Games
2010
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 493-95

Tunnel Between Jawaharlal Nehru
Stadium and Commonwealth Games

Village
(Deb. 10, Vol. XXVIII, 24-08-2007)

Col.215
Communication

Communication Network
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 263

Communication Network for Defence
Forces
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.272-73

Downlinking Policy
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 374-75

Company(s)

Company under Defaulters Category
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 173

Default in Payment of Annual Listing fee
by Trading Companies
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 188-89

E-Governance in Companies
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 57

E-Waste Recycle Plants
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 365-66

Entry of Dow Chemical
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 378-79

Environmental Clearance for Steel
Companies
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.239-44

Excise Duty Evasion by Tobacco
Companies
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 65-66

FBT on Employees Stock Options
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 33940

Foreign Companies in Futures Market
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 265

Frauds by Companies
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 8990

Indian Insurance Companies in Foreign

Countries
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 270-71

Investment by Foreign Companies
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.361-62

Merger of General Insurance Companies
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 110

Mobilisation of Funds from Abroad by
Companies
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 60-62

New Companies Act
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 111-12
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Non-Payment of Compensation to
Employees by Firms/Companies
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 26263

Opening of Liaison Office by Foreign
Companies
(Deb. 16, Yol. XXIX, 07-09-2007)
Col. 62-63

Pending Cases against Companies
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 460-61

Plantation Companies
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 24344

Policy on Limited Liability Partnership
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 334

Protection of Indian Companies
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.267-68

Raksha Udyog Ratna Award to Companies
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 149-50

Recovery of IT Dues from Foreign
Companies
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 166-67

Registered Companies in the Country
(Deb. S, Vol. XXVIII, 17-08-2007)
Col.281-84

Registration of Companies

(Deb. 16, Vol. XXIX, 07-09-2007)

Col. 93-94

Regulation of Internet Telephony
Companies
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 330c

Vanishing Companies
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 164-65
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 94-95

Violation of Guidelines by Credit Card
Companies
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.283-85

Violation of Rules by Private Companies
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.287-96

Compensation
Compensation for Rehabilitation of

Villages
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 72

Compensation to Riot Victims
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 99-100

Non-Payment of Compensation to
Employees by Firms/Companies
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.262-63

Compressed Natural Gas

CNG Filling Stations
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 206-07

CNG Stations in Maharashtra
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 161-62

Running of Local Trains on CNG Kits
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 14041

Computer

Assistance for CERT
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 365

Computer Centres in Muslim Dominated
States
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 146

Computer Education Facility in Schools
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 143-56

Export of Software and Hardware
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 204-08
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Internet, E-Mail and Computer Facilities
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 6768

Supply of Computers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 137-38

Computerisation

Computerisation of Land Record
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 289-90

Conference/Seminar

Conference of Chief Secretaries
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. §36-37

Conference of Forest Ministers of
Southern States
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 435-36

Conference of Minorities Commission of
States
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 65-66

Conference of SAARC Parliamentarians
(Deb. 8, Vol. XXVIII; 22-08-2007)
Col.483-84

Convention on Endangered Species
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 710-11

Home Secretary Conference on Women
Issues
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 189-94

Meet of Foreign Ministers
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 607-09

World Hindi Conference
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.352-56

WTO Conference

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 44749

Constitution

Constitution of India on Internet
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 131

Constitutional Reforms
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 70

Sports in Concurrest Lists
(Deb. 14, Vol. XXIX, 05<09-2007)
Col.498-99

Consumer Affairs

Fake Production
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 202

Panel on Disposal of Consumer Cases
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 9798

Contamination

Contamination of Dioxins
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 109

Cooperatives

New Monetary and Credit Policy for
Cooperatives
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col, 189-90

Corruption

Cases of Corruption in Coal India Limited
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 90-91

Corruption in Allotment of Petrol Pumps
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.316-17

Corruption in Tatkal Scheme
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 174-75

Financial Irregularities in Depar.ment of
Food
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 34
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Food Coupons
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 369-71

Overcharging by Ticket Counter Clerks
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 110-11

Probing Irregularities in Financial
Institutions
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 66-67

Report of Transparency International
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 262

Scam in Indian Railway Catering and
Tourism Corporation (IRCTC)
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 120

Touts Menace at Stations
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 175

Cottage Industry
Incentives to Small and Cottage
Industries

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 323-24

SC/ST/OBC engaged in Cottage and Small
Scale Sector -
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 174-82.

Cotton

Contract Farming of Cotton
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 95-96

Cotton Cultivation
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 399402

Hybrid Cotton Seeds
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.277-79

port of Cotton
(Deb. 7, Vol. XXVIII, 21-08-2007)
\Col. 131-32

Inclusion of Cotton Seeds in ECA
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 352-53

New Cotton Variety
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 23941

Production Cost of Cotton
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 4041

Quality of Cotton
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 126

Reduction in Use of BT Cotton
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 198

Removal of Cotton from Agricultural
Commodities
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 24445

Suicide by Cotton Growers
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 237

Technology Mission on Cotton
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 389-92

Cotton Corporation of India

Cotton Corporation of India
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 34041

Council for Advancement of Peoples
Action and Rural Technology

Mission of Files from the Office of
CAPART
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 4046

Pending Projects with CAPART
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 262-63

Projects  under
Andhra Pradesh
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 93-94

CAPART in
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Council for Scientific and Industrial
Research

Cash Flow in CSIR Laboratories
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.65-66

Delay in Appointment in CSIR
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.72-73

Functioning of CSIR
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 76-77

Modernization of CSIR Laboratories
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 63-65

Technologies Developed by CSIR
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 89

Courier Service

Licence for Courier Service
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 32

Restriction on Private Courier Service
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.432-40

Court(s)

Arbitration, Conciljation and Mediation
Centres
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 205

Bench of Gujarat High Court at Surat and
Rajkot
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 78-79

Bench of UP High Court
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 99

Computerisation of Consumer Courts
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 301

Computerisation of Coyrts
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.458-59

Construction of Court Buildings in Orissa
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 124

Disposal of Cases by Various Courts
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.411-14

Environmental Courts
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 516-17

Fast Track Courts
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.314-15

(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 101-08

Guidelines on Registration of FIR
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 83-84

High Court Bench at Vijayawada
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.201-02

Increasing Strength of Judges in
High Courts
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 283-84

Judges in Courts
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 291-94

Pending Cases
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 249-51
(Deb.-16, Vol. XXIX, 07-09-2007)
Col.203-06

Setting up of Additional Courts for
Speedy Disposal of Cases
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col.213

Setting up of Mobile Court
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 312

Summer Vacation in Courts
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 305
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Timely Disposal of Court Cases
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 6869

Use of Hindi and Regional Languages in
Courts
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 159-61

Vacant Posts of Judges in High Courts
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 114-16

Video Conferencing in the Courts
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 207

Village Courts
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 310

Craftsmen

Self-Employment to Weavers and
Craftsmen
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.262-63

Creche

Provision of Creches under NREGS
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 241 )

Credit Card

Cloning of Credit Cards
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 30-32

Credit Cards
(Deb. _l 6, Vol. XXIX, 07-09-2007)
Col. 74-78

High Charges by Credit Cards Companies
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 15-17

Increase in the Interest on Credit Cards
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.117-18

New Norms on Credit Cards
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 187-88

Rate of Interest
(Deb. 1, Vol. XXVIII, 10-08-2007)

Col. 286

Rejection of Credit Card
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.9-14

Violation of Guidelines on Credit Cards
by Banks
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 44748

Credit Guarantee Fund Scheme

Proposals under Credit Guarantee Fund.
Scheme
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.377-80

Crime(s)
Crimes against Women and Children

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 63-90

Crimes in Trains
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.247-48

Crimes in Trains and at Stations
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 385

Financial Crimes
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.113-14

Fraud by Chit Fund Companies
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 79-80

Inquiry Committee on Nithari incident
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 454-55

Loss of Valuables from Lockers
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.131-32

Multiple Criminal Codes
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 368-69
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Nithari Case
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 461-62

Scheme for Relief and- Rehabilitation of
Rape Victims
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.205-06

Criminal Codes

Multiple Criminal Codes
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 368-69

Crude Qil

Assessment of Production Cost of Crude
Oil and Oil Reserves
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 227

Commercial Production of Oil in Barmer-
Sanchor Basin
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 14748

Crude Oil in Krishna Godavari Basin

(Deb. 12, Vol. XXIX, 30-08-2007)

Col. 302-03
Crude Oil Production

(Deb. 4, Vol. XXVIII, 16-08-2007)

Col. 189-90

Demand to Crude Oil and Gas Pipeline in
Assam
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 237

Import of Crude Oil
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 270

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 131-32

Increase in Crude Oil Production by
ONGC
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.318

International Prices of Crude _Oil
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 14446

Pilferage of Crude Oil
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 197

Production of Crude Oil
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 38-39

Production of Crude Oil and Gas
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 123-24

Storage of Crude Oil
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 284-85

Strategic Crude Oil Storage
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 39091

Subsidy Norms for Crude Oil
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 179-80

Currency

Availability and Introduction of Coins
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.24445

Duplication of Security Water Mark
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 109

Fake Currency
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 248
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.421-22
(Deb. S5, Vol. XXVIII, 17-08-2007)
Col. 294-95

Mark on Two Rupee Coins
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 256

Misuse of Coins
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 486-87

Mutilated Currency Notes
(Deb. 1, Vol. XXVIIL, 10-08-2007)
Col. 10203
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Polymers Currency Notes
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 290-91

Printing/Minting of Currency for Foreign
Countries
(Deb. 16, Vol. XXIX, 07-09-2007)

" Col. 164-65

Seizure of Fake Currency by Banks
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 324-25

Custodial Deaths

Custodial Deaths
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 193-98

Cyber Cafe
Cyber Cafes at Railway Stations

(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 137-39

Cyber Crime
Passing of Secret Information

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 185-87

Dairy

Foreign Collaboration in Dairy Sector
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 135-36

Funds for Dairy Development in Orissa
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 50-66

Intensive Dairy Development Programme
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 358-64

National Dairy Plan
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 184-85

Daman and Diu
National Slum Development Project .

(Deb. 16, Vol. XXIX, 07-09-2007)

Col. 286

Damodar Valley Corporation

Development Work by DVC
* (Deb. S, Vol. XXVIII, 17-08-2007)
Col. 334-38

Dams and Reservoirs

Emission of Methane from Dams and
Water Bodies
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 448 ,

Floods due to Choking of Reservoirs
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 351

b Global Warming Emission from large

Dams
(Deb. 5, Vol. XXVII!, 17-08-2007)
Col. 183-84

Impact of Dams on Flow of Water in
Rivers
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 135-37

Modernization of Nagarjuna Sagar Dam
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.321-22

NABARD Fund for Construction of Dams
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 89-91

Need to construct a dam on Indo-Nepal
border to check the overflow from
existing barrage on Sharda River in
Uttar Pradesh (MUR 377)

(Deb. 15, Vol. XXIX, 06-09-2007)
Col.276

Need to sanction the construction
of a dam on river Ghaghra, in
Faizabad Parliamentary Constituency,
Uttar Pradesh(MUR 377)

(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 335-36

Need to send a Central Team to assess
the losses incurred in Teesta Lower
Dam Project Stage-III and Stage-1V in
Darjeeling, West Bengal (MUR 377)
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 55960
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World Bank Assistance for Repair of
Dams
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.4

Deen Dayal Hathkargha Protsahan
Yojana

Deen Dayal Hathkargha Protsahan Yojana
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.470-76

Deepak Parekh Committee

‘Deepak Parekh Committee on
Infrastructure Financing
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.21-22

Defence

Access and Cross Service Agreement
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 159-60

Acquisition of Helicopters for Army
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 189-90 '

Advanced Light Helicopter
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 282

American Defence Proposal for India
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 19293

Armed Forces Medical Services
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 157-58

Brahmos Missile
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.270-71

Changes in Defence Policy
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.227

Closure of Military Dairy Farm
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.329-30

Communication Network for Defence
Forces
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.272-73

Compensation Package for Soldiers
Killed/Wounded in Operations
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.314-17

Construction of Scorpene Submarine
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 187-88

Crashes of Unmanned Aerial Vehicles
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.224-25

Creation of Post of CDS
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 295-96

Defective Equipment
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 304

Defects in Arjun Tank
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 54

Defence Expenditure in Non-essential
Areas
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 153-54

Defence Industrial Park in Kerala
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 259

Defence Lands for Gajraj and Cargo Hub
Projects
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 249

Defence Ordnance Factories
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 29697

Defence Protocol Agreement
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.310-11

Defence School for Navy
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 262

Delay in Completion of Projects of DRDO
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 16566
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Demilitarization of Siachen
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 296

Development Around Interim Test Range
Site in Orissa
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 257-58

Development of Cruise Missile
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 268

Development of Multi-Mode Radar
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.384-85 1

Discrimination against Women Officers
in Defence Force
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 154-56

Encroachment of Defence Lands
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 301

Expansion of Ordnance Factories
(Deb. 2, Vol. XXVIIL, 13-08-2007)
Col. 138

Facilities to Civilians Working in Defence
Headquarters
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 265-66

Facilities to War Widows
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 30507

Fake Warrant Orders
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 134-35

Field Firing Ranges for Military Exercise
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 129-30

Fire at Ordnance Depot
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 305-06

Firing Ranges for Military Exercises
(Deb. 2, Vol. XXVIII, 13-08-2007)

Col. 156
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Foreign Attacks in Deep Seas
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 281

Hike in Pensionary Benefits to Personnel
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.311-12

Holding of Elections in Cantonment Areas
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.316-17

Illegal Transport of Timber
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 191

Increase in Defence Allocations
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 285-86

Increase in Financial Powers
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 70-71

Indigenous Aircraft Carrier
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 425-26

Indigenous Production of Defence
Equipment
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 121-22

Indo-US Cooperation on Marine Pollution
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 221-23

Indo-US Military Cooperation
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 185-86

Insurance Cover to Defence Personnel
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 178-79

Involvement of Service Hqrs. in Decision-
making
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.387-88

Irregularities in Defence Purchases
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 264-65



SUBJECT INDEX 65

Joint Development of Fifth Generation
Fighter Aircraft
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 158-59

Joint Exercise on Border Settlement
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 162

Leasing out Property in Cantonment
Areas
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 196

Litigation Cases involving Defence Lands
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 135

Making Intelligence Establishments
Public
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 157

Manuscript in History Division of MoD
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 281

Menace of HIV/AIDS in Defence Forces
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.6-8

Military Package to Maldives
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 169-70

Modernisation of Special Forces of Army
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 163-64

MoU of DRDO with NASSC
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 317

Need to introduce one-rank-one pension
in Army (MUR 377)

(Deb. 9, Vol. XXVIII, 23-08-2007)

Col.433

Need to place sufficient order in Defence
Ordnance Factories (MUR 377)
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 406

Need to provide uniform welfare package
to all the soldiers who laid their lives
for the country (MUR 377)

(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 334

Network Centric Warfare
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 105

New Defence Procurement Policy
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.317-19

Orders of Secunderabad Cantonment
Board
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 193

Outsourcing of Defence Production
System
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 196-97

Overhauling of Bofors Guns
(Deb. 14, Vol. XXIX, 05-09-2007)
Ccl. 184-85

Performance of DRDO
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 14142

' Pilotless Aircraft Lakshya

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 376

Private Sector in Defence Production
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 20102

Procurement of Defence Equipment
{Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 4849

Procurement of Sukhoi Aircraft
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 280

Production of T-90 Tanks
(Deb. 11, Yol. XXIX, 29-08-2007)
Col.216-17

Psychological Test in Recruitment
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 249-50
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R & D Programme for E-Bomb
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 207

Raksha Udhyog Rathna Award to Private
Manufacturers
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 260-61

Rate Purchase System for Goods
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 304

Recruitment of Foreign Nationals in
Defence Forces
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 190

Recruitment under Short Service
Commission
(Deb. 2, Vol. XXVIil, 13-08-2007)
Col. 77-78

Rehabilitation of Disabled Soldiers
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 65-68

Religious Headcount in Armed Forces
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 187

Requirement of Clothing and Sleeping
Bags for Troops
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.319-22

Sainik Schools
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 365-66

Shortage of Battle Ships
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 148

Small Scale Industries in Defence
Production
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 42

Soldier Protection Vehicle
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 166

Spectrum Policy
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.2H

Squadron Strength of Air Force
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.249-50

Statement Correcting Reply to Unstarred
Question No. 1956 dated August 20,
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Defence Production System' (St.)
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 377

Supply of Defence Equipments to
Sri Lanka
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 13940

Transport Aircraft IL-76
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 24344

Unified Coastal Command
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 259

Uniform Welfare Package for War
Casualties
(Deb. 17, Vol. XXIX, 10-09-2007
Col. 201 :

Use of Hindon Airspace for VIP
Movement
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 130-31

Use of Radars
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.253-54

Vacant Posts of Scientists in DRDO
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 103-04

Vacation of Defence Spectrum
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 233

Violation of Indian Airspace
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 382-83
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Withdrawal of Troops from Border Areas
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.251-52

Defence Research and Development
Organisation

- Committee to Review the Functionir;g of
DRDO
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 4-5

Transfer of Technology from DRDO |
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.411-13

Delhi

Allotment of Land
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 288-89

Allotment of Land to Cooperative Group
Housing Societies
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.99

Availability of Fruits and Vegetables at
Mother Dairy Booths
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.228

Bike Stunts in Delhi
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 348-49

Children Rescued from Jewellery
Factories
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 387

Co-operative Group Housing Societies in
Dwarka
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 178-81

Collision of Vehicles at IGI Airport
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.311-12

Commercial Space Developed by HUDCO
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 103

Commonwealth Projects
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Col. 284-85

Conference of Chief Secretaries
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 536-37
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Dwarka, Delhi
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 202-03
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(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 105-06

DDA Land Scam
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 332-33

Demolition of Buildings in Delhi
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 125
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(Deb. 13, Yol. XXIX, 31-08-2007)
Col. 54-55

Depleting Water Level in Delhi
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 164-65

Development of NCR
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 151-53
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(Deb. 16, Vol. XXIX, 07-09-2007)
Col.209
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Col. 291-92

. Encroachment of Land in Delhi

(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 292-93

Encroachment on Railway Land in Delhi
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 109-10
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Extension of Delhi Laws (Special
Provigions) Act, 2006
(Deb. S, Vol. XXVIII, 17-08-2007)
Col. 287-88

Facilities to Prisoners in Jail
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.438-40

Government Quarters in NDMC Areas
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 120

Growth of Jhuggi Jhonpari
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 304-05

High Rate of Interest by Non-Government
Financial Institutions on Term Deposit
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 29-30

Irregularities in Allotment of DMS Booths
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.253-54
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(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.211-13

Law and Order in Delhi
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 172-76

Mismanagement and Robbery at 1G]
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(Deb. 12, Vol. XXIX, 30-08-2007)
Col.257

NDMC and MCD Parking
(Deb. 7, Vol. XXVIIl, 21-08-2007)
Col. 17791

Noise Pollution
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Col. 471
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(Deb. 5, Vol. XXVIII, 17-08-2007)

Col.290
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~Col. 101

Power Tariff in Delhi
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Col. 179-81

Promotion of Night Tourism in Delhi
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Col. 175-76
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Col.257-58

Public Utilities at Metro Station
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Col.116-17

Quality of DMS Milk
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 173-74

Regularisation of Unauthorised Colonies
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(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 107

Rehabilitation to Jhuggi-Jhopri 4
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 14445
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(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.284

Revamp of Ring Railway in Delhi
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 202

Revival of Qutab Minar and Mehrauli Park
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 164

Road Accidents in Delhi
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.477-79

Sealing of Shops
(Deb. 10, Vol. XXVIIl, 24-08-2007)
Col. 14142

Setting up of Power Projects in Delhi
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 110
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Supply of Water in Delhi
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 121-22

Surprise Check in Hospitals
“(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 668-69

Violation of Master Plan and Building
Bye-Laws
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 198

Water Logging in Delhi
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 118

Delhi Development Authority

Cancellation of Leasedeed ‘
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.330-31

Changes for Late Constructions
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.225-26

DDA Land Scam
(Deb. S5, Vol. XXVIII, 17-08-2007)
Col. 332-33

Group Housing Societies Registered with
DDA
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.119-20

Irregularities in Draw of Lots under DDA
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 289-90

Land Allotment to Trust
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 119-21

New Housing Schemés by DDA
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 333

One Time Payment of Ground/Lease Rent
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 160-61

Undervaluation of Plots/Flats in DDA
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.281-83
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Delhi Metro Rail Corporation

Non-Payment of Wages to Labourers in
DMRC
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 285-87

Demands for Supplementary Grants
(General)—2007-2008

Demands for Supplementary Grants—
General—2007-08—Present
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 404

Demands for Supplementary Grants—
General—2007-2008
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 666-778

Demands for Supplementary Grants
(Railways)—2007-2008

Demands for Supplementary Grants
(Railways)—2007-2008
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 509
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.438-658

Deprived Sections

Voucher based Schemes for Deprived
Sections
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.458 ’

Disabled R

Allocation and Utilization of Funds under
Welfare Schemes for Disabled Persons
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.317-18

Amendment to PWD Act, 1995
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 327

Education, Training and Rehabilitation of
Disabled Persons
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 18-22
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Employment for Physically Challenged
Persons
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 76-77

Employment to Soldiers Handicapped in
Wars
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 300-301

Facilities for Disabled Air Passengers
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 167

Financial Assistance to NGOs/VOs
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 26-30

Financial Assistance to Welfare
Association for the Disabled
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 79

Free Rail Travel Facility to Disabled
Persons
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 79

Physically Challenged Passengers

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 82-84

Proposal for Residential School for
Mentally Handicapped

(Deb. 12, Vol. XXIX, 30-08-2007)
Col.274-75

Rehabilitation of Disabled Soldiers
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 65-68

Vocational Training Centres for the
Disabled
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 24243

Disarmament

Constitution of Task Force
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 53940

Disaster Management

Assistance to Universities
(Deb. 3, Vol. XXVIII, 14-08-2007
Col.459 :

Funds for Disaster Management
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 44149

Discussion Under Rule 193

Situation arising out of floods in various
parts of the Country (DUR 193)
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 596-664
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.375410
(Deb. 10, Vol. XXVIII, 24-08-2007)
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(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 881-916
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 399444

| Disease(s)

Breast Cancer
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 561-62

Cases of XDR Tuberculosis
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.4-10

Deafness among Children
(Deb. 8, Vol. XXVIII, 22-08-2007)
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Deaths Due to Rain Borne Diseases
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 151-52

Decline in Cases of Blindness
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 635-36

Diseases in Arecanut Trees
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 154

Funds for Eradication of Leprosy
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 26-30
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Funds for Vector Borne Diseases
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 73640

High Incidence of Cancer in Alappuzha
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 602

Increase in Cancer Cases
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 119-26

Measures to Check Malaria
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.320-21

Medicinal/Financial Assistance for
Cholera
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 563 *

Meningitis Vaccine
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.671-72

Need to conduct Research and
Development work on "Mandari mite"
a disease affecting Coconut in
Southern India (MUR 377)
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 659

Need to provide immediate financial
assistance to the State Government of
Chhattisgarh to provide reliefto ‘Baiga’
community of Rajnandgaon, facing the
onslaught of a mysterious disease
(MUR 377)

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.513-14

Need to take preventive steps for

eradication of "Muscular Dystrophy" |

an incurable disease (MUR 377)
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 872

New Drug for Liver Cancer
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 94

New Drug for Malaria
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.453

Obesity among Children caused by Soft
Drinks
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 708-09

Outbreak of Diseases after Flood
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.476-77

Rehabilitation of Persons Cured of
Leprosy
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.69

Rise in number of Polio Cases
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 84-87

Schemes for Eradication of Leprosy
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.453-56

Setting up of Cancer Fund
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 558

Spread of Japanese Encephalitis
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.203-06

Spread of Vector/Water Borne Diseases
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.91-104

Study on Chikungunya
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 73940 ‘

Survey for Ascertaining TB Cases
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 692-94

Treatment for Rabies Patients
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 108-18

Tuberculosis and AIDS
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.479-80
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WHO Report on Blindness
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.278-79

Disinvestment

Disinvestment Clauses
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 122-23

Disinvestment Policy
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 111-12

District Planning Committees

District Planning Committees
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.475-78

District Rural Development Agency

Implementation of Programmes under
DRDAs in Jharkhand
(Deb. S, Vol. XXVIII, 17-08-2007)
Col.292-94

Doctor(s)

Mandatory Rural Posting of Doctors
(Deb. 8, Vol. XXVIH, 22-08-2007)
Col. 357 ‘

Registration of Medical Practitioners
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 112-13

Release of Salary of Striking Doctors
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 739

Shortage of Doctors
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 726-27

Doordarshan
AIR and DDK in North East
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 378-80 '
Doordarshan Channel in Britain

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 401

Doordarshan Kendras
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 356-64

Guidelines for Commissioned Programme
in North East
(Deb. 7, Vol. XXVIH, 21-08-2007)
Col. 389-90

Need to improve the transmission and
relay facility of All India Radio and
Doordarshan in Alwar Parliamentary
Constituency, Rajasthan (MUR 377)
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.272

New Doordarshan Channel in North-East
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 438-39

Production of Documentaries/Films
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.207-10

Regional Broadcasting Centres
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 155-56

Selection of Private T.V.Channels by
MTNL
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 129-30

Transmission of Programmes in Border
Areas
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 338-39

Drainage

Improvement of Drainage System
(Deb. S5, Vol. XXVIII, 17-08-2007)
Col. 75-111

Need to implement the recommendation _
of Task Force for Keleghai
Kopaleswari-Baghal Basin drainage
and Tamluk Drainage, District
Midnapur, West Bengal (MUR 377)
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.333-34
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Dredging Corporation of India

Work Undertaken by DC1
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 564-66

Drinking Water

Analysis of Drinking Water Samples
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.261-62

Availability of Bottled Dtinking Water at
Lower Prices
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 14142

Changes in Drinking Water Schentes
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 103-04

Conference on Rural Water Supply and
Sanitation
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 108-09

Contaminated Water
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 569-72

Desalination of Sea Water
(Deb. 1, Vol. XXVIII; 10-08-2007)
Col. 226-27

Drinking Water Facilities
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 179-82

Drinking Water Schemes
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 4749

Funds Allotted for Drinking Water Supply
Schemes
(Deb. 5, Vol. XXVI1I, 17-08-2007)
Col.371-408

Funds Released under RGNDWM
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 126-28

Krishna Drinking Water Supply Projects
(Deb. 17, Vol. XX1X, 10-09-2007)
Col. 298

Need to release pending instaliment of
Funds for various water schemes in
Ajmer Parliamentary Constituency
(MUR 377)

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 763-64

Purified Drinking Water
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 33140

Safe Drinking Water
(Deb. 10, Vol. XXVI1II, 24-08-2007)
Col. 166

Safe Drinking Water in Rural Areas
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.298-99

Shortage of Drinking Water
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 69-70

Water Supply and Sewage Disposal
Scheme
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 2863

Water Supply Scheme
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 178

Drought Prone Area Programme

Implementation of DPAP by NGOs
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 90

Drugs and Medicines

Accredition of Ayush Medicines
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 563-64

Antiretroviral Drugs to Children
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 84-85

Centralisation of Drugs Control
Machinery
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.213
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Clinical Trials for Drugs/Surgical
Procedures
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 69798

Clinical Trials for New Medicines
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.618-19

Details of Labels of Medicines in Hindi
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 248

Diabetes Drugs causing heart Failure
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 446

Difference in Prices of Similar Drugs
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.217

Disparity in MRP of Non-Scheduled
Medicines
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 149-50

Drug Trafficking
(Deb. 7, Vol. XXVIIl, 21-08-2007)
Col.96-97

Exclusion of Medicines from Controlled
List
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 30203

Generic Medicines
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 564-65

Generic Medicines for HIV Patients
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 711

High Profits on Drugs
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 20607

Improved Medicines and Research
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 576-77

Increase in Prices of Medicines
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 3942

Indian Herbal Medicines in Global
Market
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.229-30

Integration of Traditional System of
Medicine with Allopathy
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 567-68

Irregularities in Distribution of Medicines
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 587-89

Losses to Drug Manufacturing
Companies
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 157-58

New Drug for Liver Cancer
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 94

New Drug for Malaria
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 453

New Drug Policy
(Deb. 9, Vol. XXVIII, 23-08-2007)

Col. 52-53

NPP and Drug Formula
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 238-39

Prices of AIDS Drugs
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 284-85

Prices of Drugs
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 107-08

Prices of Medicines
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 182-83

Profit Margins in Medicines
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 227-28

Report on Spurious Drugs in India
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 489-90
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Rise in Prices of Drugs
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 176-77

Sale of spurious drugs in the country
causing serious health hazards to the
people and steps taken by the
Government in regard thereto (CA)
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 536-58

Selling of Medicines
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 729-31

Setting of Scheduled Drugs at Increased
Prices
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 258-59

Setting up of Settlement Commission
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 126

Shortage of Life Saving Drugs
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.211-26

Smuggling of Drugs
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.376-78

Spurious Drugs
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 3142

Supply of Medicines by CGHS
Dispensaries
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 366-68

Supply of Poor Quality Drugs
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 126-27

Therapeutic Efficacy of Drugs
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 535-36

Unapproved and Overpriced Drug
Formulations
(Deb. 12, Val. XXIX, 30-08-2007)
Col. 43-50

Use of Drugs Discarded World-wide
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 52

Dry Fruits

Cashewnut Cultivation
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.485-86

Decline in Cultivation of Cashew Nuts
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 310-11

Duty Free Shops

Duty Free Shops
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 77

E-Commerce

E-Commerce
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 186

E-Governance

E-Governance in Companies
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 57

Mission Mode Projects under National
E-Governance Plan
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.41-46

E-Stamps
Introduction of E-Stamps

(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 26667

E-Waste

"E-Waste and Municipal Solid Waste"
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 576-77

E-Waste Recycle Plants
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 365-66

Survey on E-Waste

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 722-23
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Earth Sciences

Climatic Change in India
(Deb. S, Vol. XXVIII, 17-08-2007)
Col. 456-58

Climatic Changes
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 455

Indian Expedition to Arctic
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 32-34

Prediction of Rainfall
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.25-30 :

Research on Climatic Change
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 86

Separate Department for Climate Changes
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 460

Setting up of Weather Chamel
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 304

Subsidy on Changes in Weather
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.24-25

Ecology

Planting of Saplings for Better Ecology
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 114-16

Economic Advisory Council

Release of Report by EAC
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 520-21

Economic Growth

Assessment of Low Growth Rate
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 439

Equitable Distribution of Benefits of

Growth
(Deb. 11, Vol. XXIX, 29-08-2007)

Col. 396-97

LOK SABHA

Economically Backward Class

Free Education to Economically Backward
Classes
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 371-72

Edible Oll(s)

Paim Starian Oil
(Deb. 17, Vol. XXIX, 10-09-2007)

Col. 304-06

Adulteration in Edible Oil
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.272

Import Duty on Edible Oil
(Deb. 1, Vol. XXVIi:, 10-08-2007)
Col. 265-66

Mustard Oil
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 280-81

Problems of Vanaspati Units
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 197-98

Production and Import of Edible Oils
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 169-74

Production of Palm Oil Seeds
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 13940

Production of Rice Bran Oil
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 109

Production of Wheat, Gram and Mustard
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.293-94

Reduction in Import Duty
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 197-98

Education

Achievement Survey
(Deb. 3, Vol. XXVIII, 14-08-2007)

Col. 366-68



SUBJECT INDEX n

Agricuitural Information
(Deb. 11, Vol. XXIX, 29-08-2007)

Col. 23942

Allocation for Education
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 133-34

Allocation for Muslim Education
(Deb. 14, Vol. XXIX, -05-09-2007)
Col.492-93

Allocation to Educational Institutions
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.218-54

Amendment in Pharmaceuticals
Education and Research Act
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 59

Applications for Education Loans in
Tamil Nadu
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.255-56

Assistance for Professional Education
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 490-92

Assistance for Vocational Education
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 420

Authentication of Certificates
(Deb. 3, Vol. XXVHI, 14-08-2007)
Col. 254-59

Courses in Architectural Restoration
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 351-52

De-recognisation of Medical Courses
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.671-73

Development of Technical Education in
Maharashtra
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.93-94

Double Shifts in Polytechnics
(Deb. 7, Vol. XXVIII, 21-08-2007)

Col.411-12

Education and Employment for Minority
Communities ,
(Deb. 9, Vol. XXVIII, 23-08-2007)

Col. 2-12

Education Loan
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 101, 14547

(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 285-86

Education of Investors .
(Deb. 10, Vol. XXVIII, 24-08-2007)

Col. 267

Education to Farmers
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 24142

Education, Training and Rehabilitation of

Disabled Persons
(Deb. 15, Vol. XXIX, 06-09-2007)

Col. 18-22

Educationally Backward Areas
(Deb. 3, Vol. XXVIIL, 14-08-2007)
Col. 165-70

Educationally Backward Districts
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 345

Engineering Education
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 263-64

Enrolment in Higher Education
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 14344

Enrolment of Muslim Girls in Schools
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 190

Entrance Examination for Engineering

Colleges
(Deb. 7, Vol. XXVIII, 21-08-2007)

Col. 171-72



78

FDI in Higher Education
(Deb. 3, Vol. XXVIII, 14-08-2007)

Col. 454

Financial Knowledge in School

Curriculum
(Deb. 7, Vol. XXVIII, 21-08-2007)

Col. 33940

FM Channels for Students
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.24-30

Free Education to Economically Backward
Classes
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.371-72

Free, compulsory and uniform education
upto Higher Secondary Level in the
country by Shri Ram Kripal Yadav
(Res.) .
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 40102

Funds for Higher Education
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 389-90

Funds for Technical Education
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.37-38

Implementation of Schemes
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 10508

Inclusion of Human Right Subject in
Curriculum
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 73-74

Indian Culture
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 112

Internet Connectivity for Education
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.351-52

Introduction of New Exami;lation System
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.337-38

LOK SABHA

Job Oriented Education
(Deb. 3, Vol. XXVIII, 14-08-2007)

Col. 390

Legislation to Control Private Institutions
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 395

Local Participation in Education
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 326-27

Modification of Educational System
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 463-64

National Commission for Minority
Educational Institutions
(Deb. 9, Vol. XXVI'], 23-08-2007)
Col. 390

Need to conduct a third counselling for
All India Medical/Dental Admissions
and include additional seats created
under Rule 10A of M.C.I(MUR 377)
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 463-64

-Need to improve primary education in the

country (MUR 377)
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 336-37

New Plan under Special Central
Assistance Scheme
(Deb. 12. Vol. XXIX, 30-08-2007)
Col. 220

Opening of More Vocational Training/
Education Centres
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 149-54

PG Seats for Foreign Students
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 584

Polytechnic Education
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 14445

Programmes for Tribals
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 425



SUBJECT INDEX 7

Quality Education to Scheduled Caste

Students
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 254

Quality of Education
(Deb. 7, Vol. XXVIII, 21-08-2007)

Col. 72-73

Reforms in Higher Education
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 406-07

Regulatory Authority for Higher
Education
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 337

Reservation for Women in Higher
Educational Institutions
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 495

Reservation in Education Field
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 490-92

Reservation in Educational Institutions
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 320

Restructure of Medical Curriculum
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 54546

Review of Sex Education by NACO
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 506-07

Right to Education Bill
(Deb. 3, Vol. XXVHI, 14-08-2007)
Col.481-82

RTI Subject in School Curriculum
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 321

Scheme for Universal Access and Quality
at Secondary Stages
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 141

Scholarship Scheme for SCs/STs Students
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.315-16

Schools for Free Education to SC Children
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 151-52

Service Tax on Education and Health
(Deb. §, Vol. XXVIII, 17-08-2007)
Col. 264-65

Setting of Management
Technological Institutes
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 749

Setting up of Polytechnic Educational
Institutions
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.265-66

Sex Education in Schools
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 175-77

Teachers Training Course
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.293-94

Universalisation of Secondary Education
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.377-78

Vocational Courses
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 354-55

Vocational Education for Textile Sector
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 139

World Bank Loan for Vocational Training
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 79-80

Egypt

Agreement between FACT and Syrian
Firm
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 175-77

Election

Compulsory Voting
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.333-34

and



80 LOK SABHA

Declaration of Assets in Course of | Rural Electrification

Election
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 66

Delimitation of Constituencies
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 52

Election Cases pending under R.P. Act
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 109-12_

Electoral Photo Identity Cards

Photo Identity Cards
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 3842

Electric Goods

Sale of Faulty Fans
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 298

Electrification

Blue Print for Electrification
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 150-52

Electrification of Lucknow-Gorakhpur
Railway Line
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 176

Electrification of Pune-Kolhapur Railway
Line
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 280

Electrification of Railway Line between
Bangalore Jolar Pettai
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.250-51

Electrification of Villages
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 183-87

Need to expedite rural electrification
schemes in Santhal Parganas,
Jharkhand under Rajeev Gandhi
Gramin Vidyutikaran Yojana (MUR 377)
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 336-37

(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 245-50

(Deb. 16, Vol. XXIX, 07-09-2007)
Col.231-38

Electronic Voting Machines

Electronic Voting Machines
(Deb. S, Vol. XXVIII, 17-08-2007)
Col. 291

Eleventh Five Year Plan

11th Plan Proposals and Priorities of NEC
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 34344

Programmes on Populatinh Growth
(Deb. 3, Vol. XXViil, 14-08-2007)
Col.455-57

Technical Textile
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 171-72

Embassy/High Commission

Condition of Indian High Commission
Abroad
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.677

Construction of Embassy Building in
Dwarka, Delhi .
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 202-03

Lack of Prompt Action by Indian
Embassies Abroad
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 74445

Emigration

Abolitjon of Emigration Check
Requirement Suspension (ECRS)
System (St.)
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 265-66

Employees Provident Fund

Differential Interest Rate on EPF
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 281



SUBJECT INDEX 81

Employees covered under Provident
Fund Act and Employees Pension
Scheme, 1995
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 195-96

EPF due on Member Companies of CI1 &
ASSOCHAM
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 14344

Investment by EPF _
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 226-29

Rate of Interest on EPF
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 4243

Employees Provident Fund Organisation

Opening of New Offices of EPF
Commissioner

- (Deb. 2, Vol. XXVIII, 13-08-2007)
Col.33-34

Operation and Maintenance of EPF

Accounts
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 158

Social Security Scheme under EPFO
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 160-61

Employment

Creation of District Employment
Guarantee Councils
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.236-37

Creation of New Employment
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 518

Decline in Employment in Organised
Manufacturing Sector
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.226-27

Decline in Employment Opportunities
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 257-58

Decline in Jobs in Government Sector
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 53

Employment Generation
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.24

Employment Generation in Food
Processing Industries
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.41-42

Employment Generation Rate
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 190

Employment Growth Rate of Women
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.223

Employment in Agriculture
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 160

Employment in Handloom Sector
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 77-79

Employment in Organised Sector
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.211-16

Employment Opportunities in Abroad
(Deb. 17, Vol. XXIX, 10-09-2007)

" Col.91-92

Employment to Coal Dump Labourers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.451-52

Employment to Rural Labourers and
Youths
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.215-23

. Employment to Soldiers Handicapped in

Wars
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 300-301

Entrepreneurial Training
{Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 353-55



82 LOK SABHA

Growth in Employment in Sei vice Sector
(Deb, 11, Vol. XXIX, 29-08-2007)
Col. 30607

Growth in Employment of Women
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 41

Jobs in Housing Sector
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 56

Need to conduct a special drive for
recruitment of Scheduled Castes and
Scheduled Tribes in the country
(MUR377)

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 333

Need to formulate reservation of jobs in
the private sector (MUR 377)
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 466-67

Need to release gratuity to Tamil refugees
from Sri Lanka who superannuated
from service in Government Rubber
Corporation, Kanyakumari and
Provide employmient to their children
(MUR377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 877

NSSO Survey of Employment/
Unemployment
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 115

Re-employment to Ex-Servicemen
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 116-18

Self Employment Schemes for the Youth
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 12-22

Standing Committees of FICCI to provide
jobs to SCs/STs in Private Sector
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 24748

Employment Exchange

Mobile Employment Registration Camps
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 66-68

Persons Registered in Employment
Exchanges
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 269-73

Encroachment

Demolition of Buildings in Delhi
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 125

Demolition within 300 Metres of River
Yamuna
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 54-55

Encroachment in Airport Areas
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 29-30

Encroachment of Land in Delhi
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 292-93

Encroachment on Railway Land in Delhi
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 109-10

Illegal Construction
Cantonment Area
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.96-97

Illegal Constructions
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 101-02

Regularisation of Unauthorised Colonies
in Delhi
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 107

Slum Population in Urban Area
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 89-92

in Kanpur



SUBJECT INDEX 83

Encyclopedia

Encyclopedia of Official Hindi Language
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 269-70

Energy

Geo Thermal Energy
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.226-27

Independent Regulator for Energy Sector
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 302

England

DD-India Channel in USA and UK
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 36263

Doordarshan Channel in Britain
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 401

Environment

Abu Mountain as an Environmentally
Vulnerable area
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 505

Commercial Exploitation of Salt-Pans
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 429

Constitution of SEIAA and SEAC
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 695-96

E-waste Contamination
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 44041

Eco-Sensitive Areas
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 700-01

Environmental Clearance for Gas-based
Power Projects
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 85-90

Environmental Clearance for Pendhari
Nala Project
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.281-82

Environmental Clearance for Steel
Companies
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 23944

Global Warming
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 580-83

Indo-US Agreement on Environment
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 409-10

Induction of AC Coaches as per Montreal
Environment Convention
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 312

International year of Dolphins
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 66769

Kyoto Protocol on Climate Change
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 14344

Meeting on Climate Change
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 129-30

National Strategy on Climate Change
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 723-25

Pending Proposals for Environment
Clearance
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 79-80
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.475-76

Poor Sanitation as Environmental Problem
{(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 584-85

Rivers Heading for Environmental
Disaster
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.483-86



84 LOK SABHA

Schemes for Safeguarding Environment
(Deb.. 8, Vol. XXVIII, 22-08-2007)
Col.437-38

Threat to Ganga Dolphins
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.209.

Tribunal for Environmental Impact
Assessment
(Deb. 8, Vol. XXVIIl, 22-08-2007)
Col.6-7

World Bank Report on Climate Change
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.4-6

Essential Commodity(s)

Inclusion of Cotton Seeds in ECA
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 352-53

Rise in Prices of Essential Commodities
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 155-58

Ethanol

Ethanol Blended Petrol
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 173

Ethanol Blended Petrol Programme
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 155-57

Ethanol Production from Sugarcane
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 134

Need to formulate policy promoting use
of ethanol as a fuel (MUR 377)
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 661

Prices of Ethanol
(Deb. 9, Vol. XXVIIl, 23-08-2007)
Col.216-18

Promotion of Ethanol
(Deb. 9, Yol. XXVIII, 23-08-2007)
Col. 190

Supply of Ethanol to Public Sector Oil
Companies
(Deb. 115, Vol. XXIX, 06-09-2007)
Col. 161-62

European Union

Indo-EU Trade
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 383-84

Schemes Implemented with Assistance of
European Union
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.458-59

Ex-Servicemen

| ECHS Facilities to Ex-servicemen

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 317-18

Facilities to Ex-Servicemen
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 285

Hiring of Ex-Servicemen for Protection of
Tiger Reserves
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 582-83

Pensionary Benefits to Ex-servicemen
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 170

Re-employment to Ex-Servicemen
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 116-18

Expenditure Reform

Expenditure Reform
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 463-64

Explosives

Nitro-Glycerin Explosives
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 105 '

Export Oriented Units

Duty Evasion by EOUs
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 14647



SUBJECT INDEX

Export(s)

Ban on Export of Milk Powder
(Deb. 17, Vol. XXI1X, 10-09-2007)
Col. 181

Chrome Ore Export
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 112-13

Excise Fraud in Garment Export
(Deb. 1, Vol. XXVIIL, 10-08-2007)
Col. 126

Export by Iron Ore by MMTC
(Deb. 7, Vol. XXVHI, 21-08-2007)
Col. 267

Export frauds under PMLA
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 185-86

Export of Agricultural Products-

(Deb. 3, Vol. XXVIII, 14-08- 2007)’

Col.266-67

Export of Foodgrains
(Deb. 17, Vol. XXIX, 10-09- 2007)

Col. 303

Export of Fruits and Vegetables
(Deb. 7. Vol. XXVIII, 21-08-2007)
Col.272-75

Export of Handicrafts to USA
(Deb. 7, Vol. XXVIII, 21-08-2007)

Col. 11-13

Export of Handloom and Handicraft
Products
(Deb. 7, Vol. XXVIIL, 21-08-2007)
" Col.75-77

Export of Iron Ore
(Deb. 3, Vol. XXVIII,
Col.442
(Deb. 7, Vol. XXVIII,
Col. 390-91

Export of Marine Products
(Deb. 3, Vol. XXVII,
Col. 44142

Export of Onion
(Deb. 3, Vol. XXVIII,
Col. 375-76

14-08-2007)

14-08-2007)

14-08-2007)

21-08-2007)

85

Export of Passenger Cars
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 388-89

Export of Raw Sugar
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 389

Export of Rice.
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 380

Export of Software and Hardware
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 204-08

Export of Spices
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 344-54

Export of Sports Goods
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.283

Export of Textiles and Garments
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 369-71

' Fish Export

{

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.268-72

Import and Export of Petroleum Products
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.393-94

Import-Export
(Deb. 7, Vol. XXVIII, 21 08 -2007)
Col. 16-18

Indian Herbal Medicines in Global Market
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.229-30

Inspection of Export Firms
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.367-68

IT Exports from Andhra Pradesh
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.213-14

Losses in Export of Salt to Nepal
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.267-68
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Losses Suffered by Various Export
Sectors
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 304-07

Manpower Export Councils
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 674

Meat Export
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 444

Problems of Garment Exporters
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.271-712

Removal of Ceiling on Loans for Export
Purposes
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 88-89

Subsidies given to Exporters
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 450-51

Textiles Export
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 33440

Family Planning

Norm for one Child per Family
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 49-50

Farmer(s)

Assistance to Farmers
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 154-55
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 14546

Central Subsidy for Free Power to Farmers
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.22-23

Credit Facility for Farmers
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 176-77

Education to Farmers
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.24142

Establishment of Farmer's Club
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 355-56

Family Insurance Scheme for Farmers
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.418

Farmer Call Centre in Orissa
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 68-70

Farmers below BPL
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 255-56

Farmers Living Below Poverty Lir;e
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.71-78

Fee for Issuing NOC
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 452

Financial Benefits to Marginal Farmers
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 105-06

Incentives to Farmers
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.257-58

Kisan Call Centres
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 157-60

Land Share Companies of Farmers
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 403-04

Livelihood for Small Farmers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 71-72

Loan to Farmers
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.299-301

Loans at Lower Interest to Farmers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 49-50
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Loans to Farmers
(Deb. 2, Vol. XXVI1II, 13-08-2007)
Col. 118

Loans to Small and Marginal Farmers
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 224-25

Losses to Farmers
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 431

National Spot Exchange
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 128

Need to evolve a National Plan to help
the sugarcane growers (MUR 377)
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.337-38

Need to include the remaining five tehsils
of Vidharbha in the special financial
package declared by the Government
for the benefit of farmers of the region
(MUR377)

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.515-16

Need to popularize micro-credit at the
village level for the benefit of farmers
and other weaker sections of the
society (MUR 377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 870

Need to procure sugarcane by the Central
Government with a view to protect the
interest of sugarcane growers of
Bijnore Parliamentary Constituency,
Untar Pradesh (MUR 377)

(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 665

Need to protect the interests of Cumin
Seed growers of Unjha, district
Mehsana, Gujarat (MUR 377)

(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 270-71
No-Due Certificate from Farmers

(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 9192

One Time Settlement Scheme for Farmers
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 66-67

Payment of Farmers under NAIS
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 14142

Railway Projects and Compensation to
Farmers
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 56-58

Recovery of Loans and Suicide by
Farmers
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 286-87

Refusal of Agricultural Loans to Farmers
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.31-32

Repayment of Loan by Farmers
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 193-94

Return®f Mining Land to Farmers by CIL
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 9293

Review of Progress of Vidharbha Package
for Karnataka
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 159

Second Report of National Commission

on Farmers
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 292-93

Single Market for Farmers
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.273-74

Small and Medium Farmers
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 325-30

Soil Health Card
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 24243

Subsidy on Fertilizers to Farmers
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.217-18
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Subsidy to Farmers
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 361-62

Subsidy to Women Farmers

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 426-27

Sugarcane Dues
(Deb. 6, Vol. XXVIIl, 20-08-2007)
Col.2-8

Sugarcane Growers
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 113

Suicide by Farmérs
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 54-58

Training to Farmers for Agro-based
Industries
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.255-57

Universal Social Security System for
Farmers
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 309

Waiving of Interest to Farmers by
NABARD
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 296

Fertiliser Corporation of India Limnited

Need to revive the closed units of Fertilizer
Corporation of India Limited in
Gorakhpur and other parts of the
country (MUR 377)
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 335

Fertiliser(s)

Artificial Price-hike of Fertilizers

(Deb. 12, Vol. XXIX, 30-08-2007) |

Col. 153-55

Consumption of Fertilizers
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.259-60

Conversion of Gas based Units into
Natural Gas/LNG based units
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 195-96

Decline in Production capacity of Fertilizer
Industries
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 127-30

Direct Subsidy to Farmers
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 54-56

Excessive Use of Pesticides and
Fertilizers in Fruits
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 249-50

Expanding the list of Fertilisers Eligible
for Subsidy
(Deb. 9, Vol. XXVIII, 23-08-2007)

Col. 336-37

Fertilizer Units in Operation
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 105-14

Fertilizers to Farmers at Subsidised Rates
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 150-51

Import of Phos Acid and Muriate of
Potash
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 363-68

Import of Urea
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 58-59

Loss of Kharif Crops due to shortage of
Fertilizers
(Deb. 15, Vol. XX1X, 06-09-2007)
Col. 4344

Minimum Use of Chemical Fertilizers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 153-54

Namrup Fertilizer Plant

(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 133
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Need to expedite the re-opening of
Sindri Fertilizer Factory in Jharkhand
(MUR377)

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 757

New Fertilizer Policy
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 383-84

Production of Bio-Fertilizers and Bio-
Control Agents
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 152-53

Production of Chemical Fertilizers
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 49-52 '

Production of Fertilizers in Eleventh Five
Year Plan
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 14748

Reduction in Prices of SSP Fertilizers
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 98

Restructuring of Fertilizers Subsidy
Regime
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.253-54

Revival of Closed Fertilizer Plants
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 135-36

Secondary Freight System for Fertilizers
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 388-89

Shortage of Fertilizer
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.81-98

Subsidy for Chemical and Fertiliser Sector
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 35-37

Subsidy on Fertilizers
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 101
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 189-90

Subsidy on Fertilizers to Farmers
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 217-18

Supply of Fertilisers
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 203-12

Supply of Gas to Power and Eertilizer

Industry
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.276-77

Testing ot Fertilizer Samples
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.6-16

Vermicompost and Organic Manure
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.263-64

Wholesale/Retail Prices of Chemical
Fertilizers
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 53-55

Fertilisers and Chemicals Travancore
Limited

Agreement between FACT and Syrian
Fim
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 175-77

Revival of Fertilizers and Chemicals

Travancore Ltd.
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 38-39

Festivals

Additional Allocation for Festivals
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.404-12

Fifteen Point Programme

Expendifure Under 15 Point Programme
(Deb. 9, Vol. XXVIII, 22-08-2007)
Col. 389

Film(s)

Classification of Films and Documentaries
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 394-95
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Documentary Films and Video Coverage
(Deb. 7, Vol. XXVIII, 21-08-2007)

Col. 45661

Empanelment of Film Makers
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 184

Entertainment Industry
(Deb. 7, Vol. XXVIII, 21-08-2007)

Col. 3842

Production of Documentaries/Films
(Deb. 3, Vol. XXVIII; 14-08-2007)
Col.2907-10

Recommendations of "Simcon" on-Piracy
(Deb. 3, Vol. XXVIII, 14-08-2007
Col. 183-86 :

Sahitya Academy Films
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 264

Financial Assistance

Assistance to Weavers
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 4245

Financial Assistance to HP
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 181-82

Need to provide immediate financial
assistance to the State Government of
Chhattisgarh to provide reliefto 'Baiga’
community of Rajnandgaon, facing the
onslaught of a mysterious disease
(MUR377)

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.513-14

Financial Sector

Committee on Expanding Financial
Services
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 265-66

Committee on Financial Sector Reforms

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 486-88

Fire

Fire Fighting Arrangements
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 114

Issuance of Fire Safety Certificate
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 300-01

Loss of Forest Property due to Fire
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 634

First War of Independence

150th Anniversary of First War of
Independence, 1857
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 170-71
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 701-02

First Freedom Struggle
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 34244

Fiscal Deficit

Reduction in Fiscal Deficit
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.97-100

Fishery(s)

Assistance for Construction of Fishing

Harbours
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 24648

Benefits to Fish Farmers
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 159-60

Earning Through Fisheries
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 24345

Fish Export
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 268-72

Fishery Research Institute in Orissa
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 133-34
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Fiihery Training Institutes
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 299

Fishing Harbour with External Assistance
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 369

Fishing Harbours
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 180-84

Housing Schemes for Fishermen
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 14549

Illegal Capturing of Indian Fishermen
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 225-26

Insurance Schemes for Fishermen
(Deb. 14, Vcl. XXIX, 05-09-2007)
Col. 285

Integrated Potential Fishing Zone Multi
Lingual Advisories
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 185-86

Jukhau Fishery Project
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 173-74

MoU for Development of Fisheries
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 188-89

National Fisheries Board
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 198-99

Need to allot a separate quota of Kerosene
for fishermen of Kerala (MUR 377)
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 876-77

Protection for Fishermen by the Coast
Guard
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 75-76

Providing Grants to Fariners
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 222-23

Setting up of Ministry for Fisheries
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.91

Special Package for Livestock and
Fisheries ‘
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 347

Subsidization of LPG for the Traditional
Fisherman
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 297

Subsidized Diesel for Traditional Fishing
Craft
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 163-64

Subsidy for Fishermen
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 240

Fodder

Fodder Banks
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 366-67

Fodder Development Scheme
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 76-82

Food

Food Insecurity Report
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 151

Food and Nutrition Security
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 44647

Food Research Institute in Kerala
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.200-201

Food Security Mission
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.37-38

Food Security Package
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.332-48
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Irradiation Technology for Food
Preservation
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 74-75

Plan to Improve Quality of Packaged Food
Items
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 538-39

Smaller Institutes of Food Technology
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 269-70

Food and Agricultural Organisation

De-forestation
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 249-54

Food Corporation of India

Base Depots of FCI
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 14647

Depots of FCI
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 252-60

Employment of Minors in FCI Godowns
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 128-29

Excess Rent Paid by FCI
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 119

Functioning of Food Corporation of India
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 6455

Investment for Construction of Godowns
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.255-70

Irregularities in Storage
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.111-13

Optimum Utilisation of Godowns

(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 274-76
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Procurement of Foodgrains
(Deb. 17, Vol. XXIX, 10-09-2007)

Col.6

Purchase of Poor Quality Rice
(Deb. 11, Vol. XXIX, 29-08-2007)

Col. 33946

Quality of Foodgrains Stocks
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 178-80

Shortage of Foodgrains in some Depots
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.237

Storage Capacity of FCI and CWC
Godowns
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 36-40

Food Processing Industry(s)

Better Use of Food Processing Resources
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.332-34

Development Funds for Food Processing
Industries
(Deb. 15,.Vol. XXIX, 06-09-2007)
Col. 184

Employment Generation in Food
Processing Industries
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 4142

Financial Assistance from World Bank
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 176

Food Parks
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 121-22

Food Parks in Uttar Pradesh
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 178

Food Processing Industries in Jharkhand

(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 354-55
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Food Processing Industries in Orissa
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 84-85

Food Processing Projects
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.35-37

Food Processing Training Centres
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 165-72

Food Processing Units in Maharashtra
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 24648

Food Street
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 368-69

Foreign Direct Investment in Food
Processing Industries
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 24749

FPIS inNER
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.247

Growth of Food Processing Industry
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 12-20

Mega Food Park Scheme
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 55-56

Need to set up a Food Processing
Industry in Krishanagiri district, Tamil
Nadu(MUR 377)

(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 336

Private Investment in Food Processing
Sector
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 4445

Processed Food Items
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.294-300

Processing of Potatoes
(Deb. 15, Vol. XXIX, 06-09-2007)

Col. 14344

Promotion of Food Processing Industries
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 335-36

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 205-06

Regulatory Authority for Food
Processing Industries
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 14849

Special Policy Packages for Food
Processing Industries
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 4647

Statutory Body to Integrate "ood Law
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 133

Foodgrain(s)
Additional Foodgrains under SGRY

(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 273-76

Additional Resources to States
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 182

Allocation of Wheat
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 1748

Availability and Procurement of
Foodgrains
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.3140

Ban on Import of Indian Rice by Russia
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.436-37

Basmati Rice
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.309
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 185

Bidding Process for Import of Wheat
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 3840
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Building vf Overseas Foodgrain Stocks
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 26768

Coarse Grains and Pulses under PDS
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 65-66

Compulsory Packaging in Jute Bags
(Deb. 7, Vol. XXVIIL, 21-08-2007)
Col. 114

Curtailment of Foodgrains under SGRY
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 4041

Excess Expenditure on Procurement
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 390-91

Expenditure on Imported Wheat
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.33

Export of Foodgrains
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 303

Export of Rice
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 380

Food Security Mission
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.37-38

Foodgrain Procurement by Private

Companies
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 86-88 .

Foodgrain Storage in Unhygienic
Conditions
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.99

Foodgrains for Tribals
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 165-66

Foodgrains for Welfare Organisations
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.24748

Foodgrains Production
(Deb. 6, Yoi. XXVIII, 20-08-2007)
Col.9-17

Geographical Indicator Mark for Basmati
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 16365

Hike in Wheat Prices
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 327-28

Import of Foodgrains
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 170 ‘

Import of Wheat
(Deb. 2, Vol. XXVIH, 13-08-2007)
Col.27-34

(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 309-10

Import of Wheat at Higher Price
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.427-28

Imported Wheat
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 307-08

Irregularities in Storage
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 111-13

Joint Registration of Basmati Rice
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 14142

Need to procure wheat from domestic
market at a higher Minimum Support
Price and scrap the deal to Import
wheat from foreign market(MUR 377)
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 564

Paddy Procurement Centres
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 177-78

Patent on Basmati Rice
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.117-18
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Poor Quality of Imported Wheat
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.431-32

Procurement of Coarse Grains
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.413-14

Procurement of Foodgrains
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 6,80-90

Procurement of Wheat
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.99

Production of Foodgrains
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 13840

Production of Wheat, Gram and Mustard
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 293-94

Proper Storage of Wheat
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 301-02

Purchase of Poor Quality Rice
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 33946

Quality of Foodgrains Stocks
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 178-80

Quality of Imported Wheat
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 280-81

Request for Additional Quota of
Foodgrains
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 113-14

Restriction on Import of Wheat
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 356-57

Rice Import by UAE
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 85-86

Shortage of Foodgrains in some Depots
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 237

Stocks of Foodgrains
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 145-54

Subsidy for Supply of Rice
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 142

Supply of Wheat to States
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.21-28 '

Footwear

Strengthening of Central Footwear
Training Centres
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 69-70

Foreign Countries

MoUs with Foreign Countries
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 555-56

Foreign Direct Investment

Clearance of FDI Proposals
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 120-28

FDI in Cargo Operation
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 244

FDI in Defence PSU
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 225

FDI in Higher Education
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 454

FDI in Oil Refining Sector
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.251-52

FDI in Real Estate
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 119-20

FDI in Retail Sector
(Deb. 3, Vol. XXVIil, 14-08-2007)
Col. 14748
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FDI in Telecom Sector
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.287-88

FDI in Tobacco Industry
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 348

FDI in Tobacco Sector
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 299-300

FDI Inflow
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 149

Foreign Direct Investment (FDI) in |
Airlines
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.303

Foreign Direct Investment in Commodity
Exchanges
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 173-74

Foreign Direct Investment in Food
Processing Industries

- (Deb. 12, Vol. XXIX, 30-08-2007)
Col.24749

Foreign Direct Investment in Futures
Market
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.217-18

Foreign Investment for Housing
Development
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 288-90

Limit in Postal FDI Investment
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 238

Proposal to Attract Foreign Investments
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 173

Reduction in FDI
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 194-95
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Review of FDI
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.452-53

Statement of ASSOCHAM on FDI
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 206

Foreign Exchange

Decline in Foreign Exchange Reserves
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 184-85

Foreign Exchange Reserve
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 173-75

Foreign Exchange Reserve
Infrastructure Improvement
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 189

Liberalised Remittance Scheme
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 101

Foreign Financial Institutions

Foreign Financial Institutions in the Indian
Share Market
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 94-95

Investment through Participatory Notes
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 253-54

Railway Project Funded by Foreign
Financial Institutions
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 30-32

Foreign Policy

for

Involvement of People in Foreign Policy
Matters
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.672

Foreign Visits

Foreign Visits of Army Chief
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 307
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Guidelines for Foreign Travels
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 741

Visit of Foreign Dignitaries
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 595608

Visit to Foreign Countries by Ministers
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 66-70

Forest(s)

Allocation of Funds for Forest
Development
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 721-23

Allotment of Forest Areas to Industrial
Houses
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 558

Condition of Forest Dwellers
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.215-16

De-forestation
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 249-54

Encroachment of Forest Area
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 495

Encroachment of Forest Land
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 702-03

Encroachment of Forest Land by BALCO
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 385

Forest Rights Act
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.373-74

Forest Under Bamboo Flowering
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 509-10

Funds for Forestry and Wildlife
Conservation
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.25-26

Habitation on Forest Land
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 208

Illegal Cutting of Forest Wood
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 274-78

Leasing out Jungles to Industry
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.675-76

Loss of Forest Property due to Fire
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 634

Proposal for Raising India's Forest cover
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 505-06

Rehabilitation of Adivasi and SCs on
Forest Land
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 583-84

Role of Local People in Conservation of
Natural Resources
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.117-18

Tribal Jailed under Forest Laws
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 569-70

Fort

Need to rename Fort William, Kolkata,
West Bengal as 'Siraj Fort' (MUR 377)
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.332-33

Forward Markets Commission

More Power to Forward Commission
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.285-86

Freedom Fighter(s)

Auction of Mahatma Gandhi's Letter
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 507-08

Freedom Fighters Pension
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 401-02
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Mausoleums of Freedom Fighters
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 148

Need to formulate a national policy/
scheme for the benefit of freedom
fighters and their heirs (MUR 377)
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 465-66

Need to issue a commemorative stamp on
the Centenary celebration of Late Shri
Pasumpon Muthuramalinga Thevar, a
veteran freedom fighter from Tamil
Nadu (MUR 377)

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 558-59

Need to release a commemorative postage
Stamp and First Day Cover in the
honour of Shri P. Kakkan, a great
freedom-fighter and social reformer
from Tamil Nadu on his Birth Centenary
(MUR377)

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 330-31

Need to release a commemorative postage
stamp in honour of Shri Veer Surendra
Sai, a great hero of freedom movement,
on his bi-centenary (MUR 377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 879-80

Need to release a commemorative stamp
in the honour of Shri Birendra Nath
Sasmal, a great freedom fighter from
Bengal (MUR 377)

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 764-65

Pension to Freedom Fighters
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 161-66

Fruits and Vegetables

Availability of Fruits and Vegetables at
Mother Dairy Booths
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 228

Cultivation of Fruits
(Deb. 2, Vol. XXVIII, 13-08-2007)

Col.276-77

Excessive Use of Pesticides and
Fertilizers in Fruits
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 249-50

Export of Fruits and Vegetables
(Deb. 7, Vol. XXVIII, 21-08-2007)

Col.272-75

Export of Onion
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 375-76

Hike in Prices of Fruits and Vegetables
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 206

Import of Apples and Fruits
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.483-84

Import of Mangoes
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 177-82

Increase in Prices of Vegetables
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 88-89

Losses to Apple Crops
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 26667

Marketing of Fruits and Vegetables
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 198-99

Onion Cultivation
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 163-64

Onion Intervention Scheme
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 161-63

Processing of Potatoes
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 14344
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Production of Fruits and Vegetables in
India
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 320-23

Production of KIWI Fruit
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 192-93

Production of Mango
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 224-26

Production of Potato
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.417

Production of Rose Onion
(Deb. 6, Vol. XXVIHII, 20-08-2007)
Col. 172-73

Promotion of Production of Mangoes and
Apples
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 90-94

Vegetable Malls
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 428-29

Wastage of Fruits and Vegetables
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 4244

Fuel

LPG as Alternative Fuel
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.219

Need to formulate policy promoting use
of ethanol as a fuel (MUR 377)
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 661 '

Reprocessing of Spent Fuel
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 128-29

Funds

Submission of Utilisation Certificate for
Rural Schemes
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 453 '

Utilisation of Funds under NREGS
(Deb. §, Vol. XXVIII, 17-08-2007)
Col. 446

G-20

Bilateral Trade Agreements
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.411

G-4 Countries

Trade Negotiations
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 134-35

G8SUMMIT

G-8 SUMMIT
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 535-38

GAIL (India) Limited

Dividend of GAIL (Indie) Ltd.
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 87

Exploration of Gas by GAIL in Foreign
Countries
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.316-17

GAIL's Joint Venture with China
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 135-36

Jagdishpur-Haldia Pipeline by GAIL
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 286-87

Steam Conversion Project
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 196-97

Supply of Gas by GAIL

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 249-50

Ganguly Panel

Ganguly Panel on Stem Cell
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 478
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Garbage

Dumping of Garbage
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 394-95

Garden Reach Shipbuilders and
Engineers

Garden Reach Shipbuilders and Engineers
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.278-79

Gas Pipeline(s)

Budgetary Allocation for Indo-Iran Gas
Pipeline Project
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 298-99

Hazira Pipeline
(Deb. 9, Voi. XXVIII, 23-08-2007)
Col. 256

India-Myanmar Gas Pipeline Project
(Deb. 9, Vol. XXVII1, 23-08-2007)
Col. 51-52

Iran-Pakistan-India Gas Pipeline Project
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 59-61

Natural Gas Pipeline Network
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 155-58

Southern Gas Grid Project
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 69-71

Gems and Jewellery

Auction of Precious Stones
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.4647

Diamond Industry
(Deb. 3, Vol. XXVIII, 14-08-2007)

Col. 157-59
(Deb. 7, Vol. XXVIIi, 21-08-2007)
Col. 381-83

Export of Jewellery
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 128-29
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Fiscal Hurdle in Indian Market
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.231-33

Gold Deposit Scheme
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 91

Geological Survey of India

Mining as Per GSI Data

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 196-98

Germany

Health Projects under Indo-Germany
Cooperation
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 623-28

Watershed Management
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 328-30

Welcome to German Parliamentary
Delegation
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 1

Global Warming

Global Warming
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 580-83
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 730-31

Global Warming Emission from large
Dams
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 183-84

Setting up of Institute to Study Global
Warming
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 221-22

Study on Global Warming and Pollution
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.271-72

Goa

Decline in Cultivation of Cashew Nuts
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.310-11
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Gold

Closure of Gold Mines
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 125

Golden Quadrilateral Project

Black-Listing of Companies/Contractors
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 587-90

Delay in GQ Projects
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.91-92

Golden Quadrilateral Project
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 554

Traffic Density on GQ Project
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 254-60

Government Accommodation

Barbed Wires and Boundary Wall Fencing
in Government Colonies
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 4243

Colonies under Outsourcing Zone
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 283

Conversion of Government Bungalows

into Memorials
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col.99

Government Quarters in NDMC Areas
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 120

Installation of Iron Gate
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 265-66

Outstanding Rent of Officials and Judges
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 351-56

Proposal to sell Government
Accommodation to Allottee
(Deb. 16, Vol. XXIX, 07-09-2007)
Col 264
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Unauthorised Occupation of Government
Accommodation
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 251

Upgrading/Renovation in Government
Quarters
(Deb. 10, Vol. XXV1III, 24-08-2007)
Col.98-99

Upkeep of Government Quarters
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.4748

Government Celebrations

Reduction in Government Celebrations
(Deb. 17, Vol. XXI1X, 10-09-2007)
Col.200-01

Government Department(s)

Deduction of Post in CPWD
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 30607

Directorate General of Hydrocarbons
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 137-39

Financial Irregularities in Department of
Food
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.34

Funds to DAVP in North Eastern Region
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 405-%6

Losses in Postal Department
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.268-72
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 399

Modernisation of Meteorological
Department
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 131-33

Non-receipt of Utilisation Certificates
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 153-55
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Representation of SCs, STs and OBCs in

Government Offices
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 127-28

Shortage of Staffin CPWD
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 182

Staff Strength in CWC
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 144

Work Orders for CPWD from Abroad
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 306

Government Employee(s)

Complaints Against CPWD Officials
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 95-96

Employees/Labourers on Contract Basis
in Central Government
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.218-19

Free Health Check-Up for Central
Government Officers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 709

Increase in Bonus of Central Government
Employees
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 189-90

Registration of Government Employees
as Lawyers
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 139

Welfare Schemes for Temporary

Employees
(Deb. 2, Vol. XXVIII, 13-08-2007)

Col. 275
Government Service

Annual Evaluation Proforma
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 575
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Central Civil Services (Conduct) Rules
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 433-34

Decline in Jobs in Government Sector
(Deb. 17, Vol. XXIX, 10-09-2007)

Col. 53

Deputation to Private Sector/NGOs
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 500-04

Fixed Tenure for Cadre Posts of IAS
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 34849

Training of Personnel
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 634-35

Gross Domestic Product

Decreasing Value of Indian GDP
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 14749

Ground Water

Artificial Recharge of Ground Water in
J&K
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.281-82

Artificial Recharge to Ground Water
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 183-84

Cess on Exploitation of Ground Water
(Deb. 11, Vol. XXIX, 29-08-2007)

Col. 34748

Decline in Ground Water Level
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.51-53

Ground Water Exploration
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 236

Need to address the problem of
contaminated groundwater under
centrally sponsored scheme in
Kheri Parliamentary Constituency,
Uttar Pradesh (MUR 377)

(Deb. 17, Vol. XXIX, 10-09-2007)
Col.334-35
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Need to start the project for artificial
recharge of ground water-level in
Jalgaon Parliamentary Constituency of
Maharashtra (MUR 377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 875

Over Exploitation of Sub-Soil Water
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 169-70

Growth Rate

Per Capita Income vis-a-vis Annual
Growth Rate
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 123-25

Gujarat
Allocation of Funds

(Deb. 7, Vol. XXVIIL, 21-08-2007)
Col. 454

Attack of Locusts
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 104-05

Bench of Gujarat High Court at Surat and
Rajkot
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 78-79

Compensation to Riot Victims
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.99-100

Construction of Bhiwadi-Delhi-
Ahmedabad Railway Line
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 127-28

Construction of Dr. Ambedkar Bhawan at
Ahmedabad
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.210

Development and Maintenance of'
Heritage Route
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 579-82

Facilities for Ahmedabad, Vadodara and

Surat
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 159-68
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Financial Assistance to Gujarat
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.372-713

Gauge Conversion in Gujarat
(Deb. 4, Vol. XXVIII, 16-08-2007)

Col. 164-66

Guidelines of RBI and NABARD
(Deb. §, Vol. XXVill, 17-08-2007)
Col.413-14

Implementation of Swajaldhara Scheme in
Gujarat
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 189

Inclusion of Ship Recycling Activities
under Petroleum Rules
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 137

Industrial Park Ordinance
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 126-27

Interest Subvention to Cooperative
Banks
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 133-34

International Airport at Surat
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 181

Jukhau Fishery Project
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 173-74

Maintenance/Repair of Road on NH
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 202

Maritime University in Gujarat
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.248

Mobile Phone Service
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 186

Mumbai-Kutch-Karachi Ferry Route
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 107
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National Slum Development Project
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 286

Need for corpus fund of Rs.500 crores for
the maintenance and development of
Sardar Vallabhbhai Patel Memorial,
Karamsad, Gujarat (MUR 377)

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 561-62

Need to convert the Bharuch-Jabosar
railway line into broad-gauge and
restart the railway line between
Netra and Ankleshwar extending it
upto Nandubar with broad-gauge
(MUR377)

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 333-34

Need to declare the existing state highway
passing through Himmat Nagar-
Vijaypur-Mehsana-Radhanpur in
Gujarat as a National Highway
(MUR377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col.872-73

Need to expedite approval of 'The Gujarat
Control of Organized Crime Bill, 2003",
Pending assent of the President of
India(MUR 377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 874

Need to expedite the construction of a
railway bridge on Bhavnagar-Dhasa
railway line in Amreli Parliamentary
Constituency, Gujarat (MUR 377)
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 461

Need to extend the sheds over platform
Nos.1,2 and 3 at Palanpur Railway
Station, Banaskantha, Gujarat
(MUR377)

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 560
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Need to implement potable water schemes
in  Mechsana  Parliamentary
Constituency, Gujarat under
Swajaldhara Scheme (MUR 377)
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 329

Need to implement the Kasturba Gandhi
Balika Vidyalaya Scheme in district
Parbhani, Gujarat through non-
Government Organisations (MUR 377)
(Deb 14, Vol. XXIX, 05-09-2007)
Col. 767

Need to improve and augment the
telecommunication services in Amreli
Parliamentary Constituency of Gujarat
(MUR 377)

(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 430

Need to increase the quota of Notaries
from 625 to 1000 in the State of Gujarat
(MUR377)

(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 406-07

Need to protect the interests of Cumin
Seed growers of Unjha, district
Mehsana, Gujarat (MUR 377)

(Deb. 15, Vol. XXIX, 06-09-2007)
Col.270-71

Need to provide broad-gauge railway link
to minor ports of Gujarat (MUR 377)
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 333

Need to release crop insurance dues in
favour of groundnut producers of
Saurashtra(MUR 377)

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 758-59

Need to restore local rail service between
Palanpur and Gandhidham, extend
Gujarat Mail upto Palanpur and
introduce DMU rail service between
Mount Abu and Ahmedabad
(MUR377)

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 760
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Need to shift the office of Development
Commissioner for Special Economic
Zones from Kandla to Gandhinagar
(MUR 377)

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 515

Need to undertake the repair of National
‘Highway in North Gujarat with a view
to check water-logging in the areas
(MUR377)

(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 338

New Railway Lines in Gujarat
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 242

Permission for Railway Crossings in
Gujarat
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 41

Pipavav Power Project
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 234

Power Generation in Narmada Dam
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 164-65

Proposa! for Port Development
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 691-92

Proposals Under [TUS
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.275

Rajkot Airport

(Deb. 12, Vol. XXIX, 30-08-2007)

Col. 236-37

Reimbursement of Cost Overrun in Sardar

Sarovar Project
(Deb. 10, Vol. XXVIII, 24-08-2007)

Col. 152-53

Status of Chalk
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.372

Telephone Upgradation-in Gujarat
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 70-71
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Water Projects from States
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 160-223

Gujarat State Biotechnology Mission

Gujarat State Biotechnology Mission
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 53-56

Gulf Countries

New Aircraft to Gulf Countries
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 133

Training for Uneducated Indians gomg
Abroad
(Debd. 14, Vol. XXIX, 05-09-2007)
Col. 483-85

Haj

Flight for Haj Pilgrimage
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.210-12

Haj Pilgrims
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 321-22

Need to enhance the quota of Haj Pilgrims
from Tamil Nadu (MUR 377)
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 510

Need to introduce transit-flight at Ranchi
Airport for the Haj Pilgrims of
Jaharkhand (MUR 377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 879

Transit Flight for Haj Pilgrims
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.316

Haldia Petre Chemicals Limited

Modernisation and Expansion of Haldia
Petro-Chemical Project
(Deb. 4, Vol. XXVIII,. 16-08-2007)
Col. 115

Handicraft

Assistance for Handicraft Production
Ded. 7, Vol. XXVIII, 21-08-2007)

Col. 163
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Carpet Industry
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 363-66

Export of Handicrafts to USA
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 11-13

Export oi Handloom and Handicraft
Products
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 75-77

Promotion of Handloom and Handicraft
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.216-17

Schemes for Handloom and Handicraft
Sector
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 480-81

Upgradation of Handicrafts Skills of
Tribals
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 13-15

Handloom

Cluster Development Scheme
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 396-97

Employment in Handloom Sector
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 77-719

Export of Handloom and Handicraft
Products
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 75-77

Handloom Weavers
(Deb. 7, Yol. XXVIII, 21-08-2007)
Col.475-77

Promotion of Handloom and Handicraft
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.216-17

Schemes for Handloom and Handicraft

Sector
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.480-81

LOK SABHA

Welfare of Handloom Sector
(Deb. 7, Vol. XXVIII, 21-08-2007)

Col.373

Haryana

Centrally Protected Monuments in
Haryana
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.208-13

Facilities to War Widows
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 30507

Military School in Haryana
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 299

Need to include Panipat city in the
Jawaharlal Nehru Urban Renewal
Mission (MUR 377)

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 331-32

Need to start railway services between
Bhiwadi in Rajasthan and Rewari and
Haryana (MUR 377)

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 332

Need to stop Haryana from utilizing water
of Bhakra Canal and release of the
remaining 0.17 M.AF. portion of water
of Ravi-Beas to Rajasthan (MUR 377)
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 762

Hazardous Waste

Import of Hazardous Waste
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 303-04

Import of Hazardous Waste by Private
Firms
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 356-57

Health

Anti Retroviral Treatment
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 565
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Ban on Use of Mercury
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 729-30

Chronic Energy Deficiency
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.481-84

Clinical Trials for Drugs/Surgical
Procedures
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.697-98

Clinical Trials of Stem Cell Therapy
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 51

Collection of Mosquito Species
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 74546

Compulsory Eye Donation
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.488-89

Compulsory Registration of Pregnant
Women
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 735-36

CSMA Card Holders
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 152-53

DNA Test Labs
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 106

Efficient Functioning of Public Health
Services
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 665

Exemption on Health Insurance
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 155

Expenditure incurred on Malaria and Polio
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 696-97

Failure of Integrated Disease Surveillance

Programme
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 674-75
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Family Welfare Centres
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 55160

Financial Assistance to Poor and Needy
Patients
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.431-33

Food Fortification for bringing down
Malnutrition
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 572-713

Free Health Check-Up for Central
Government Officers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 709

Free Treatment to Poor
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 574-75

Funds for Health Services
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 44248

Funds for Polio Immunization
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 398-400

Ganguly Panel on Stem Cell
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.478

Grant for Healthcare Services
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 529-36

Grant to NGOs under NLEP
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 485-94

Health Awareness Schemes
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 497

Health Card System
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.676-77

Health Drink and Pill from Tea Extracts
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 43940
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Health Facility to Pour Patients
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 74041

Health Mela by MTNL
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 111

Health Projects under Indo-Germany
Cooperation
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 623-28

Health Sub-Centres
(Deb. 11, Vol. XXIX, 29-08-2007)

Col. 40204

Healthcare Facility to Senior Citizens
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 669

Heart Patients in- Metro Cities
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 687-89

Hepatitis B
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 559

Illegal Foeticides
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 52-53

Iliegal Transplantation of Kidneys
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 313-14

Impact of Increasing Health Care Costs
(Dcb. 8, Vol. XXVIII, 22-08-2007)
Col. 458-59

Incidents of Snake Bite Death
(Deb. 14, Vel XXIX, 05-09-2007)
Col. 696-97

Indian Public Health Standards
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 704-05

Infant Mortality Rate
(Deb. 8, Vol. XXVIIN, 22-08-2007)
Col. 4346

Intcgrated Disecase Surveillance
Mechanism
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 359-60

| National

LOK SABHA

Integration of Traditional System of
Medicine with Allopathy
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 56768

Malnourished Children and Women
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col 278-79

Medical Facilities for Commonwealth
Games, 2010
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 694-95

Medical Relief to Victims of Natural
Calamity
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 583-84

Medical Tourism
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 24849

National Blindness Control Programme
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.473-75

National Mental Health Programme
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 698-99

Tuberculosis
Programme

(Deb. 11, Vol. XXIX, 29-08-2007)
Col.611-20 '

Need to conduct an Inquiry into the
increasing incidents of child mortality
in the country (MUR 377)
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 761

Need to employ trained workers at stone
quarries of Mahoba, Uttar Pradesh and
provide adequate social security and
medical facilities to the workers
(MUR377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col.877-78

Control
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Need to set up more Primary Health
Centres under Rural Health Mission
in the remote and far-flung areas of
the country (MUR 377)

(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 331-32

Need to take preventive steps for
eradication of "Muscular Dystrophy”
an incurable disease (MUR 377).
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.872

New Gama Radiation Facilities
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 664

Prevention of Major Ailments
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 74748
Public-Private-Participation in Health and
Family Welfare
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 193-94

Registration of Medical Establishments
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 105

Regulations for Medical Devices
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 498

Rehabilitation Centres for the Mentally
Disabled Persons
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 46-50

Retirement Age for Central Health Service
Personnel
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.616-17

Review of Clinical Establishment System
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 707

Revised International Health Regulations
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.636-37
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Sale of spurious drugs in the country
causing serious hesith hazards to the
people and steps taken by the
Govemnment in regard thereto (CA)
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 536-58

Separate Commission for Medical Health
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 602-03

Separate Medical Research Department
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 663

Service Tax on Education and Health
(Deb. S, Vol. XXVIII, 17-08-2007)
Col. 264-65

Setting up of Homoeo Dispensaries
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.636

Setting up of Medical Science and
Technology Centre
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 730

Setting up of Skin Banks
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.410

Skeletal Fluorosis
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 699-700

Smuggling of Medical Equipments
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 103-04

Special Scheme for Free Treatment/
Medicines
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 44142

Spread of Vector/Water Borne Diseases
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.91-104

Two-child Norm

(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 10405
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Unsafe Syringes
(Deb. 8, Vol. XXVIII, 22-08-2007)

Col. 77-79

Upgradation of Health Services in
Maharashtra
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 280

Use of Silver Foil
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 599-600

Helicopter
Accidents of Helicopters

(Deb. 12, Vol. XXIX, 30-08-2007) -

Col. 134-35

Qualifications and Skills of Helicopter
Pilots
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 120

Herbal Products

SEZ for Herbal Products
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 9798

Heritage

Development and Maintenance of
Heritage Route
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 579-82

Bio Diversity Heritage Sites
(Deb. 11, Vol XXIX, 29-08-2007)
Col. 716-17

Heritage Cities
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 157-59

Heritage Sites Commission
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.331-32 |

Manuscripts of Rig Veda in Heritage List

of UNESCO
(Deb. 9, Vol. XXVIII, 23-08-2007)

Col. 283-84

LOK SABHA

Project for Identification of Heritage Sites
and Tourist Destinations
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 117-18

World Heritage Site List by UNESCO
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 23942

World Heritage Sites
(Deb. 4, Vol. XXVIII, 16-08-2007)

Col. 288-92

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 14044

Himachal Pradesh

Alternative Fuel in the Form of LPG for
Backward and Hilly Arcas
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 367

Appointment of émployees in Himachal
Pradesh
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.273-74

Bhanupalli-Bilaspur-Bairi Railway Line
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 124

Closure of Border Roads in Himachal
Pradesh
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 24849

Construction of Tunnel in Himachal
Pradesh
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 48

Employment in Agriculture
(Deb. 14, Vol. XXIX, 05-09-2007)
Col-160

Expansion of Rail Network in Himachal
Pradesh
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 104-05

Family Welfare Centres
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 551-60
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Financial Assistance to HP
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 181-82

Import of Apples and Fruits
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.483-84

Kangra and Kullu Airports
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 247

Losses to Apple Crops
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.266-67

Need to continue and extend tax-holiday
scheme to industries in Himachal
Pradesh till 2020 (MUR 377)

(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 462-63

Need to extend the benefit of Crop
Insurance Scheme to apple growers in
Himachal Pradesh (MUR 377)

(Deb. 8, Vol. XXVIII, 22-0R-2007)
Col. 658-59

Package for H.P.
(Deb. 10, Vol. XXV1lI, 24-08-2007)
Col.227-34

Railway Projects in Himachal Pradesh
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 197-98

Railway Tour Package in respect of
various States
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.2-7

Report of lodine in Rock Salt
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.418-19

Rayalty on Power Generation
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 58-59

Himalayas

Gas and Oil Exploration in Himalayas
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.275-76
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Impact of Melting of Glaciers on Hydro
Power Plants
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 14041

Research on Earthquakes in Himalayan
Region
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col.225-26

Shrinking of Gangotri Glacier
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 13940

Hindustan Aeronautics Limited

Theft of Ammunition from HAL Factory
(Deb. 17, Vol. XXIX, ¥0-09-2007)
Col. 187

Hindustan Petroleum Corporation
Limited

Compensation to Land Losers of
Hazarwadi (Sangli)
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 187

Profit Earned by HPCL and BPCL
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 323

Tapa Mandi Retail Outlet
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.90-91

Hindustan Steelworks Construction
Limited

Losses to HSCL
(Deb. 15, Vol. XXI1X, 06-09-2007)
Col. 250-51

HIV/AIDS

AIDS Cases in Hilly States
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 10407

Assessment of HIV/AIDS Cases
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 568-70

Categorization of HIV/AIDS Affected

Zones
(Deb. 8, Vol. XXVIII, 22-08-2007)

Col. 13040
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Death Due to AIDS in PMF and CRPF
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 450-52

Discrimination against AIDS Patients
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 88-89

Foreign Assistance for HIV/AIDS
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 477-78

Generic Meditines for HIV Patients
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 711

Grants to NGOs under AIDS Control-
Programme
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 52449

HIV Affected Children
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 585-86

HIV cases among old People
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 727-30

HIV/AIDS Awareness Programme
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 282-83

Medicinal Kit for HIV/AIDS
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 289-90

Menace of HIV/AIDS in Defence Forces
(Deb. 17, Vol. XXIX, 10-09-2007)
.Col.6-8

Phase-11I of National AIDS Control

Programme
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 266-68

Prices of AIDS Drugs
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 284-85

Reintegration of HIV Positive Patients
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 456-57

LOK SABHA

Review of HIV/AIDS Cases
(Deb. 11, Vol. XXIX, 29-08-2007)

Col. 675

Rise in HIV Cases
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 585

Scheme for Children to Fight AIDS
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 578-80

Separate Hospitals for HIV Positive

Females
(Deb. 11, Vol. XXIX, 29-08-2007)

Col. 476

Treatment of AIDS-affected Children
(Deb. 8, Vol. XXVIII 22-08-2007)

Col. 23

Tuberculosis and AIDS
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.479-80

World Bank Assistance for National AIDS
Control Programme
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 628-32

Hoda Committee

Need to consider the views of State
Governments before taking action on
recommendations of Hoda Committee
Report on National Mineral Policy
(MUR377)

(Deb. 15, Vol. XXIX, 06-09-2007)
Col.273-74

| Horticulture

Horticulture University
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 24849

Infrastructure for Horticulture Sector
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 193-94

Hospital(s)

Cases of Wrong Diagnosis at Government
Hospitals ”
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 523
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Disposal of Hospital Waste
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 593-94

Empanelment of Private Hospitals for
Armed Forces
(Deb. 14, Vol. XXIX, 05-09-2007)

Col. 383

Employees State Insurance Corporation
Hospitals
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 251

Health Facility to Poor Patients
(Deb. 14, Vol. XX1X, 05-09-2007)
Col. 74041

High-tech Hospitals for CIL Employees
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 78

Hospitals for Beedi Worker
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 150-51

Introduction of Hospital Trains
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.61

Irregularities in ESI Hospitals
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 225-27

Modern Equipment in ICU
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 60102

National Accredition Board for Hospitals
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 66769

Need to fill up the vacant posts of Doctors
and Medical Attendants in Hospital
for Beedi Workers in Mukkodal in

Tirunelveli district, Tamil Nadu .

(MUR377)

(Deb. 3, Vol. XXVIII, 14-08-2007)-

Col. 566

Privatisation of Services in Hospitals
(Deb. 8, Vol. XXVIII, 22-08-2007)

Col. 327
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Purchase of Medicines for Hospitals
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 375-76

Separate Hospitals for HIV Positive
Females
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 476

Setting up of New ESI Hospitals
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.9-10

Surprise Check in Hospitals
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 668-69

Hostel(s)

Target Fixed for Schemes
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.238-39

Hotel(s)

Budget Hotels
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 12-16
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 192

Promotion of Hotel Industry
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.249

Allotment of Houses in the Name of
Women
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 145

Allotment of Land to Cooperative Group
Housing Societies
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.99

Assistance for Low Cost Flats to State

overnments
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.256-60 -
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Col. 150

Reforms in Insurance Sector
(Deb. 10, Vol. XXVIII, 24-08-2007)
Cok. 156-57

Unit Linked Insurance Products
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.251-52

Insurance Regulatory and Development
Authority

Fee Charged by IRDA
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 87-88

Inspection by IRDA
(Deb. 10, Vol. XXVIII, 24-08-2007)

Col. 157-58

Integrated Child Development Services
Scheme

Corruption in Integrated Child
Development Services Scheme
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 167-68

Integrated Child Development Services
Scheme
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.262-63

Integrated Child Protection Scheme

Integrated Child Protection Scheme
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 482-84

Integrated Scheme of Oilseeds, Pulses,
Oilpalm and Maize

Implementation of ISOPOM
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 229-32
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Integrated Wasteland Development
Programme

Development of Wasteland
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 181-92

Intellectual Property Rights

Amendment of Laws Related to

Intellectual Property Rights
(Deb. 7, Vol. XXVIII, 21-08-2007)

Col. 16667
Intelligence Agencies

Revamping of Intelligence Set UP
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 111-12

Inter Parliamentary Union

Report on Indian Parliamentary
Participation at 116th Assembly of
Inter Parliamentary Union (IPU)
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 304

International Border

Border Violence
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 144

Closure of Border Roads in Himachal
Pradesh
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 24849

Construction by China Across the Line
of Actual Control
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.615-16

Fencing 6f Indo-Bangladesh Border
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.457-58

Fencing on Zero Line in Jammu and
Kashmir
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.323-24

Indo-Bangladesh Joint Survey
(Deb. 8, Vol. XXVIIIL, 22-08-2007)
Col.272-73

LOK SABHA

Infiltration .
(Deb. 3, Vol. XXVIII, 14-08-2007)

Col. 494-95

Line of Control
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 510

Power Project in Border Areas
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.91-93

Roads Along Indo-China Border
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 264-65

Violation of Ceasefire Agreement
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 310

Withdrawal of Troops from Border Areas
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.251-52

International Day of Non-Violence

International Day of Non-Violence
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 74243

International Finance Corporation
External Affairs

(Deb. 13, Vol. XXIX, 31-08-2607)
Col. 158-226

International Food Regulatory Authority

International Food Regulatory Authority
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 82

International Labour Organisation

Labour Welfare Schemes of International
Labour Organisation
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 237

International Literacy Day

Observance of International Literacy Day
.and Congratulating Indian Hockey
Team on winning Asia Cup Hockey
Championship
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.317-18



SUBJECT INDEX

International Trade

Trade Negotiations
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 134-35

Internet

Broadband Internet Connections
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 353-56

Central Acts on NET
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 329

Constitution of India on Internet
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 131

Internet connections in Rural Areas
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 193-94

Internet Users
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 310

Internet, E-Mail and Computer Facilities
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.67-68

Money Withdrawn through Internet
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 70-71

Overcharging by ISPs from Subscribers
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 77

Reduction in International Bandwidth
Price
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.231-33

Secret Information on Website
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 196-97

Submarine Cable Links
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 157-58

Introduction of Minister

Shrimati V. Radhika Selvi, the Minister of
State in the Ministry of Home Affairs,
inducted in the Council of Ministers.
(Deb. 3, Vol. XXVIII, 14-08-2007) Col. 4

12¢

Investment

Ceiling on Investment to PSUs
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.238-39

Domestic as well as Foreign Capital
Investment
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 229-31

Foreign Capital Investment in Indian
Banks
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 96-98

Investment by Foreign Companies
(Deb. 7, Vol. XXV11], 21-08-2007)
Col. 361-62

Investment by NRIs
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.478-79

Investment for Construction of Godowns
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 255-70

Investment in Agriculture
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.293-94

(Deb. 11, Vol. XXIX, 29-08-2007)
Col.275-76

Investment in Infrastructure
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 281

Investment in IT Sector
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 4647

Investment in Mutual Funds
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.117-18

Investment in Telecom Sector
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.275-76

Investment Through Participatory Notes
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.253-54
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Return on Agricultural Investment
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 81-82

Investor Protection Fund

Investor Protection Fund
(Deb. 16, Vol. XXIX, 07-09-2007)
Col.247-48

Iran

Agreement Between India and Iran
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 323-24

Budgetary Alloeation for Indo-Iran Gas
Pipeline Project
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 298-99

Iran-Pakistan-India Gas Pipeline Project
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 59-61

LNG from Iran
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 25-27

Tap Gas Pipelines Agreement
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 86-87

Irq

Award to Tube Oilfield to ONGC Videsh
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 80

Demand of Oil Fields from Iraq

(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 175

Irrigation

Achievements under Lift Irrigation
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.277-78

Approval of Beni Sagar Project
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 495-96

Drip Irrigation Scheme
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 282-86

LOK SABHA

Funds for Narmada Main Canal
(Deb. 10, Vol. XXVIII, 24-08-2007)

Col. 88-89

Irrigation and Seed Development
(Deb. 6, Vol. XXVI1II, 20-08-2007)
Col. 42

Irrigation Project in Maharashtra
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 353-54

Irrigation Projects in Common Minimum
Programme
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.421-24

Need to expedite the execution of Upper
Indravati Lift Irrigation Project in
Kalahandi district of Orissa
(MUR377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 874-75

Polavaram Project
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 14243

Power Based Tubewells
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 47-54

Projects under Fast Track Programme
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 282-86

Proposals from Karnataka
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 181-82

Rajiv Sagar Project
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 30001

Reimbursement of Cost Overrun in Sardar

Sarovar Project
(Deb. 10, Vol. XXVII1, 24-08-2007)

Col. 152-53

Relaxation in Rules of AIBP
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 382-83



SUBJECT INDEX

Small and Medium Irrigation Projects in
Madhya Pradesh
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 155-56

Upper Bhadra Project
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 101

Water for Irrigation
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.287-88

World Bank Loan for Modernization of
Irrigation System
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.251-52

Jail(s)

Death of Prisoners in Jail
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.427-28

Facilities to Prisoners in Jail
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 43840

Indian Prisoners of War in Pakistani Jails
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 54-55

Judicial Commission on Prisoners
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 403-04

Jammu and Kashmir

Artificial Recharge of Ground Water in

J&K
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 281-82

Attack on Amarnath Pilgrims
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 34647

Border Violence
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 144

Conservation and Restoration of Dal Lake
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.411-13
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Discrimination Against Kashmiris
(Deb. 8, Vol. XXVIII, 22-08-2007)

€ol. 192-93

Exodus of Non-Kashmiri Worker
(Deb. 7, Vol. XXVIII, 21-08-20(_)7)
Col. 137-39

Expert Committees to Examine Military
Situation in Jammu and Kashmir
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 280

Extremist Activity
(Deb. 7, Vol. XXVIlI, 21-08-2007)
Col. 156-63

Fencing on Zero Line in jammu and
Kashmir
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 323-24

Ground Water Exploration
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 236

Grounding of Spice Jet Jammu-Delhi
Flight -
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.215-16

Import of Apples and Fruits
(Deb. 3, Vol. XXVIII, 14-08-2007)

Col. 483-84

Infiltration from Across Border
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.429-30

Infiltration in Jammu and Kashmir
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 127-29

Inflated Bills in Jammu and Kashmir
Region
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.97-98

Jammu-Srinagar National Highway
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 269

Line of Controli
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.510
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NBCC Projects in J&K
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 167

Need to ensure payment of minimum
wages to workers in Jammu & Kashmir
(MUR 377)

(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 271-72

Need to improve and augment

telecommunication services in Ladakh,

J&K
(Deb. 17, Vol. XXIX, 10-09-2007)

Col.337 .

Panjteerthi Hydro Power Project in J&K
(Deb. 5, Vpl. XXVIII, 17-08-2007)
Col.213-15

PM's Reconstruction Plan for J&K
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 180-81

Protected Monuments in Jammu and
Kashmir
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 183-86

Railway Track in Jammu and Kashmir
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 110

Recruitment in PMF
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 103-04

Rehabilitation of Women and Children in

J&K
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 322-23

Review of Law and Order in Jammu and
Kashmir
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 261-62

Security Scenario in Jammu and Kashmir
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 135-37

Statement on Kashmir Issue
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 727

LOK SABHA

Status of Jammu-Katra Rail Line
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.317-18

Tourism Schemes for Jammu and Kashmir
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 187-92

Valuable Books and Manuscripts
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 314

Jan §bﬁ!&shln Sansthans

Jan Shikshan Sansthans

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 176-77

Japan
Currency Swap Agreement

(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 120

Delhi-Mumbai Corridor Project
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 54748

India-Japan Joint Working Group
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.212-13

Indo-Japan Agreement
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 71

Indo-Japan Co-operation in New and
Renewable Energy
(Deb. 1, Vol. XXVIII, 10-08-2007)

Col.217-18

Indo-Japan Military Cooperation
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 50

Loan from JBIC
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 4344

Simplification of Visa Process
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 18990

Jatropha

Bio-Diesel from Jatropha
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 14041



SUBJECT INDEX

Cultivation of Bio-Fuel
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 14748

Jawaharlal Nehru National Urban
Renewal Mission

Andhra Pradesh under INNURM
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.313-14

Cities of Rajasthan under INNURM
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 245

Cost Sharing Under INNURM
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 252-58

Funds Allocated under JNNURM
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 198-206

Funds under JINNURM
(Deb. 13, Vol. XXIX, 31-08-2007)

Col. 54

Need to include Cuttack in J. N.N.U.R.M.
and devolve the powers to local bodies
for improving basic urban amenities
(MUR377)

(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 410

Need to include Panipat city in the
Jawaharlal Nehru Urban Renewal
Mission (MUR 377)

(Deb. 12, Vol. XXIX; 30-08-2007)
Col.331-32

Jharkhand

Delimitation Exercise in Jharkhand
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 176-80

Development of Historical Sites in

Jharkhand
(Deb. 12, Vol. XXIX, 30-08-2007)

Col. 183-87

EMU Trains between Dhanbad and

Barkakana
(Deb. 12, Vol. XXIX, 30-08-2007)

Col. 125 .
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Extension of Passenger Train Service
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 105

Food Processing Industries in Jharkhand
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 354-55

Implementation of Programmes under
DRDAs in Jharkhand
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 292-94

Implementation of Schemes
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 105-08

Merger of Chiria Mines and 1ISCO with
SAIL
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 103-04

Need to construct a Rail Over Bridge at
Koderma, Jharkhand (MUR 377)
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 521-22

Need to establish a Central University and
ITI at Gumla/Lohardaga in Jharkhand
(MUR377)

(Deb. 9, Vol. XXVIII, 23-08-2007)

Col.431

Need to expedite rural electrification
schemes in Santhal Parganas,
Jharkhand under Rajeev Gandhi
Gramin Vidyutikaran Yojana (MUR 377)
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.336-37

Need to expedite the re-opening of Sindri
Fertilizer Factory in Jharkhand
(MUR 377)

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 757

Need to introduce transit-flight at Ranchi
Airport for the Haj Pilgrims of
Jharkhand (MUR 377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 879
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Need to provide special financial relief
package to the flood-affected people
in Jharkhand (MUR 377)
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 33940

Need to release funds for maintenance
and improvement of National
Highways No.80 in Jharkhand
(MUR377)

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 768

Need to undertake excavation work at
Chandankiyari, an important
archaeological site in Bokaro district,
Jharkhand (MUR 377)

(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.657-58

Need to upgrade and maintain N.H.-98
between Arwal and Bihar-Jharkhand
Border (MUR 377)

(Deb. 15, Voi. XXIX, 06-09-2007)
Col.270

New Railway Line from Kodarma to
Ranchi
(Deb. 12, Vol. XX1X, 30-08-2007)
Col. 229-30

Persons killed by Wild Elephants
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 506

Reserve of Methane
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 205

RGGVY inJharkhand and Orissa
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 110-11

Urban Development Scheme
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 129

Judge(s)

Appointment of Judges
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col.67-70

LOK SABHA

Judges in Courts
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col.291-94

Judicial Commission

Judicial Commission on P;isoners
(Deb. 7, Vol. XX VI, 21-08-2007)
Col. 403-04

Judiciary

Appointment of Judges
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col.67-70

Increase in the Strength of Judges in the
Supreme Court and High Courts
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.316-17

Information and Communication for
Judiciary
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 4142

Judges in Courts
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col.291-94

Report of Transparency International
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 262

Setting up of Mobile Court
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 312

Timely Disposal of Court Cases .
(Deb. 13, Vol. XXIX, 31-08-2007)
Col.68-69

Use of Hindi and Regional Languages in
Courts
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 159-61

Jute

Compulsory Packaging in Jute Bags
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 114



SUBJECT INDEX

Misappropriation of P.F., Gratuity and
Pension Fund by Jute Mills/Factories
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 190-91

Need to give adequate representation to
the State of West Bengal in the
recently reconstituted Jute Advisory
Board and Jute Development Council
(MUR 377)

(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 40708

Karmnataka

Airport at Devanahalli
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 36768

City Gas Distribution Activities in
Karnataka
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 135

Coconut Prices
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.209-11

Communication and
Development under TSC
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 224

Construction of Ring Road in Bangalore
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.262-63

Construction of Science City at Bangalore
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 106-07

Development of Tourism in Karnataka
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 388

Diseases in Arecanut Trees
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 154

Domestic 1.PG Consumers in Karnataka
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.204-08

Doubling of Railway Line in Karnataka
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 3940

Capacity
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Fall in Prices of Arecanut
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 253

Frequency of Bangalore-Patna Express
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 183-84

Funds for Karnataka under 12th Finance
Commission
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.272-73

Grant to Karnataka
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 24748

Horticulture University
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 24849

Kabini Project of Karnataka
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 266

Leadership Development Centre in HAL,
Bangalore
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 106

Mekadatu Power Project
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 237-38

Merchant Airports in Karnataka
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.201-02

Modernisation of Arabaghatta Railway
Station
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 370

National Lake Conservation Plan
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 591-92

Need to expedite the proposals submitted
by Karnataka Government regarding
Hubli-Ankola Railway Line Project and
Chamarajnagar Kanpur-Banglore New
Railway Line (MUR 377)

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 759-60
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Need to post adequate staff at All India
Radio, Bellary, Karnataka to facilitate
full coverage of the F.M. Channel in
the district (MUR 377)

(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 514-15

Need to run a passenger train between
Mangalore and Bangalore (MUR 377)
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 517

New Medical Colleges in Karnataka
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 194

New Trains from Bagalkot
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.256-57

. Opening of Level Crossing
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 142

Pending Proposals for Environmental
Clearance
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 79-80
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 475-76

Proposals from Karnataka
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 181-82

Protection of Degraded Areas
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.91-92

Rail Over Bridge on National Highway-4
in Haveri
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.319-20

Raising of Platforms at Holkalkere
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 20304

Regional Science Centre at Dharwad
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 212-13

LOK SABHA

Release of Funds under Post Matric
Scholarship Schemes to Karnataka
(Deb. 9, Vol. XXVIII, 23-08-2007) .
Col. 270-72

Repeater Instrument to Davangere TV
Tower in Karnataka
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 103

Restoration of Swajaldhara Scheme in
Karnataka
(Deb. S, Vol. XXVIII, 17-08-2007)
Col.284-85

Review of Progress of Vidharbha Package
for Karnataka
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 159

Road Under Bridge in Pune-Bangalore
Road
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.278

Scanning and Microfilming of Survey
Reports in Karnataka
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 289

Setting up of Thermal Power Projects in
Karnataka
(Deb. 10, Vol. XXVIII, 24-08-2097)
Col. 14243

Stoppage of Sampark Kranti Express at
Devangere Railway Station
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.276

Valve Clusters
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.217-18

Village Knowledge Centre
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 158-62

Kasturba Gandhi Balika Vidyalaya

Kasturba Gandhi Balika Vidyalaya
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 392-94
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Need to implement the Kasturba Gandhi
Balika Vidyalaya Scheme in district
Parbhani, Gujarat through non-
Government Organisations (MUR 377)
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 767

Kendriya Bhandar

General Body Elections of Kendriya
Bhandar
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.296-97

Kendriya Bhandar
(Deb. 11, Vol. XXIX, 29-08-2007)

Col. 573
Kendriya Vidyalaya Sangathan

Introduction of IFM Course in KVS
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 129-30

Kendriya Vidyalaya(s)

Need to establish a Central University and
a Kendriya Vidyalaya in Latur district,
Maharashtra (MUR 377)

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 875-76

Need to establish a Kendriya Vidyalaya
at Hardoi in Uttar Pradesh (MUR 377)
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 518

Need to open a Kendriya Vidyalaya at
Mabharajganj, District Siwan, Bihar
(MUR377)

(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 567

Need to set up a Kendriya Vidyalaya in
Salempur Parliamentary Constituency
of Uttar Pradesh (MUR 377y
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 765-66

Transfer Policy in KVs
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 14547
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Vacant Posts in Universities’/KVs/NVs
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.378-84

Kersla
Assistance for CERT

(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 365

Assistance for Handicraft Production
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 163

Athirappilly Hydel Power Project in Kerala
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.267-68

Coastal Surveillance along Kerala and

Tamil Nadu
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.357-58

Cultural Complexes in Kerala

(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 13940

Defence Industrial Park in Kerala
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 259

Disease in Livestock
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 34647

Food Research Institute in Kerala
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 200-01

Hawala Cases in Kerala
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 53-54

High Incidence of Cancer in Alappuzha
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 602

LNG Terminal at Kochi
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.237-38

Malayalam Language in NVS
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 464-65
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NABARD
(Deb. §, Vol. XXVIII, 17-08-2007)

Col. 24041

Natural Calamity
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 50-56

Naval Academy at Cannanore, Kerala
(Deb. 6, Voi. XXVIII, 20-08-2007)
Col. 14142

Need for re-financing of loans by
NABARD to the extent of 70% of the
total loans advanced by the Primary
Agricultural Co-operatives in
Ernakulam and Palakkad districts of
Kerala(MUR 377)

(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.411-12

Need to allot a separate quota of Kerosene
for fishermen of Kerala (MUR 377)
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 876-77

Need to construct a railway line from
Thalasserry to Mysore, with a view to
benefit the people of Malabar region
in Kerala(MUR 377)

(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 411

Need to expedite the construction of two
Road Over Bridges along the
Alappuzha By-pass on National
Highway No. 47 in Kerala (MUR 377)
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.517-18

Need to expedite the construction work
and commissioning of Trivandrum
International Airport Terminal-II and
Air India's Aircraft Maintenance Unit
at Thiruvananthapuram (MUR 377)
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 337
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Need to provide financial assistance for
media campaign of promoting
renewable source of energy by the
Central Governments through the
"Total Energy Security Mission"
launched by Government of Kerala
(MUR377)

(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 437

Need to provide financial assistance from
National Calamity Contingent Fund to
the people affected by flood in Kerala
(MUR377)

(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 663

Need to review the norms for identification
of BPL families in a scientific manner
with a view to cover all the deserving
families(MUR 377)

(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 765

Need to sanction a new railway zone for
the Western Coasts with its
Headquarters in Kerala(MUR 377)
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 564-65

Need to set up a Central University in
Kerala in the honour of Shri Mannathu
Padmanabhan, a great social leader
(MUR377)

(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.437-38

Need to undertake periodical maintenance
of National Highway No. 47 between
Walayar and Mannuthy in Kerala

(MUR 377)
(Deb. 4, Vol. XXVIII, 16-08-2007)

Col. 408

New Aircraft to Gulf Countries
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 133

Norms for Allocation of Funds for
National Highways
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.97-98



SUBJECT INDEX

Notaries in Kerala
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 20506

Poultry Feed Factory in Kerala
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 330-31

Report of Swaminathan Committee
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 85-92

Request from Government of Kerala
regarding SGRY
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 166

Scheme for Cash Crops
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 129-30

Setting up of Vocational Park
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 203

Sinking of Land
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 326

Wagon Factory in Churthula
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.315-16

Widening of Plantation Sector
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 70-72

Kerosene

Blackmarketing of Kerosene
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 178-80

Jan Kerosene Yojana
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 252-53

Need to allot a separate quota of Kerosene
for fishermen of Kerala (MUR 377)
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 876-77

Need to augment the supply of Kerosene
and LPG in the country (MUR 377)
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.273 :
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NSSO Survey on use of Kerosene
(Deb. 8, Vol. XXVII, 22-08-2007)
Col.472-76

Subsidy on Kerosene and LPG
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 132-33

Khadi and Village Industries
Commission

Funds Provided by KVIC
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 174-75

Loan Provided by KVIC
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.241-43

Production and Sale of Khadi Products
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 102-04

Training Programme under Khadi and
Village Industries Commission
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 420-21

Kisan Call Centres

Kisan Call Centres
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 157-60

Kisan Credit Card

Kisan Credit Cards
(Deb. 13, Vol. XXIX, 31-08-2007)

Col. 34-37
(Deb. 16, Vol. XXIX, 07-09-2007)

Col.77-78
Kothari Commission

Common School System
(Deb. 3, Vol. XXVIII, 14-08-2007)

Col. 177
Krishak Bharati Cooperative Limited

Emoluments to Workers of KRIBHKO

Shyam Unit
(Deb. 12, Vol. XXIX, 30-08-2007)

Col. 212-13
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Kuwait

Air Service to Kuwait
.(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 286-87

Kyoto Protocol

Kyoto Protocol on Climate Change
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 14344

Laboratory(s)

DNA Test Labs
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 106

Proposal of Bio-control
Laboratories
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 20708

Research Laboratories for Agriculture
Development
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 142-53

Setting up of Virtual Labs
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 107

Labour(s)

Accidents and Deaths at Work-Place
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 105-16

Amendment in Labour Laws
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.261-62

Assistance to Agricultural Labourers in
West Bengal
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 79-80

Bonded Labourers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 359

Child Labourers
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 116-18

Agents

LOK SABHA

Employment to Coal Dump Labourers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.451-52

Employment to Rural Labourers and
Youths

" (Deb. 14, Vol. XXIX, 05-09-2007)
Col. 215-23

Flexible Labour Policy
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 266

Insurance Coverage to Agricultural
Labourers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 68-70

Labour Laws and BPO Centres/Call
Centres
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 4142

Labour Safety
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 87

Manpower Export Councils
(Deb. 11, Vol. XXIX, 29-08-2007)
‘Col. 674

Modification in Labour Laws
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 194-95

National Advisory Board
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.331

National Policy for Agricultural Workers
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 140

Need to ensure payment of minimum
wages to workers in Jammu & Kashmir
(MUR377)

(Deb. 15, Vol. XXIX, 06-09-2007)
Col.271-72

Need to promote labour-oriented
techniques for the overall development
of the economy (MUR 377)

(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 339
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Need to provide ration to migrant workers
through PDS outlets (MUR 377)
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 334

Non-Payment of Wages to Labourers in
DMRC
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 285-87

Occupational Wage Survey
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 389-90

Police Verification of Contractual
Labourers
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.318

Rehabilitation of Landless Agricultural
Labourers
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 55-56

Setting up of Workers Technical
University
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.431-32

Skill Development Initiative for Workers
(Deb. 17, Vol. XXIX, 10-09-2007)
Col.221-22

Strategy for Labour Reforms
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 239

Strategy for Safeguard of Labour Laws
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 139

Unorganised Workers Social Security Bill,
2007
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col.4-5

Violation of Labour Law
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col.295-97

Wages to Agricultural Labourers
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 164-65
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Wages to Labourers Engaged by CIL
Contractors
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 575-76

Welfare of Construction Workers
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 16568

| Welfare Scheme for Coir Workers

(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 99-101

Workers Union for Contract Labour
(Deb. 6, Vol. XXVIII, 20-08-2007)
Col. 86

Working Group on Labour Issues
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 4749

Working Hours Norms
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 238-39

Lake

Conservation and Restoration of Dal Lake
(Deb. 11, Vol. XXIX, 29-08-2007)
Col.411-13

Development of Lakes
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.518-20

Lakshadweep

Concession for Students of Lakshadweep
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 466-67

Passenger-Cum-Cargo
Lakshadweep
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.479-81

Land

Allotment of Newly Cultivable Land
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col.267-68

BSNL Land in Rajasthan
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 225

Ship for
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Fiscal Incentive for Land Reforms
(Deb. 13, Vol. XXIX, 31-08-2007)
Cot. 108

Fund Utilization under CLR
(Deb. S, Vol. XXVIII, 17-08-2007)
Col. 193-94

Habitation on Forest Land
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 208

Land Erosion
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 388-89

Rehabilitation of Adivasi and SCs on
Forest Land
(Deb. 14, Vol XXIX, 05-09-2007)
Col. 583-84

Rehabilitation of Land Oustees by
NALCO
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.373-74

Land Development Bank

Task Force for Land Development Bank
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 66

Language(s)

Assistance for Translation of Central Acts
in Malayalam
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 100-01

Central Institute for Classical Tamil
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 128-29

Kannada as a Classical Language
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 224-25

Languages in Central Universities
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 483-84

Malayalam Language inNVS
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 464-65
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Need to include Bhojpuri Language in the
Eighth Schedule to the Constitution
(Sub.)

(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 410-30

Setting up of English Language Teaching
Institutions
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 258-60

Three Language Formula
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 113-14

Use of Hindi and Regional Languages in
Courts
(Deb. S, Vol. XXVIII, 17-08-2007)
Col. 159-61

World Hindi Conference
(Deb. 8, Vol. XXVIII, 22-08-2007)
Col. 352-56

Law and Order

Law and Order in Delhi
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col. 172-76

Law(s)

Amendments in the Laws of the British
Era
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 4041

Legislation for Marriage and Inheritance
Right of Buddhists
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 153-54

Uniform Civil Code
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 131

Leather

Leather Parks
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 201

Separate Board for Leather Industry
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 200-201
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Liberhan Commission

Liberhan Commission
(Deb. 3, Vol. XXVIII, 14-08-2007)
Col.476-77

Library

Inter-Linking of Central Libraries ‘
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 260-61

Life Insurance Corporation of India

Discussion with Management and
Representatives of LIC
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 200

LIC Policies
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 72

Life Insurance Corporation
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 126

Wealth Manager in LIC
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 24546

Liquefied Natural Gas

10Cs LNG Project in Tamil Nadu
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 183

LNG from Iran
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.25-27

LNG Terminal at Kochi
(Deb. 12, Vol. XXIX, 30-08-2007)
Col.237-38

Shortage of LNG

(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 304-05

Liquefied Petroleum Gas

Allotment of Gas Cylinders
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 134
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Alternative Fuel in the Form of LPG for
Backward and Billy Areas
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 367

Consumption of LPG
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 4041

Demand and Production of LPG
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 13840

Domestic LPG Consumers in Karnataka
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 204-08

Fake Connections
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.61-63

Gas Godowns Located near Schools
(Deb. 9, Vol. XXVIII, 23-08-2007)
Col. 161

Installation of LPG Blast Testing Units
(Deb. 18, Vol. XXIX, 06-09-2007)
Col. 85

LPG as Alternative Fuel
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.219

LPG Connection in Tamil Nadu
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 284-85

LPG Connections
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 30708

Need to augment the supply of Kerosene
and LPG in the country (MUR 377)
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 273

Need to open a LPG outlet at Ramganj
Mandi, District Kota, Rajasthan
(MUR377)

(Deb. 9, Vol. XXVIII, 23-08-2007)
Col.433
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Need to set up an Indian Oil LPG outlet in
Masaurhi block in Patna, Bihar

(MUR377)
(Deb. 15, Vol. XXIX, 06-09-2007)

Col. 276

Need to set-up an LPG out-let in
Salempur, Deoria, Uttar Pradesh
(MUR377)

(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 408-09

Selling Rates of LPG
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 104-05

Shortage of Cooking Gas
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 388

Shortage of LPG
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col.287-88

Subsidization of LPG for the Traditional
Fisherman
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 297

Subsidy on Kerosene and LPG
(Deb. 12, Vol. XXIX, 30-08-2007)
Col. 132-33

Supply of Gas Cylinders
(Deb. 15, Vol. XXIX, 06-09-2007)
Col.37-38

Supply of LPG
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 193

VAT and LPG Cylinders
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 70-71

Liquefied Petroleum Gas Agency(s)
Allotment of Petrol Pumps/Gas Agencies

(Deb. 4, Vol. XXVIII, 16-08-2007)
Cql. 187-88

AHotment of Retail Outlets/Gas Agencies
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 151-53
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LPG Agencies/Petrol Pumps in Bihar
(Deb. 15, Vol. XXIX, 06-09-2007)
Col. 57-59

Setting up of Petrol Pumps and Gas
Agencies
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 384-85

Liquor

Liquor Scam in Army
(Deb. 17, Vol. XXIX, 10-09-2007)
Col. 14445

Literacy

Adult Literacy
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col. 118

Livestock

Decline in Number of Cows
(Deb. 14, Vol. XXIX, 05-09-2007)
Col. 19396

Development of Livestock
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 83-86

Ratio of Animal and Human Population
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 72-76

Livestock Health and Disease Control
Scheme

Livestock Health and Disease Control
Scheme
(Deb. 14, Vol. XXIX, 05-09-2007)
Col.318-28

Loans and Advances

Additional Loan to Sugar Mills for Buffer
Stock
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 44647

Applications for Education Loans in
Tamil Nadu
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 255-56 '
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Bank Loans
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 34041

Charging of Higher Rate of Interest
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 116-17

Credit by NABARD
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 182-83

Credit Facility for Farmers
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 176-77

Credit to Minority
(Deb. 1, Vol. XXVIII, 10-08-2007)
Col. 285

Difficulty in Getting Loans from Banks
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 180

Disbursal of Rural Credit and Micro
Finance
(Deb. 14, Vol. XXIX, 05-09-2007)
v Col.312-13

Distribution of Loan by SIDBI
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 177-78

Education Loan
(Deb. 13, Vol. XXIX, 31-08-2007)
Col. 101, 145-47
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 285-86

Excessive Interest on Loans and
Advences
(Deb. 1, Vol. “:XVIII, 10-08-2007)
Col. 88-89

Expert Committee on Rural Indebtedness
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 243-44

External Comm:r:2i Borrowing
(Deb. 16, V! XXIX, 07-09-2007)
Col.45-46
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Fee for Issuing NOC
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 452

Grant of Housing Loans to the Rural Poor
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 191-92

Grant/Lban to States by World Bank
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 90-92

House Building Advance for Government
Employees
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 173-75

Housing Loan by Public Sector Banks
(Deb. 5, Vol. XXVIIY, 17-08-2007)
Col.316

Interest on Home Loans
(Deb. 1, Vol. XXVIII, 10-08-2007)

Col. 56-57

Interest Rate on Housing Loans
(Deb. §, Vol. XXVIII, 17-08-2007)
Col. 191-92
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 38-39

Interest Rates for Agricultural Sector
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 4347

Kharif Crop Loan
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.211

Less Percentage of Loan by Indian Banks
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 49-50

Loan Facilities for Remote and Backward
Areas
(Deb. '3, Vol. XXIX, 31-08-2007)
Col.93-94

Loan for North Eastern States
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 65

Loan for Renewable Energy

(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 257-61
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Loan from JBIC
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 4344

Loan Provided by KVIC
(Deb. 2, Vol. XXVIII, 13-08-2007)
Col. 24143

Loan through Unorganised Sector
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 264

Loan to Commercial Real Estate Sector

(Deb. 5, Vol. XXVIII, 17-08-2007)

Col. 223-24

Loan to Customers by Nationalised Banks
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 11822

Loan to Exporters
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col.270-71,407-09

Loan to Farmers
(Deb. 5, Vol. XXVIII, 17-08-2007)
Col. 299-301

Loan to Minorities
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col.115-17

Loan to Real Estate Etc.
(Deb. 1, Vol. XXVIIL, 10-08-2007)
Col.203-04

Loan to Self-Help Groups
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 85

Loan to Silk Weavers
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 64-65

Loan to SSI
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 14748

Loan to Students
(Deb. 7, Vol. XXVIII, 21-08-2007)
Col.433-34

Loan to Weaker Sections
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 136

LOK SABHA

Loans at Lower Interest to Farmers
(Deb. 11, Vol. XXIX, 29-08-2007)
Col. 49-50

Loans by NSFDC under Central
Sponsored Schemes
(Deb. 4, Vol. XXVIII, 16-08-2007)
Col. 13840

Loans by NSTFDC
(Deb.. 7, Vol. XXVIII, 21-08-2007)
Col. 285-92

Loans for Infrastructure
(Deb. 10, Vol. XXVIII, 24-08-2007)
Col. 102

Loans from NABARD
(Deb. 16, Vol. XXIX, 07-09-2007)
Col. 79-88

Loans from W